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• 	09..08 .2004 ' 	Heard M .M.Chanda, learned couns 
for the app lic ant. 
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The O.A. is admitted , call for 

the 	record, reurable by four "r, List on 10.9.2004 for orders. 

Any appointment to the post 

be subject to the outcome of the app ii-

cation. 

Vice-Chajz 	and Honble Mr.K.V. 
Prahj.d, Aj.nietatj. Member. 

Presents Hon'ble Mr.Jaatjce R.K.Battai 

CJYTem!er=ZA) 

CENTRAL I jIUIT.iV; 
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At the request of learned 
counsel, for the respondents stand 
over for four week.. The interl* 
order passed relating to appointment 
to the poet being subject to outcome 
of this application shall continue 
till further orders.. 

List on 8.1104. 

- 
' Member 	 Vice-Chaizina 
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8.11.2004 	Mr.M.Chanda, learned counael f 

the app tic ant as we U as Mr .A .Eb 

learned Sr .0 Q .5 £ • were present. 

Written statement has been Lii 

The applicant may in case it is so 

desired, file aflidavit in rojoind 

within four weeks with copy to the 

repponctents. Matter be listed for 

final hearing on 11.1.2005. - 

Member 	 Vice-Chairm 

bb 

 

18.1.05. The learned counsel for bhe 

F iv 	I44Lf2  10 4  
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applicant seeks time to file rejoind 
Pour weeks time is granted to file. 
rejoinder. Advance copy of rejoinder 

be furnished to the leartied counsel 
for the Respondents. Stand over to 
22nd Feb, 2005.for final hearing. 

62_ 
'Mnr 	 Vice-Chairman 

-, 

plo 	c9— 	(J—t- 

ftr(z 

22.02.2005 Present: The Hon'ble Mr. K. 

V. Prabladanz M€mbor (A) 

List on 1.4.2005 for 

hearing. 

Menber. (A) 

mb 	 : ... : 

10.3.05. 	Preent: Honbie Mr,Justice ••, 

G. Sivarajan, Vice-

• 	Chairnan. 

Hon' ble 1-1r.K.V,Prah1 

idministrative . U nbe 

Let this case be posted on 

1.4.05 for hearing, 

Member 	 Vice-Chairman 

\L i 	c&tS 24 
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0.A. 112/2004 

01.04.2005 	No Division 3ench. Ad journed to 

25.4.2005 for hearing. 

Vice.Chaixman 

CV 

>1  
MID 

25.4.05. 	At the request of learned 

counsel for the Respondents case is 

13.5.05. 	.. 	 - 

jo'~~ V"-  
Vice..Cha ji.ian 

-, 

Nl-~ C--'y)-/ V~- 

I 

ç OJ  L---7 	tJ- 

L-fr, 	fI041 
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13.5.2005 At the request of Hr. S. Natho 
learned counsel on behalf of Mr. M. 

Chanda,p learned counsel for the applicant 

the case is adjourned to 19.5.2005. 

	

19.5.05 	Mr 14 .Chanda, learned counsel for the 

applicant submits that the records are 

necessary for adjudication of this a case. 

Mr M.U.Aiimed, learned td1.C.o.S.c submits 
that he has got the records and the 

relevant portion of the same have, been 
supplied to Mr Chanda. 

post this Case on e.6.05 for final 
hearing. 

Member 	 Vice-'Chajrrnan 
pg 

	

0806.2005 	Heard learned counsel for the 

parties. Hearing concluded. Judgment 

delivered in open Court, kept in separate 

sheets. The application is disposed of 

in terms of the order. 

Member 	 Vice-Chairman 

D S5 tr 

4k 	Q- 

Member 

M. 
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Mr. S. Nath, Mr. S. Choudhury. 	 APPUIO ( 

ViRUS - 

	

• 	00 • io o 	

.RE3POJNT(S) 

	

• 	
Mr.M.U. 	Mdl. C.G.S.0 R. No. 1 to 	• ADVOC 1  OR TH 

Mr. 	aIkIa .fo Rasohdent No. 10. 	
RESPONI\TT()0 

TE H NBLE MRe JUSTICE G. SIVARJN, VICE CAIAN. 

T -  1ON I3LE MR. K.V. PRAHLADAN, IWMINISTRhTIVE MEMBER. 

	

1 	
hher Reporters of local )aperS may be allowed to see thO 

niudTGment 7 

	

2 	po!hDe referred to the Reporter or not 7 

3 Whether thir LordshipS wish to se the fair co2y of the 

Jndoment 7 

j JI ether the judgment is to be circulat 	
to the othr jenchOS 7 

4  

J'dgment delivered by Hon'be 
Vic€Chairrnan. 



CENTRAL ADMINISTRATIVE TRIBUNAL 
OUIAHATI BENCH 

Original Application No. 172/2004 

Date of Order : This the 8th  day of June, 2005 

The Hon'ble Sri Justice G. Sivarajan, Vke-Chairman. 

The Hon'ble Sri K.V. Praliladan, Administrative Member. 

Miss Dipti Hazarika 
D/ o - Late Khagen Hazarika 
C/a - Sri Abdul Latif 
Dr. B. Barooah Road 
P.O. -Ulubari 
Guwahati-781 007. 

Applicant 

By Advocates Mr. M. Chanda, Mr. G.N. Chakraborty, 
Mr. S. Nath, Mr. S. Choudhury Advocates. 

- Versus - 

TheUnionoflndia, 
Represented by the Secretary to the 
Gavemxnent of India 
Ministry of Communication 
Department of Posts, 
New Delhi. 

The Director General 
Department of Posts 
New Delhi.' 

The Chief Postmaster Genefal 
Department of PostS 
Assam Circle 
Meghdoot Bhawan 
Guwahati - 78100 1. 

The Selection Committee 
Represented by the Director of 
Postal Training Centre, Guwahati 
Meghdoot Bhawan, Panbazar 
Guwahati - 781001. 

SriA.Kashyap 
Director Postal Training Centre 
(Chairman Selection Committee) 
Meghdoot Bhawan, Panbazar 
Guwahati - 781001. 

11 
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SriSomKamei 
SSPO, Guwahati 
(Member, Selection Committee) 
Meghdoot Bhawan, Panbazar 
Guwahati- 781 001. 

Sri Sucthir Ghosh 
AD (Welfare) 
CO, Guwahati 
(Member, Selection Committee) 
Meghdoot Bhawan, Panbazar 
Guwahati - 781001. 

Sri Pranab Saikia 
Technical Expert, representing the 
Directorate of Sports & Youth Welfare, Govt. of Assain, 
(Member, Selection Committee) 
C/ o - Director, Sports and Youth Welfare, Assam 
Rudra Singha Sports Complex, Dispur, Guwahati -6. 

SriPulakLahiri 
Representing the 
Director of Sports and Youth Welfare, 
Govt. of Assam 
(Member, Selection Committee) 
Near Sukleswar Mandir, Panbazar, Guwahati -1. 

Sri Moon Changrnai 
SAl Sports Hostel, Golaghat 
P.O. - Golaghat. 

Respondents. 

By Mr. M.U. Ahined, Addi. C.G.S.C. for the Respondents No. 1 to 9 and 
Mr. D.K. Saikia, Advotate for the Respondent No. 10. 

ORDER (ORAL) 

SIVARAJAN J. (V. C.) 

The Chief Postmaster General, Assam Circle, Guwahati has issued 

a notification (Annexare - I) inviting applications from meritorious sports 

persons who are Indian citizens for the post of postman in the pay scale 

of Rs. 3050-4590/ - plus other allowance as admissible to fill up the 

sports quota for the year 2001. Parsuant to the said notification, the 

applicant' and the Respondent No. 10 who are sportsmen applied for the 
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post of postman. A Selection Committee was constituted, for selection of 

postman with the Director, PTC, Guwahati as Chairman, the SSPOs, 

Guwahati, the Assistant Director (WLF), CO/Guwahati as Member and 

expert personnel nominated/ deputed by Sports Authority, Government 

of Assarn also as Member. An expert, Sri Pranab Saikia, Assistanj 

Secretary, State Sports Council, Government of Assam, Department of 

Welfare and Sports was deputed for Athletic events. The meeting of the 

Selection Committee for selection of postman under sports quota 

Athletic (Track) event was held on 18.06.2004. In the meeting of the. 

Selection Committee the 10th Respondent was selected. However, 

minutes were not signed by Sri Pranab Saikia, the Expert. When the 

applicant came to know about the selection of the 10th Rspondent, she 

approached this Tribunal by filing the present OriginRl Application 

challenging the selection of the 10th Respondent. 

According to. the applicant, her case was not considered by the 

Selection Committee for the reason that one of the members of the 

Selection Committee orally stated. that the applicant had undergone 

major surgery and thereby the applicant was incapacitated from 

participating in sports event thereafter. According to. the applicant, she 

was not physically unfit at all and that she has made representation 

before the Selection Committee alongwith medical certificates. of fitness 

(Annexures - VI & VII). The applicant has also got a case that her track 

performance was better thRt-i that of the 10th Respondent. 

The Respondents No. 1 to 9 have filed written statement. In page 5 

of the written statement it is stated thus: 
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"Since there was a difference of opinion 
among the members of the Selection Committee 
in selecting a meritorious sports person in 
Athletic (Track) event and one of the members 
did not sign the proceedings of the Selection 
Committee, the recommendation made by the 
Selection Committee has been treated as void 
and invalid and it was decided to constitute a 
fresh Selection Committee with new members in 
consultation with the Director of Sports and 
Youth Welfare,. Government of Assam for 
selection of the candidate against Athletic 
(Track) event afresh. Accordingly step was taken 
to reconstitute a Selection Committee by 
requesting the Director, Sports and Youth 
Welfare, Assam vide letter dated 21.7.04 
(Annexure - )C) to nominate a new member in 
place of the member nominated earlier in respect 
of Athletic (Track) events for further course of 
action. The Director, Sports and Youth Welfare 
vide his letter No. DSY/ SI ESTT- 1/ 2003/90 
dated 26.8.2004 has nominated Sri S.S. Roy, 
District Sports Officer, Guwahati as a member 
of the Selection Committee to be reconstituted 
as per Annexure XI" 

The other averments made in the Origt1Rl Application were also denied. 

The 10th Respondent also filed written statement, wherein it is 

stated that 10th Respondent, pursuant to the notification (Annexure -]) 

applied for the post of postman and produced all track records 

obtained by him and the legally constituted Selection Committee 

considered the case of the applicant and the 10th Respondent and validly 

selected the 10th  Respondent for the post of postman. Various other 

allegations made by the applicant in the application were also denied by 

the 10th Respondent. 

We have heard Mr. M. Chanda, learned counsel for the applicant, 

Mr. M.U. Ahmed, learned Addl. C.G.S.C. for the official Respondents No. 

1 to 9 and also Mr. D.K. Saikia, learned counsel for the Respondent No. 

10. 

5 
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As already noted, pursuant to the notification (Annexure - 4, the 

applicant and the 10th  Respondent applied for the post of postman in the 

sports quota. A Selection Committee was constituted with 4 members o 

which one of them, was a technical expert by name Sri Pranab Saikia. 

The Selection Committee convened its meeting for selection of the 

candidate on 18.06.2004 and they selected the 10th  Respondent for the 

post of postman. Admittedly, the minutes of the said meeting was not 

signed by Sri Pranab Saikia. The applicant had immediately approached 

this Tribunal by filing this application. It so happens the respondents 

themselves have cancelled the selection made on 18.06.2004 as could 

be seen from page 5 of the written statement extracted hereinabove and 

fresh Selection Committee by chainging the earlier technical expert Sri 

Sa4da and substituting him by Sri S.S. Roy, District Sports Officer, 

Guwahati was constituted. In view of the pendency of this application 

Selection Committee did not meet thereafter and the selection process 

for the post of postman in the sports quota is now pending Since the 

respondents themselves had cancelled the selection of the 10th. 

Respondent, it is unnecessary for us to go into the various contentions' 

raised by the applicant and by the respondents in this proceeding. Here 

it must be noted that though the 10th  Respondent was selected for the 

post of postman in the sports quota and the respondents themselves 

have cancelled the said selection in July, 2004, the 10th  Respondent 

has not challenged the said cancellation till date. It must be noted here 

that cancellation order stands and fresh selection has to be made. 

In this context it is relevant to mention certain aspects which are 

relevant for proceeding with the selection. We find that selection already 

made on 18.06.2004 was cancelled and a decision taken to constitute 

fresh Selection Committee with new members in consultation with the 

9P~/ 
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Director.  of Sports and Youth Welfare, Govern.ment of Assam for selection 

of the candidAte against Athletic (Track) event, However, the 

communication dated 21.07.2004 (Annexure - X) shows that the request 

was made only for nomination of a new member in place of the member 

nominated earlier in respect of Athletic (Track) event for further course 

of action. Here it must be noted that the case of the applicant is that 

one of the members of the Selection Committee (other than the technical 

expert) has raised an objection to the consideration of the case of the 

applicant for selection by stating that the applicant had undergone 

major surgery which incapacitated her from participating in sports 

event in future. In the light of such allegation whether it will be proper 

on the part of the respondents to continue hint in the Selection 

Committee is a matter to be considered by the concerned respondents; 

for, certain prejudice might be caused if the said member is allowed to 

continue in the Committee. 

hi this view of the matter, we are of the view that this application 

can be disposed of by directing the official respondents to cOnstitute a 

proper Selection Committee as contemplated in relevant Rules to 

consider the case of the applicant and the 10th  Respondent alongwith 

any other applicants, if any, for selection to the post of postman in 

sports quota strictly in accordance with the notification (Annexure - 1) 

and the Rules, if any, regarding appointment in sports quota within a 

period of three months from the date of receipt of copy of this order. 

Here we must note the contention of Mr. D.K. Saikia, learned 

counsel for the 10th Respondent that the 10th  Respondent was duly 

selected by a duly constituted Selection Committee and therefore, the 

respondents cannot cancel such selection. We have already stated that if 
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the  10th respondent was aggrieved by the cancellation order passed in 

July, 2004, he had an independent cause of action against the said 

cancellation order which he did not choose to avail. Counsel now 

submits that the 10th respondent intends to ifie an independent O.A. 

challengin.g the cancellation of the selection. We do not like to express 

any opinion about it other than to observe that it is too late. The 10th 

respondent, if he wanted to challenge the cancellation order had enough 

time to do so. We are not inclined to say anything more, at this point of 

time. 

The application is disposed of as abova. 

kuvvu~ 
(Ky. PRAHLADAN) 

ADMINISTRATIVE MEIIBER 

9 
c?1j071 

(G. SIVARAJAN) 
VICE CHAIRMAN 

/mb/ 

LI 
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IN THE CENTRAL ADM14ATivE TRIBUNAL 

GUWAHATI BENCH: GUWAHATI 

O,A.No. 	/2004 

Sri Dipti Hazarika. 
-Vs. - 

Union of India & Ors. 

DATES OF EVENTS AND SYNOPSIS OF THE CASE 

1L03,2003- Respondents advertised for recruitment to the 

posts of Pcstal Asstt/Sortinq Asst.t. 

Postman and Graup' -D personnel under Sports 

quota aqains t 4 nos, of vacancies. 

,pplicant havinq full eliqibiii .ty i• 

terms of the advertisement, applied for the 

post earmarked for t h e discioline - of 

t. hi e tics 

	

02.06.2004- 	Respondents 	consti tuted 	one 	Selection 

Comm:i ttee f o r sele.ctinq the candidates for 

appointment, 

	

18.06.2004- 	Selection 	Committee 	meetinq 	was 	held. 
(4pplican t ' 5 candidature was not taken in to 

c:.onsiderat ion due to a verbal compi am made 

by one Of the mernbe rs of the Selection 

Commi ttee who stated that the applicant is 

physically unfit for the post since, she 

under.ent a su rqical operation. There was no 

documentary evidence in support of the 

complaj. nt. 

/ 

424r4. 
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	 Nw 

	

The 	Technical 	expert 	thletics) 

• representing the Directorate of Sports 3  Govt. 

of Assam who was a member of the Selection 
Commit Lee objected to the exclusion of the 

appi icant wi thout any documentary evidence. 

But the Commi ttee selected one Athlete 

hose performance records 'ere inferior to 

that of the applicant in the track events., 

The Technical Member therefore did not accept 
the selec tion proceeding and submitted his 

note of objection in writing to the 

Respondent No3. 

3006..2004- 	Having learnt 	about her 	rejection, 	the 

•pplicant submi tted representation enclosing 

Lhe.reji th her medical fitness certificate 

I rorn the Doctor and co nfl rmed that she was 
completely fit and had been doinc her regular 
prac tice both ma mine and evenino and 
attending to all 	spar-  tine activ'i ties in 
normal manner,, 

eL' t Selection Committee relied on the 

unfounded complain aforesaid and adhered to 

their decision in an arbitrary manner. 

Hence 	this 	application 	before 	the 
Hon 3 ble. TrIbunal, 

P R A Y E R S 

Relief(s' souQht On 

Under t h e facts and circums tances stated above, the 
applicant humbly prays that Your Lordships be pleased to 
j.cy notice to the respondents to show cause as to why 

- 	 •• . -•• 	 -. 



4; 	H 

the reliefs sought for by the applicant shall n o t he 

granted, call for - the records of the selection and on 

perusal of the records and after-  hearing the parties on 

the cause or causes that may be shown be pleased to 

grant the folloin relief(s): 

That the selection and appointment, of the Respondent 

No.10 Shri Moon Chanmai be declar-ed as void and illegal 

T h a t. the Respondents be directed to hold a review 

selection at r i c t 1 y i n terms of the minimum qual i fyi ng 

standar-ds of dif ..er'ent Athletic events as set by the All 

India Postal Spor - ts Board, 'kinq into consideration the 

track records and present academic qualifications of the 

candidates including that of the applicant and also the 

r- epres entation and fitness cer ti Ficate etc submitted by 

the applicant. 

Costs of the application. 

Any other- relief (a) to which .....e applicant is entitled 

as the Hon ble Tribunal may deem fit and proper. 

9. Interim order oraved for. 

During pendency u ...this application • the applicant prays 

for the fol loNing relief 

1. That the Honhle Tribunal be pleased to restr -ain the 

respondents from appointinqt he Respondent No.10 or other,  

person, if any selected, against the post under Athletic 

quota till ' the final disposal of this application. The 

applicant also prays that the instant application be 

•.:::isposed of expeditiously. 

,1 
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IN THE CENTRAL ADMINISTRATI\JE TRIBUNAL 

GUWAHATI BENCH: GUWAHATI 
(An Application under Section 19 of the Administrative Tribunals Act, 1985) 

Title of the case U. A 	No /7?~Zj /2004 

Miss Dipti Hazarika 	 Applicant 
'Versus 

Union of Incia & Ot.he rs 	 Respondents 

IND  EX 

04. 

1C OPY 	of 	ne 	letter 	dt d.  .. . 17.06,04 
07. 

Cs, VI 

H
. , F 

4,•3 • 

Il Py I1Ltc 
27 06 

.10, \/III Copy of 	he 
.. norms. - 

11 I> Copy 

i,.  
 XI Copy of some cejficafp 44 , 

f(Series)i H 
j XI Copy 	Merit c 	r 

(Sors) of  
H,3,L,C 

Filed by 

Date: 
Advocate 

AA 
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H 	IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH: GUWAHATI 

(n pp1ication under Section 19 of the dmir1istrati\'e 

Tribunals Act, 1935) 

0. A. No 	 /2004 

BETWEEN 

Miss Dipti Hazarika, 

D/oLata, Khapen Hazarika. 

C/oW-  Shri Abdul Latif 

Dr. B. Barooah Road, 

P0- Ulubari 

Gu,'aht.i-- 731007. 

.cpp1icant. 

-AND- 

1. 	The Union of India, 

Represented by the Secretary to the 

Government. of IndIa 

Ministry of Communication, 

Department of Poets, 

New Delhi, 

2 
	

The Dir - actor General 

L)epart.ment of Poe Le 

New Delhi. 

3 
	

The Chief PoeLmasLer General, 

E::epa rtmen L of Poe Ls 

ssam Circle, 

Meghdcot Bhaan 

UuJahati-781001 

4 
	

The Selection Committee 

Represented by the DirecLor of 

Postal Traininq CenLre, Gui.,.jahaLi 

Meqhdoo L B ha'jan , Panbaza r 

Guitjahati 731001,, 

I- 
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Shri P. Kashyap, 

Director Postal Trainino Centre, 

(Chairman Selection Committee) 

Mehdoo t B haan. Panhazar 

Shni Som Kamel 

SSPO, Gutahat.j 

(Member, Selection Committee) 

Meqhdo'jt Bhaan, Panbazar 

7 	Shri Sudhi r Ghos 

D (Nelfare) 

CO, Guahati. 

(Member. Selection Committee) 

Meqhdoot Sha'jan, Pan$az ar 

GuIMahati' 731001 

B. 	Shri Pranab Saikia, 

lechnical Expert. representinq the 

Directorate of Sports &. Youth Nelfar - e, Govt. of Assam, 
(Member, Selection Committee) 

c/o Director, Sports and Youth Nelfare, Assam 

P.udra Sinqha Sports Complex, Dispur,  , Gu'jahati6 

Shri Pulak Lahiri, 

Representing the 

Di rectorate of Sports and Youth VJelfare, 

Govt of Assam 

(Member, Selection Commit tee) 

Near Suklesmar Mandir, Panbazar, Guahatil, 

Shri Moon Chanc;mai 

SAl Sports Hostel, Golaqhat, 
p 	Golachat, 

-- - _:ii.isi.rarnI 
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DETAILS OF THE APPLICATION 

Particulars of order(s) against which this application 

is made. 

This application is made not against any particular 

or'de r but against non"consideration of the applicant 

for selection for appointment to the post of Sports 

Person edver Lised by the Responden ts fov recru I tmen t 

against sports quota, inspite of her full eligibility 

her candidature was rejected on the alleged ground of 

physically unfit without consulting any Medical Expert 

and also in total violation of the guidelines/Rules of 

appointment, under Sports quota with malafide intention 

Jurisdiction of the Tribunal. 

The applicant declares that the suh:'ect matter of this 

application is ell ,'jithin the 5urisdiction of this 

1-Ion' ble Tribunal, 

Limitation. 

The applicant further declares that this application is 

filed within the liririta... ion prescribed under section-21 

of the Administrative Tribunals Act, 1985, 

Facts of the Case. 

41 That the appl:Lcant is a citizen of India and as such 

she is entitled to all the riqh ta. protec tions and 

	

H 	privileges as guaranteed under the Constitution of 

India. 

r 
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42 	That 	the 	Chief Post. 	Master General • 	ASSam 	Circle 4  

()er.t r c r t 	of 	Poe Le, 	vide 	his notification 	No, Staff/ 

.1320/2001/Corr dated 	ii 03.2.0O3 	advertised for 

ICOrL.!! tment 	to the 	posts 	of Postal 	ssi stant/Sor ting 

(ssis tant • 	Poe tman 	and 	GroupD cateq'ory 	post (total 

four 	nos, 	of 	poe ts) 	under 	Sport.s quota, 	The 	four posts 

so 	advertised ier'e 	earmarked as 	one 	each 	for the 

disciplines 	of Table 	Tennis.. R'!m' ntn 

t.hletics (Track even Ls) The last date for submission 

of application vias 30,04.. 2003, 

(Copy of the advertisement dated 11 032003 is 

anr!eced hereto as Annexure-I), 

43 That the applicant, having full eligibility in terms of 

Lhe advertisement, applied for the post earmarked for 

the discipline of AthleLics. fter screening of all the 

appl ica. Lions the respondents made a qualifying 

screening list wherein the name of the applicant 

appeared at Sl. No, 12 a:ainst the post of Postman 

slonqwi th others and the final selection was made by a 

Selec tion Commit tee by assessme.n t of records, 

ccordino1y the Respondent No.3 vides his order No, 

Staff / 13"20/2001/Corr. dated 02,06,2004 constituted a 

Selection Committee with the following members, 

I. 	The Director, PTC/Guwahati 	Chai rman 

2 	The SSPO/Guwahati 	 " Member, 

The D (NLF), C0/Guwahati 	Member, 

The e.pert personnel 

Nomina ted! depu ted by the 
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Gports Authority, Govt. of 

ssam (event ise ) 	 Member.  

(Copy of screeninq list and order,  dated 020604 

are arexec 	heret.o as Annx!Jre-TT and LLI 

respec tively) 

44 That pursuant to the order stated above and the request 

made by the Respondent No. 3 the Director of Sports and 

Youth k'elfare, Govt. of Assam vide it's letter No 

DSY/S/EstLI /2003/70 dated 17062004 deputed one Shri 

Pronub Saik:a to represent, the Directorate of Sports.  

etc; Govt., Of Assam for selection of Athlete to he 

re.c,ruj ted by the Respondents. In addition s  the 

Di rec tora La also deputed one Shri Pulak Lahiri to 

represent the Directorate for the said purpose. 

(Copy of the let Let- dated 17.06.04 is annexed 

hereto as AaneXu re-JV) 

4.5 That the Selec Lion Commi ttee mentioned above met on 

18 06 .2004 	and understood 	to 	have mde 	the 	final 

'::;e.lec tion 	of 	the candida Lea, 	In 	fact, 	it 	was 	a 	paper 

selection 	made on 	the 	basis 	of scrutiny 	of 	track 

records 	only. 	I Lis lear- nt 	that 	in the meet inq of 	the 

3election 	Commi t tee 	a .loresaid, 	the candidature 	of 	the 

applicant 	has not 	been 	taken into 	consideration 

folloiinq a verbal 	complain made by one of 	the members 

statinq 	that 	the applicant was 	not medically 	fit 	since 

she 	underjent 	a 	surqic.al 	operation of 	her 	knee 	in 	the 

last year- . 	Acting on that unfounded complaint made by a 

member 	of 	the Selection 	Committee 	excluded 	the 



app]. icant from being 	considered 	f o r the 	post although 

there was no documentary evidence or records whatsoever 

in 	support of 	the 	complain 	aforesaid 	wi Lh 	a malefide 

int.en Lion. The 	Technical 	expert., Athletics in 	the 

committee who 	was 	nominated 	as a 	member in 	the 

Selection Commi t toe 	by 	the Director of Sports Govt. 	of 

s s a m however ob,lec  ted to this and opined that the 

applicant cannot be excluded on medical ground in such 

a manner sirriply on the basis of a verbal complain by a 

member without any documentary evidence. It is further 

learnt by the applicant from a reliable source that the 

Technical Expert ( thlet ice) even submit ted h i s 

ob;ection in writing to the Respondent No.3 vide h i ss 

letter dated 18.06., 2004 i.e. the day on which t h e 

Selec Lion Commit tee meeting was held and in the said 

letter the Technical member stated that the entire 

facts and expressed his inability to accept the 

proceedings (Selection list) made by the Selection 

Commit tee. 

(Copy of letter dated 18.0604 is annexed hereto ) 

as AnnexureV). 

4.6 That having learnt from reliable ecu rce regarding her 

exclusion f ram selection list on medical ground as 

stated above • the applicant immediately submit ted one 

represent..tion on 3006. 2004 to the Respondent No,3 

confirming her physical fitness and enclosnq therew±th 

one fitness certificate from Dr. Anant Joshi of Mumbai 

who gave her medical treatment and conducted an 
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opera Lion on 01.03. 2003. in his certifica La. datec 

27,06,2004 • Dr. Joshi clearly mentioned that the 

applicant has since fully recovered and could resume 

normal sporting acti.vj Lies as well as competition. The 

applicant in her representation dated 30.06,04 also 

confirmed that she was under the treatment of Dr. Joshi 

for a short period in 2003 for her minor ailments and 

t.hereai ter she has been corripletely fit and has been 

doing her reoular practice both mornj nq and evening and 

attendinc to all sporting activities normally, 

(Copy of r'epr'esantatior dated 30,06.04 and fitness 

certificate dated 27,06.04 are annexed hereto as 

naxur1e-vI and V1I respectivel',) 

4.7 	That the applicant most respectfully 	begs to submit 

that for selection of Athletes 	for 	Ali India Postal 

Competitiors 	the Department 	of Posts 	have set some 

minimum 	qualifying standards 	for each 	event' and only 

those 	Athletes 	kihose 	Performances conform 	to those set 

standards can be selected for appointment as Sports 

Per'so' in the relevant field as not fied by the r,5,11 

:1:'dia, Postal Sports Board, The said nor-ms were made 

available, to the Selec tion Commit tee at the time of 

selection for takino the said norms in the instant case 

as a matter of guiding principles 

(Copy of the extract containing the set norms is 

annexed hereto as AnnexurA- VJTT), 

4.8 That the appl:icant fully satisfied and fulfilled the 

standard as per the set norms which are properly 
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reflected in her statement of 510" data and relevant 

• 	 certificates 	which 	were 	annexed and 	submitted 	by the 

applicant 	alonqiAlith her 	original application when she 

applied 	for 	the 	post. But 	it 	is understood that the 

Selection 	Committee did 	not 	even examine 	her hiodata 

and certificates and re,5ected 	her candidature outright 

simply 	relying 	on 	a AIr- ong 	and 	imaginary 	complain made 

by one of 	the members with 	malafide 	intention to give 

undue benefit to Respondent No, 10, Copies of her 

sports bio"-data both original and updated are enclosed 

herei,ith for perusal of the Honble Tribunal.. 

(Copies of Sports Bio-data both original and 

updated in respect of the appl:i cant are annexed 

hereto as nnexure- TX and X respect i,ely), 

49 That 	the 	applIcant 	participated 	in 	Athletic 

Coijipeti tions held at various places in the country in 

number of occasions in State level 3  Zonal level and 

National level meets in addition to Inier'-st.ate and 

keqional level compet tions. She represented the Sate 

of Assam and East Zone in Athletic competitions on 

several occasions and she was ajarded w i th 

Participation Certificates and performance\iise merit 

certificates in all cases and all those certificates 

iere submitted by the applicant alonquith her original 

application which were available with the Selection 

Comrriittee at the time of selection. Those certificates 

being voluminous, only fei of 'those are appended 

I 	 herewith and the applicant craves to submit o'''''ers at 

- 	 --- 	 - 	1 
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t h e time of hearing should the Honh1e Tribunal so 

desi rae. 

(Copies of some certificates are annexed hereto as 

Annexure-XJ series). 

410 That the applicant further begs to state that she had 

some outstanding and landmark performances in the field 

of thletics which are specially mentioned as under 

(a) Represented 	ssam 	in XI 	th 	East Zone 	Junior 

thletic 	Championship, 1999 	held 	at Calcutta 	and 

secured 	Silver, 	medal in 	Heptathlon (1 e 	lOOm 

hurdles, 	200m 	race. • 	BOOm 	race • 	Shot put, 	Javelin 

throw, 	High jump. 	Long jump) 	(nnexureXI1) 

(h) Represented 	East 	Zone in 	the 	12th ITC 	Inte.r- 

Zanal 	Junior 	Athletic 	Championships 	held at 	Hisar 

(Haryana) 	in 	December', 2000 	and 	secured 	Silver ,  

medal 	in 	Heptathlon (1 .e. 	100m 	hurdles, 200m 

race, 	BOOm 	race., 	Shot put, 	Javelin throw, 	High 

jump. 	Long jump)" 	(nnexu re"XI 16) 

Cc) Repr•rsented 	East. 	Zone in 	the 	9 ITO 	Junior 

1nterZonal 	(National) thletic Championship held 

at Calcutta in October', 1997 and secured Silver 

medal in 4/100 mtr, Re1ay' (rnexure-XIIC) 

(d) Participated in State level AthDstic Competition 

held at Guwahati in December, 2002 and secured 

first position in lOOm run, finishing in 1356 

seconds as against the set minimum qualifying of 

l45 seconds" (Annexure-XII'D), 

40 4& 
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(a) Rep rese.n ted Assam in XVI th Nan t h East Sports 

fresti\.al held at Agartalain February, 2002 and 

secu red second position in 200m Sprint., finishing 

282 seconds as anainst the set minimum qualifying 

standard of 31.0 seconds (nnexure-XII-'E) 

(f) Represented Assam in XVIth North East Sports 

Festival held at Agartala in February, 2002 and 

secured second posi Lion in 4/100m run, finishing 

in 52.2 seconds as aqains t the set minimum 

qualifying s Landard of 1 .04.0 minutes, - (nnexL.!re 

XII-F) 

From the above mentioned achievements, it is 

clearly evident that the applicant performed as per the 

set standards and qtj idel ines notified by the All India 

Potei Sport Board regarding minimum qualifying 

standards of various events f o r the puroose oF 

recruitment of 	Sports 	Persons. As 	such 	she 	was 	fully 

eligible 	fo reelection to the post 	applied 	for. 	Be 	it 

eta ted 	that the 	applicant has got 	a 	very 	good/unique 

track 	records 	Aihich 	is far better 	than 	thr 	tr 	nk 

records of Respondent No. 10, as such • when proper 

selection is made on the basis of track records the 

case of the present appl ican t ought to have been 

cons±dered on priority basis than the case of the 

Respondent No. 10 for appointme nt.. 

(Oop:ies of merit certificates are annexed hereto 

as Annexure-XII'-A to F respectively). 
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411 That the applicant could learn from reliable source 

'Lha inspite of her eliqihility as per standards, her 

candda Lure was re:jec ted on ext raneous considerat5or 

:tated above and one Shri Moon Chanqmaj 	Respondent 

No.10 t\'hose name appeared at Si No 16 in the 

screeninq list and jhose records in the track event 

were not be tter in any respect than that of the 

applicant, has been selected aqainst the post of 

Athia tics, The applicant inspite of her better records 

in the Athletics. has been excluded from the selection 

in an unjust, unfair, arbi trary and capricious manner, 

4.12 That the applicant most humbly beqe to submit that the 

reoujsiteacajeinic qualification specified in the 

adve r tisement was as under 

(1) For the post of Postal ssit/ 

Sor'tinq Asstt., 	 = 10+2 Standard passed, 

(ii) For the post of Poe .tman = Ma tricula Lion or 

equl \/alent, 

For the post of Group D' = Middle School 

standard passed. 

On the. clusinq date of application i e. or 

30,042004 the applicant was only H,S,L,C passed hut 

'eubsequn tly she passed Hiqher Secondary examination 

also, 	the 	r'estj1f 	nf 	whimk 	,,. ... 

c.losinQ date, As such she could apply only for the post 

under Si. No, (ii) and (iii) above and could not apply 

for post under €31. No. (I) above since her result of 

FJiq' Secondar'v examjna Lion was not declared till the 
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closing date of application. The applicant also passed 

fypl ng. 

(Copy of pass certificate of HSL,C and HS exams 

and Type wri tinq are annexed hereto as 

XiI_L series), 

4.13 That it is stated that the Respondent. No.10 was also 

cniy H. S. L , C passed on the closing date of applicaiio 

and passed H. S the rca fte.r and as such was exactly 

':Simiarly situated as the applicant in re .pect of 

academic qual i fica Lion, But su rpr isi nqly, in the 

prej. iminary screening list, the educalional 

qualification shown alu ... gside the name of the applicant 

as H. S. L C passed whereas the same was shown as H. S 

.>assed 	alongside 	the 	name 	of the 	Respondent 	No 10 
al though 	his 	result 	of 	H. S 	was not 	declar- o. till 	the 
closing 	date 	of 	applicio This 	clearly 	indicates 
Lnat 	the 	H.. S 	pass 	cer tifjcat.e of 	the 	Respondent. 	No, 10 
was 	entertained 	even 	after the 	closing 	date 	of 
application 	which 	is 	unfair, 	and against 	the 	settled 
law. 	This 	was 	presumably 	done in 	order 	to 	not 	only 
sele.c ting 	the 	Respondet 	No.10 but 	with 	the 	intention 

of even placing him in the higher post of 	Postal Asstt. 
/Sor ting Asstt. 	which Is malafide, unfair 	and based • 	 on 

extraneous considerations.  

4.14 That the appi icant most humbly begs to submit that due 

to rejection of her candidatjr, without any valid 

reason in an unfair and unjust manner, the applicant is 

going to be deprived of her legitimate selection for 



appointment, 	as 	Sports 	Person 	against 	the discipline 	of 

Athletics, 	thereby 	causin 	irreparable 	loss 	to 	her. 	As 

such 	finding 	no 	other 	alternative, 	the applicant 	is 

approaching 	this Hon'hle Tribunal 	for protection of her 

legitimate 	rights 	and 	interests 	and 	it is 	a 	fit 	case 

for 	the 	Hon'hle 	Tribunal 	to 	interfere with 	and 	to 

orotect' 	the 	rights 	and 	interests 	of the 	applicant 

directinci 	the 	Respondents 	to 	hold 	review selection 

strictly 	in 	terms 	of 	the 	set 	norms 	and guidelines 	in 

respect 	of 	different 	parameters, taking 	into 

considerations 	the 	track 	records 	of all the candidates 

including 	that 	of 	the 	applicant 	so 	as 	to makeaf air 

selection. 

415 That 	this 	application 	is 	made 	bonafide and 	for- 	the 

cause of 	,justice. 

5,. 	Grounds for relief(s) with Leal r 

5.1 For that, the applicant is eligible for selection to 

the post of,  Sports Person against the Athletes quota in 

terms of the specifications prescribed in the 

advertisement - 

52 	For 	that, the 	applicant participated in 	number of 

Athletic Competitions 	at State, 	Zonal, Interstate and 

National level 	r-epr- esenting the 	State of 	Assam/East 

sone a n d w on medals. 

53 	For that, the performance of 	the applicant in different 

Athletic events 	at 	State/Zonal/National level 	are in 

4z &- 
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conformi Ly with the standards set by the All India 

P05 tel Sports Board for recrui tment of Sports person. 

5.4 For that, the apljcant acquired a valuable right f or 

being selected to the vacant post under Athletic quota 

for which advertisement was made, 

.5 For that, the candjdtture of the applicant has been 

rejec ted by the Selsc::tion Commi ttee while conducted 

paper selection on the basis of track records and 

unbounded verbal complain made by one of the members of 

the Selection Committee that the applicant is medically 

unfit due to an operation undergone by her. It is 

cateoorically submitted that the applicant s track 

record is far better than the Respondent No.10 as such 

recommendation of selection committee for appointment 

of Respondent No.10 is highly illegal and unfair and 

the same is in total violation of guidelines/set norms, 

5.6 For 	thai:., 	the 	selection 	committee 	re,lecte,d 	the 

candidature even without taking the records of the 

applicant into cJnsideratjon and even in absence of any 

documen tary evidence or further enqui r-i es regardinqt he 

physical unhi. Lness of the applicant complained of.  

5.7 For that, the applicant on the contrary, submitted her 

physical fitness certificate from her attending Doctor 

but not considered by the Respondents.  

5.8 For that, the Technical Expert (th1etjcs) in the 

Selection Committee made written oh:ection and opined 

H. 
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that the applicant cannot be rejected in such a rrianner 

in absence of any documentary evidence aqains t her 

fitness. 

5.9 For that, the performance records of the applicant in 

the track events are better than that of the candidate., 

understood to have been selected (Respondent No. 10) 

510 For 	that, 	the applicant submitted 	representation 

against her rejection on medical ground and further,  

submit ted relevant medical certificate in support of 

her physical fitness but not considered by the 

Respondents, 

5.11 	For 	that, the 	Selection 	Committee acted with 	malafide 

intention in 	the 	most 	unfair,  un,lust, arbitrary 	and 

illeqal 	manner 	and 	in 	violation of 	the principles 	of 

natural 	1ustic:e and 	so also 	the provisions of 	Article 

14 and 16 o ....he 	Constitution 	of India. 

Details of remedies exhausted. 

That the applicant states that she has exhausted all the 

remedies available 	to her and there is no other- 

alternative and efficacious remedy than to file this 

application, 

Matters not previously filed or pending with any other 

Court,. 

The 	applicant 	l'urther 	declar- es 	that. 	she 	had 	not 

previously ,  filed any application, Nrit Peti tion or Suit 

before any Court or any other author- ity or' any other 



Bench of the Tribunal renardinq the sub:ect matter of 

this application nor any such application, Writ Petition 

or Suit is pending before any of them, 

• 8. Relief(s) sought for: 

Under the facts and circumstances stated above 	the 

applicant humbly prays that Your Lordships he pleased to 

issue notice to the respondents to show cause ast.o why 

the reliefs aouoht for by t)e applicant shall not be 

granted, call for the records of the selection and on 

perusal of the records and after hearing the parties on 

• 

	

	the cause or causes that may be sho'in, be pleased to 

orant the follojinq relief(s): 

3,1 	That the sele.c tion 	and 	appointment 	of the Respondent 

No.10 Shri 	Moon 	Changmai 	be 	declared as void 	and 

•tlleqal, 

3.2 That the Respondent..s be directed to hold a revielM 

selection strictly in terms of the minimum qualifying 

standards of different Athletic events as set by the 

ll India Pos L..al Sports Board, Lakino into 

consideration the track records and present academic 

cualifications, of the candidates including that of the 

appl ican t and also the representation and fitness 

certificate etc, submitted by the applicant. 

8.3 Costs of the application. 

8.4 Any other relief(s) to which the applicant is entitled 

as the Hon 'hle Tribunal may deem fit and proper. 

HH. 
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Lntedrn arder pryjf. 

During pendenc:y of this application the applicant. prays 

for the follo\Iinq relief; - 

9.1 	Thai:. 	the 	Hon'ble Tribuna 1 	be pleased 	to restrain the 
responden its 	from appointing the Respondent No 10 or 

other person if any selectnd against the post under 

t:hletic quota till the final disposal 
of this 

•:pplication The applicant also prays that t h e instant 

-APPlication be disposed of expeditiowly,  

 

This application is filed through Advocat - s, 

11, Pa rti ctilars of the i,po 

I) 	I. P. 0. No, 	 : J3 	2-0493 
Date of Issue 	 I,2_OO 

.111) Issued from 	 : 	 7 
iv) Payable at 

12. list nf Pnrj ns t jrrp C_1 . 

is given in the index,, 

44 
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VEFDC1T1ION 

Miss Dipti Hazarika 	Daughter of Late Khagen 

Hazarika aged about 22 years resident of Dr. B. 

Darooah Road, PO Ulubari , GuJahata.--7 do hereby verify 

that the statements made In Paragraph 1 to 4 and 6 to 

12 are true to my knot1edqe and those made in Paragraph 

5 are true to my legal advice and I have not suppressed 

any material fact. 

And I sign this verif Ication on this the .4 day of 

2O4. 
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OFFICE OF THE CHIEF PO5TMA5TE GENEAL:A55AM CBCLE: 	1-1\Z ° -' 
• 	

GUWAHATI-781001. 	
I 

Applications are invited from the meritorious sports persons who are the 
Indian Citizcn for the undermcntioricd posts to fill up the sports quota for the year 

2001 under Assarn Postal Circle in the scale of pay as indicated against each. 

51.No. Name of posts No. of posts Scale of pay 

(?) (3) (44) 

I Postal Asstt./Sorting Asstt. 2 (Two) s.4000-6000/- 	plus 	other 
allowances as admissible under 
the rules. 

II Postman 1 (One) 1s.3050-4590/- 	plus 	other 

allowance as admissible 

III Oroup" D" 1 (One) Fs.2550-3200/- 	plus 	other 

allowance as admissible 

Age 

Educational qualification 

5ports/GomeS preference 

Eligibility 

r1  

18 yrs to 25 yrs. Maximun age limit may be 

relaxed by 5 years( 10 years for 5C/ST_and8 

YcasforQ.BC).-- 	 // 
A candidate must pass (I) 10 + 2 standard or 

12th class pass of a recognised University of' 
Board of School Education or Board of 

Secondary Education (Excluding vocational 

stream for the posts of PA/SA as (I) above. 

Matriculation or equl 1ffor the post of 

Postman at serial (ii) above. 

Middle School standard pass for the post 

of Group"t" as (iii) above 

TableTennis/BadmiflfOfl/ChCss and Athelatics 

(Track events), ctiqnvill. kjna&on.e 

each from the above mentioned disciplinesof 

sports. Application from the candidates of 

other disciplines may not be entertained. 

I) Persons who have represented a state or 

the country in the National or International 

competition in any of the games/sports listed 

at serial 4 above. 

P16 
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Pcrsoris who have repi'esentcd their 

university 	in 	the 	Inter-University 

tour,muiit s conducted by the Inter-

University sports board In any of the above 

games at serial 4 above. 
Persons who have represented their state 

schools'tecms in the National sports/Games 

conducted by the All India School games 

federation in any of the above games/sports 

at serial 4 above. 

Application forms and eligibility certificate forms in respect of item(5) 

above may be had from this office or any of the 0/0 the 5r.5updt./Supdt. of P.O,s/IM5 

divisions under Assam Circle. Application accompanied by all documents and necessary 

certificates(not in original) should be sent to the office of Chief Postmaster 

GeneraLAssarn Circle, 4th floor, Meghdoot Bhawan, Ponbozar Guwahati481001 within 

3o4._3Application which are not completed in all respects as required above wl be 

liable to be rejected. The cover should be superscribed in bold letters * APPLICATION 

FOR MERITORIOVS 5PQIT5 PERSONS RECRUITMEI'11 
Select Ion will be made as per rules on the subjec.t, and appointment will be 

issued by the concerned 5r,5updt./5updt. of P.O.s/RMS off ics of this circle. 

,•(:. ••••;__ 
(5.5HYAM)- 

A.P.M.&.(TAFF) 

fo' Chief Postmaster General, 

Assam Circle, Guwahoti-78100l. 

No. 
	5toff/1320/2001/C0rr 	 bated at Guwohati the ll March,03 

Copy to:- The P,M.G.,bibrugarh 
All 55po/pO5/55RM/5RM in Assam Circle and tibrugorh 

Region. They are requested kindly to take octin for wide 

circulation in their dns. Enclosed application forms and eligibility 

certificate forms be kept ready for willing candidates as and when 

required. Elegible EbA(G05) can also apply for the posts of 

Postman and Gr-D under meritorious sports personS quota. As such 

the same may also be circulated to GbS of lheir units and 
1rInIiCMtionS alonqwith necessary certificates if any recelved be 

forwarded to this office. 

AbP5(WL/5P), C.Q., Guwohati 

dtd. 27.1.03. 

w.r.to his No.WLF/7-69/2000 

For Chief Post mter&Cfleral, 

Assam Circle G.uwcihati-78I001. 

I 
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EVENT = AThELETIc 

Name of. LNo. 
I post 	asper 

applied 	che: 
for 	list 

Name of 	pIicants 
as per perIorrnance 

. 

Commu 
nity 

Dt of 	rth age 1 as on 30.4.03 
Ed. 	tfn. Recent & highets sports 

advifies,EligibilityfSports certificate 

MOBC 
/ 

27.2.82 
21 Y 2 M 3 D 

HS 
Passed 

J Participated in Jr. Ath.East one 
Champ.held atKanpur,01 - 3 I PA 	11 1. Ms Rin 	'oni Gohàin 

- 

I - Øosition 	- 
13n NE Sports Festiwal,99(3 1 d position 
200 M,_1s_positioh_400 .M_relay 

OBC 29.3.79 
22 Y 1 M I D 

- 

BA 
Passed 

1 	Participated NE sor1 	Festival,2002 
held at.Agartala Discuss- 1 	Position 

3. 	Jr.A.Q. 

PA 	26 2. Sri .Dutu Gogoi 
I 

4. 	Jr. Fed. Oum ,02 
5: 	ftE Sports festival,02 	- 

SC 17.5.79 
23Y 11 M 13 

 KS 
Passed 

1. Participated in 1 	Inter State 
JrAth.Charnp. held at'Chennai,02 PA 	15 3. Sri Paragjyoti Baishya 

OBC 1.1.60 HSLC 	1. 	Participated in IS 	r.Chmp,97(1 sl 
P.M 	21 1. Miss Narnta Dihingia 

23 Y 3M Passed 	posion in Javetine) 
15th Al. IS Jr.Ath Charr,98(1' 
Javeline) 
1 5th IS Jr..th.Champ.00(2 	—Jay.) 

East Zone , IS ir.01- 3- Jay.) 	_______ 

1.5.63 
19 Y 11 M 29 D 

______ 
 

HSLC 	'1. 	1pspjniTClnterZOflalJr. 

Passed 	- 	Ath.Charnpionship held auKanpur,01 14 2.MissDipaliDeori 1ST 

/ 
/ Punjab National Games,01 

National School Games Champ, 0 U- 

282 - 
21 Y 2 M 3 D 

HS 
Passed 

1. 	ParticipatedinJr.Ath.EaStJOfle 
amp.held at Kanpur,01 - 3 iTissRinu ifl 3. 	

/ 
MOC 

--- 

position. 

) 	
. 13th N.E Sports Festiwal.99(3 position 2.  

200T4,15 1 positiOn400Mrel2Y__ 

- 	, 
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GrD 	17 

e3)7  

i 

	

4. Sri Moon Changmai 	OBC 	383 	 1. National School Games 

19 Y B M 27 D I Passed 	ChampionshiPS,02 Posftion 3(Long 
Jump) UV. Position - 2nTriple Jump) 

East Zone N 
N.E Sports festival,03 2nd(Triple Jump). 
lSt(Lon.q  

_ 	 1••....------ - 	 .- i 
	

- 

	

5. Miss Dipt' Hazana 	MOBO P12.10.82 	HSLC 	1. Participated n National Sports festival 

20 Y 6 M 18 D passed 	for women held at Pondicherry in 
Jan,03. 

2. National School Games under-19 
PosUon3. 

\ 	
3. Ai.Rurai Sports tournament organised 

by Dept. o Y & W India 
4. NE Spos 

1 Miss Monalisa Bora 	OBC 	15.1.86 	Class LX Partipated in 48 11  Nionat Games.03 held Underaged to 

17 Y 3 i 5 D 	 atBangore Position = 3 in 00 Mts 	be cc ed 

/ 	
. 	Hurdlesu-19. 	 S  

	

/ 	 East zone. 

Mss RipumoYGhaifl MOSC 27.2.82 HS 	1. Participated in Jr. Ath.hast Jone 
3rc 

21 Y 2 h 3 D Passed Charnp.held at Kanpur,01 - 
position. 7 2. m 13N.E Sports Festi val.99(3t position 
200 M. 1: position 400 M relaL 

Class iX 	1. Participated in 45 	National School  
U-19 Y SriSankarD 	OC .1.9.63 

/ 19 Y 7 M 29 D Passed Gans &Ath.Chanlp..00 
2. Participated National Schools 

b.Ch.arnp.,01 	 -. 



/ 

DIl'Altlf1FNJ' UI" l'OS'l'S::JNI)IA 
OFI'I(Tl OF 'Ii II ( 1 III F l'uS'lr4ASililt (ENl.l(A[. 

- 	
. 	 ASSAt\I (1RCI .F::(i(JVA1 JAil 

No.Stal 1!1 3 -20/2001/Con 	 Qjtccjyi!,j_tl,ejunc22004. 

Sub: - ' Foi iiial ion of Sc(cction Commit (cc in connect ion with recruitment of meritorious Sports 
I 'cisoiis. 

The Chief' I'MG, Assnin Circle, Uuwnlinti is pleased to approve for constitution of a 
Selection Conniiiuce III Connection with reci uitinent of incritojous Spoils Persons with the 
following otliccrs of this Circle. 

I . The Director, PIC/Guwaliati 	- 	 (iiairi,iaii 
The SSPO'Guwahat I . 	 - 	 Member 
The AD(WLF),CO/Guwaliatj 

- 	 Member 
The E.xpert personnel nominated!- 	Member 
deputed by the Sports Aut hot ity 
Govt, of'Assam(Lven( wise) 

The Practical test is scheduled to be held on 21 .6.01 at 9000 hours in Nehru Stadium 
( 

(AurI'A and Kanalata Indoor Stadium,, Guwahati - 7. 

It is i equestcd to k iirdly take act ion accot di irgl y. 

A.P.M.G. (S(afr) 
O/o the Chief Postmaster General 

Assain Circle, (Juwahati — 781 001 
:- 

I . 	 The Dircc(or, .PTC/Guwahati. 
2, 	The 55 POs/( 'niwalint i, 

The AD(WLF), CO/Guwaliati. lie will take liccessaly action for lioldilig the test etc. on 
the above subject. 
The Dis(rict Sports Officer, Kanri up, Youth I lostel, Paltan liazar, Gtiwahati-8.  
The Director, Sports & Youth WeIfitrc, Assain, Rudra Singhia Sports Corirplex, Dispur, 
Guwa I a ti-6. 
Sri'S/PA to Chief PMG/DPS(1.1O). 'O/Guwnliati. 

~pr - 0  Tn~6 

For Chief Postmaster General 
Assarn Circle, Guwaliati —781 001 

,1 

/ 
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0 i'iiui; OF 1 flE JI1P1Xfl011 or 	r(1s AM) V)U'Ift ilIARE*AS'AMi 

t'r'pA 01 NCIIIA nronTs C ht1,Nt FA 	fflJflh 	AlT iDIRIURU1flY. 

NO. J;!/3/E3TT.I/2003/70 	 cu&riLi,Lh. /.th Jun.'04. 

$ 	Shri fl.1'. )nrith, A'S. 
Deputy Direkor, 
Sport, nnA Youth Ve1frre,AssftTl, 
F:uarr RI nrhrt STinrtq Contpl ox, 
Dl,p,ir, Ou'inhoti-4. 

To 	z 	The Chiof Totrnrtter Oenort1, 
leghi1oot rhnvnn, Pnnnvrr. 
0uwthrti - 781001. 

P.,,'iii f.nnb 

 

of norjtMrinus Sports persono.t in Group 'C 
nni 'D' rIt.N for the vaenney of Sports .uotit for the 

yorr 2001 

1(01s 	I 	tour lrttei t(. $t.off/1)-1' ( /2 01)1/c0rr. dt. 2-6-2004. 

i Ui 1- 4,1 ri tri e• Ic 1 A. ,  sl.4,fort c I r 	r'hovs, 1 rtm 4 i r.ete 

to d rplI$-e h ri Pr i ,nith 	n)' In f 
rr Istn.rit 0'retnry, St,te Sport. Council 

of Assnm for solecti'ii f ItilN to hc rttruIt. loy your Deportment 

ortinst Sports tuotrt. 

Purthor, htri I'uink 1nhi r, prominent s))r tn pcT%flfl nnc 

r, r Ls nul31y;15t vEil 	10 r 	''nt the Iiirectornte of Sports rind Youth 

W,lfnre, Ainm for prid piirp0r. 

Tours fol tht fully, 

- 

l'crttt.7 Ii.rvictOr, 
i ii Toith Vclfity,,AI5fllO, 

ii.I spur, (1uwithnti-. 

?h im' NO • i; 	t 	Our uti lit 	th J tine' 04. 

)fy 101 
1hr 	rulnui InuiIri, proninitni 	p'irtN p*tsitfl rtr 	,tnn1yiit for 

Lr,trruttitn. 	ø  to i mq,jo,tea 1 1 1nAly 1,o tsprPsent the 11reo- 

to rne rot thy rriil piutpouø rind iii me contnct  the *,5i.tnnt 

!rct,r (ie11nro), .O/( jIm (iIof i'.M.O.,H,&iaOitt )hnwftn, 

4th floor, rr,rnrir, (hirt)inti-1 on 38-&-)4 nt 3100 hours. 

Elirl rinniih oi)in, Arutstn'it ecstnTy, 	tste Sp.rts C•unCii 

ci A'nrt for j,fotrnrliifl. ft viii csntnct the kast,tnt l'jrec-

tor (Veifrire), O/) the Chief 	 PietMitst hrtwnn, 4th 

cln.r, Trtnrtrnr, 	'ivnhrtti-1 	n i*-(4 itt 1100 hpuri for 

•I%lrtbU?' ncilrru. 

piLtsF1iriuCtOr, 
Spi.rts uni' Toitth Welfnr.,Asefttfl, 

D1spur,0uwnhr%t1 
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l8,(.20O4 

liii.' ( mel l'I r1astcr §cncial, 
Assani (ii dc. 

l\i eglidool I I iawan, l'aubai.ar, 
Guwahati-L. 

Sub: . Recruitment of niritorious sporlsl)crsons in groups 'C' and group ' D' post for 

the vacancy of SportS (lilota for the year 2001 

Sir, 
in inviting a reference to the subject cited above I have the honour to mtorm you that 

the meeting of the sckctmon committee (dihkti. s) to select one athkte for iwuitinent against 
Sports Quota on the basis of Sports Certificates was held under, the ( haitmanshup of the 
l)ircctor, P1 C Ciuwahati in his office chamber today I3cing one of the member as a 
tepiescutative of Direetoi ate of' Sports, Assam, l was also present in the said meeting it is to 

be mentioned here that in that selection committee meeting the ohdidat ure pS thQ 

atlit c (Miss Dipti llazai ika) has notti One of the 

munber ol the sclectióii cmmittcc has veibally complained that Miss Dipti flazanka is not 

medically lit as she has performed a knee operation during last year under.  Dr Anant Joshi of 
Mumbai But without having any wiittcn evidence, it is quite impossible as well as 

unjustified on the part of the Selection Committee to reject the candidature of any qualified 

applicant. 

So, tinder this circumstances, it will not be possible on my part to accept the 
proceedings (Selection List) of the said selection coiiiflhittCe 

This is for favour of your kind information and necessary action. 

Yours faithfully, 

(l'RONOBS IMA) 
Member, Selection Committee, 

Postal Sciceti9n Commit tee (Athletics) 
fol:, rcthiitñiwitofSportspersons. 

Copy for inlorruation and iicccssaiy action: 

To The Director, 
Sports and Youth Welfare, Assam, 
Rudra Sinhà Sports Complex, l)ispur, Guwahati-6 

(PRONOB SAIKLA) 
Member, Selection Committee, 



/ 

Ahrl'txOsT—YL J\ 

I . 	 Date: 
I lie Chief Post M aster Getit al, 	 - 

Assam Cinile, 	 - 

\ t.iitlI(It.)Ut Ftliavaii, Pattliiiai 

( sti:iliaii 	791001 

010 

f/f/0b 	 0% 

Siih: 	Rccittituiicii( of Spoils persons against Sports (1(1018 for the yei, 2001 

Si 
Iii uivit ItIi a r('ICFCI1CC to t he subject cUed abOVC I have the honoti,' to draw 

\lw kind attention and sympatlictic. c ­ms:dcratlor. lkcir thc Ibilowing few lines. 

that Sir, in response to your advertisement pul)l;shcd in the Local Dailys/ 
I n ipluyineit News for recruitment of spoil spersons against the vacancy for (he year, 

t 11)1 covering tout (lisciphucs i.e., At hictics, lladiuinton, Chess and Table Tennis and 

hetiin all C(ItiCaI ed UtlCt1 1 I)lOyCC and also a meritorious athlete of the state. I also 

applied li' (lie post of Post man! (h uup ' I )' Accordingly my nnme was also there in 
the set eeiiini list For final select ion, 

Ut I am sorry to inlornt you that iiiv name hi.s bccn dropped from the final 

SUIC01M) Oil niedical ground (Illness) \Vitl)OOt having any documcntary evident. It is 
Ioi la 'u ol your Liiid inluititatioti that, I was under treatment ol I)t', Anani Jositi, a 

WIRIMIC(I SIiuts Medicitic Specialist 1 Ma;tct ut Spoils Sciciicc, U.S.A.) of India (hr a 

sniall iod and now I am physically lit. My regular practice For both morning and 

eveuiiw. arc going '  on smoothly.. In support of' my claim, I am submitting hercwith a 
cpv or Medicat Fitness CertiFicate (Xerox) duly issued by Dr. Anaut Joshi of 

u ii ihai I or ready reFerence. 

If nder the above circumstances, UOV I have got uo'other way then to pray your 

Iu)iiinhi thu just ice and For which act oF your kindness, I shall leave no stone untut ned 

to eive you Full satis('acliuil. 

/ 	
yours fath1ully 

I 	•"-. 
( I)ipl i II :tz;irikn) 

C/() 	eat liastern Spoils 
Dr. I.florooah Road, 

P.O.: tiluhari, (uvahati-7 

FA 

( }) 

ti " 
	

Ot 

.7 
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I 	 - 

must ensure that only those athletes are sekctc.l for All India Postal 
Competitions who satisfy tile following revised nilninnini (Itiallrying stamiarils :- 

Sl.No. 1"or Mn univ (Mhlctcs) RcvhcjljIJjIlJlflhlifl 
QplIMfl.gtandartJ 

lOt) MetreiSprint 	 11.6 Sec. 

200 metres sprInt 	 24.9 See. 

400 metres Run 	 58.0 Sec. 

	

- 	 4. 	 800 metres Run 	 2.05.0 MInutes. 

1500 metres Run 	 4.35.0 

51100 metres Run 	 17.00.0 " 

10000 nietres Run 	 36.00.0 " 

3000 metres Steeple Chase 	 11.30,0 " 

110 tsiet.res llurdks 	 17.5 	Sec. 

100 nictres hurdles 	 1.00.1 minutes 

It. 	Long Jump 	 6 metres 

	

- 	 12. 	TrIple jump 	 13 

	

- 	 13., 	' 	IligliJump 	 1.64 

Pole Vault 	 . 	 3.5 " 

Shot Put 	 11 

DIscuss Throw 	 35 

JavalIn Throw 	 50 " 

hammer Throw 	 35 ." 

* 	19. 	20 knia. Walk. 	 2 hours, 

20. 	4X 100 metres Relay 	) 
Strongest possible team should be 

21.' 	4 X400 metres Relay ) 
fonned amongst the competitmi who 

.) have qualifled for participatiOn In All 

) IndlaMeet. 

22. 	Decathlon 3000 piilnts. 	 . 

b. 	The above mentioned events will be held only II at kast three contestants are 

available for participation. 

Sr.N. Vor Women univ 	 Rcvicd minimum 

	

: 	

Qn.UMn 	nda 

100 Metres sprint 	 14.5 Sec. 

200 metres Sprint 	 31.0 Sec. 

400 metres Run 	 1.04.0 minutes. 

800 metres Rim 	 2.10.0 mInutes 

1500 metres Rim 	 5.10.0 " 

100 metres hlurdks 	 23.0 Sec. 

Shot Put 	 9 metres. 

H. 	 Javelin Throw 	 21 metres. 

9. 	Dbcuts throw 	 26 metres 

/ 



4 
I 0. 	 Long jum p 	 4 inétr'i 
I I. 	lUgli .liimp 	 1.30 metres. 
Il. 	4 ilOt) Nleties Uelny 	) 	Strongest po%sIhIe Tva .iii sbouJd be 

4 x 400 metres Relay ) 	tanned AmongstThe competitors 

) 	who have quallflcd for, participation 
In MI India Meet. 

The standards prescribed shove for Item I to 4 & S for Men and 1 to 6 for 
Woincn shoulil be rIltlIy applied and rounding of fraction to the advantage of 
ci'nijwtl(iti should not be ndniksibIc While applyltg stnndnnli Iii the long distance 
CveIItM, 1,O(II for mcii *iul Women 11w fraction of a second or inch in the records of the 
circle meet may be Ignored or rounded oil to the advantage at the coflipetltor5. 

in Men SeCtIon SI. No.1 to 19 and 22 and in women Sctlou Sh.Nu. 1 to 11, those 
who secure tlrst and second ims!(ion In the Circle Mect should be sent for participation 
lit All India Athletic Competitions, provided they have Mtainvd time minimum qualifying 
.stnn(lards lii their respective events to participate In the All 1li(lia Meet as pointed out 
a hove. 

In time All India I'osial Athletic 1Icet where tlie result Is to be dctcrnmincd by the 
scoring of points the method of scoring for indivklmial 'tcni and relays events will be as 
Iolloivs  

	

Place 	 - 	7 points 
2 8d  place 	 - 	points 
3' place 	 . 	- 	4 points ' 
P pince 	 - 	3 poInts 

	

I5 place 	 - 	2 1)01015 
6111 place 	 - 	'1 
'l'his is ta Per time rules ol Amateur Athletic Fcdçra(Iun uf . Indlii. 

The above points IT i1I count for team chnmploiish'ip only. •the points secured In 
individual evcnts would be counted to determine time position of thea concerned circle 
1CM)). The award of trophies to I3cst Athlete will be adjudged (in the lines of dccthlon 
table (vlde N6.9-8171-sports dt 6.7.71 ). 

illll 

The following categories or emplo)-ees In the l)cpartnicnt of Posts i lhan be 

eligible: 
All whole-time regular employees of Department; 

. Gramin Dak Sewka and Daily rated rinzdoors who have completed more 

than six months of service. 

Special asnal Leave: 

Spulal cwuiai leave limit cI:Ic(iiI1g 4 ulnvs plus itttiiai Join iiiy ,ti,ii will be allowed 
In time jmarticlpsmits for Al! India tfflmrnamnent. Ihe local orgaiulzeri of All India Meet may 

41 
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SPORTS BlO-DATA (A1 'L -?ALL 	 Ii A1i'ë4^) 

	

- I. 	' Name 	 MISS DIPTI HAZIR!.KA 

	

1 	Father's Name 	 : 	Late Khagen Ijazirika 

	

• 3. 	- 	Preseifl Address 	 : 	SAl Sports Hostel, Guwahati 
SAl N,9w1Fi'Jd Sports Complex, 
P.O Paauwahati-8 

	

4, 	Permanent Md.ress 	 : 	DJo Late Kliagen Hazirika 
Viii: Bakul Majgaon 
P.O: Lahowal, 
Dist: Dibrugarh, Assam 

Educational Qualification 	 Passed H.S.L.0 Examination from Govt. Bezbaruah 
Higher Secondary School, Golaghat under SEBA in 
lind division in the year 2000. 

Age (Date of Birth) 	 : 	12-10-1982 

Nationality 

	

	 : 	indian 

SPORTS ACHE! VEM ENTS: 

Representated Assam Junior Athletic team in the 	Junior Inter State Athletic Championship, 
95 held at Bhopal from 3"' to 6ih February'95. 

Representated Assam Junior Athletic team in the VIJth East Zone Junior Athletic Meet, 95 held 
at Cuttack from 22 nd to 240'  September 1995 

Representated Assam State Rural Athletic team in the XXV1th Al] India Rural Sports 

Tournament, 1995-96 held at Ranchi from 
7th  to 10th December 1995. 

Representated the Assam School Athletic team in the XXXXIst National School Games Athletic 
Meet, 1996 held at Burdwan, West Bengal from 19th  to 24th January 1996. 

Representated the Assam Junior Athletic team in the VIJIth East Zone Junior Athletic 
Championship, 1996 held at Agartala from 12th  to 15th September 1996. 

Representated the Assani Junior Athletic team in the LXth East Zone Junior Athletic 
Championship, 1996 held at Cuttack from 8th  to 10th September 1997. 

\G(Representated East Zone Junior Athletic Tewn in IXth ITC Junior Inter Zonal (National) Athletic 
Championship held at Calcutta from 3ietober to 6111 October, 1997 and secured Silver Medal 

in4XiOOMRelay. 

Representated Assam Junior Athletic Team in 
14th  Inter State Junior Athletic Meet 1999 held at 

Cuttack from 9th  to 
12th  January 1999. 

Representated the Assani Junior Athletic team in the Xlth East Zone Junior Athletic 
Championship, 1999 held at Calcutta on 22 & 23"' August 1999 and secured Bronze Medal in 

Triple Jump with a distance of 10.53 mts. 

04,  -1V 
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..J7Representated the Assam junior Athletic team in the Xlth East Zone Junior Athletic 
Championship, 1999 held at Calcutta on 22 nd & 23 August 1999 and secured Silvei i..ledal in 
Hcptathalon with 2591 points. 

AK. Representated the East Zone Junior Athletic team in the 12th  ITC Inter, Zonal Junior Athletic 
Championship(Ntional), held at 1-lisar from 2 nd  to 4th  December, 2000 and secured Silver Medal 
in Heptathalon with 3194 points. 

Representated the Assarn School Athletic team in the 45th  National School Games Athletic 
Championship, 2000 held at Thiruvananthanpuram from 1 to 6th  February, 2000. 

Representated Assam Senior Athletic team in the XXVI National Sports Festival for women 
(Group-Il) held at Jaipur from 25th  to 28th  December, 2000. 

Represented the Assani School Athletic team in the 46th  National School Games Athletic 
Championship, 2000 held at Gandhinagar, Gujrat from 81h  to 12th  January 2001 and secured 
Bronze Medal in Triple Jump (U- 19) with a distance of 11.31 mts. 

0. Represented Assam Senior Athletic team in the XV North East Sports Festival held at Itanagar 
from 16th  to 20th  February, 2001 and secured Silver Medal in Triple Jump with a distance of 
11.08 mts. 

P. Representated the Assain Junior. Athletic team in the 13th East Zone Junior Athletic 
Championship, 2001 held at Patna from 9  to I 1th  September, 2001 and secured Bronze Medal 
in Long Jump with a distance of 4.92 mts a,pd in Triple Jump with a distance of 10.79 mts. 

Represented Assani Senior Athletic te.un in the XVI North East Sports Festival held at Agartala 
from 70)  to 10th  February, 2002 and secured Silver Medal in 4 X. 100 rnts relay with a timing of 
52.2 sec and Silver Medal in 200 flits with a timing of 28,2 sec and Bronze Medal in Long 

Jump with a distance of 5.26 mIs. 

A. Secured Gold Medal 100 M in the 1 All Assam Higher Secondary School and Junior College 

Athletic Meet held at Nehru Stadium, Guwahati from 28 "  to 30'  December 2002. 

Secured Gold Medal in High Jump in the V l  All Assani Higher Secondary School and Jun or 
College Athletic Meet held at Nehru Stadium, Guwahati from 28' to 30th Deéember 2002. 

Secured Gold Medal in Long Jump in the 1 All Assam Higher Secondary School and Junior 
College Athletic Meet held at Nehru Stadium, Guwahati from 28th to30th December 2002. 

Adjudged as Best Jumper in the .1 All Assam Higher Secondary Schooi and Junior College 
Athletic Meet held at Nehru Stadium. Guwahati from 

28th 30th December 2002. 

Represented the Assam Senior Athletic learn (100 M long jum and Trip1e Jump) in the XXVIII 
• National Sports Festival for Women held at Pondiche6 from 4 

to 7th January, 2003. 

9 
03  Place: 	 (I)IP'J'J I1AZArKA) 

Viii: Bakul Magaon P.0: Lahowal, 

Date: 	 Dist: Dibrugarh, Assaii 



1, Name 

2. Fnllicrs Name 

• Ii encii( i\thli ess 

•I. I 'en iieiiciit i\ddiess 

5. Educational Qualification 

> 

SI'Olt I S fllO-D1 lÀ 	 - 

MISS I)ftfl 1IALAR1KA 

I Ic IC Ii agcn ii ntarikit 

C/C). Client liastcrn Spoils 
Dr. B. flarunh Road. 
P.O.: Ulubari, Guwahati-78 1007 

: I)fo Late Khagen Ilazarika 

\'ill: l3akul Majgaon 
l'.O: Laliowal, Dist: Dibrugarh,tssam. 

/ 
Passed I I.S. Examination froni Govt. 
flczbaruah I Jigher Secondary School, Golaghat 
under Al ISEC, Guwahati in 111 rd division in 
the year 2003. 

12-10-1982 

Indian 

M,O.I3,C. 

Age (tTJatc of birth) 

Nationality 

(astf (oiniiiunily 

SI'OItlS A C I I i;i \' i;ri EN1S: 

A. Re1)rcsentCd Assain Junior Athletic team inhe 0' junior inters State Athletic 
Chainpionship 1 95 held at Bhopal from 3' to 6 Fcbruary'95, 

U. Represented Assain Junior Athletic team in the V 11th East Zone Junior Athletic 
Mcet,95 held at Cuttack firom 22 to 24" September 1995. 

C. Represented the Assam State Rural Athletic team in the XXVIIh All Indian Rural 

Spot ts Tournament, 1995-96 held at ltam:hi from 	tc 0' December 1995. 

11 Rcp,esctitcd the Assa,n School Athletic team in the XXXXIst National School 

(James Athletic Mccl, 1996 held at l3urdwan, Vcst IJangle from 19" to 
24th  January 

1996—  
E. Represented the Assamn Junior Athletic teamil in the VII liii 1 Eat Zone Junior Athletic 

Championship, 1996 held at Agartala from I 2" to 
5th 

 September 1996. 

1. Represented the Assamn Junior Athletic team in the lXth East Zone Junior Athletic 

Chcmpionstiip, 1996 held at Ctittack Iloin 8" to 1 0111  September 1997. 
G. Repiesented East Zone Junior Athletic le"1111 in I Xth FFC Junior Inter 7.onnl 

(National) Athletic ChaIn1)iOnShip held at Calcutta trout 
3id  October to 6" October 

1997 and secured Silver Medal in 4 X 100 M Relay. 
11. Represented Assam Junior Athletic team in 1 4' Inter State Junior Athletic Meet 1999 

held at Cuttack from 
9h1I 	12111 January 1999.   

Represented the Assam Junior Athletic team • in the Xlth East Zone Junior athletic 
Cliunipiomisliip, 1999 held at Calcutta on 22I & 23rd August 1999 and sccurcd 

Ilroni.e Mcdnl in triple Jump with a distance oF 10.53 mts. 
Repicscnled the Assam Junior Athletic tcamn in theXi th East Zone Junior Athletic 

Championship, 1999 hekl at Calcutta on 22'"' & 23'' August 1999 and secured Silver 

M cd:il in I lcptallilon with 2591 pOints. 	 / 

A ' 
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4 	i $ lliltcd the Last Zone Jiiiiiot Athletic team in time I 2 I IC Inter Zoiai Athletic 

hiamnjiim iiiiiip (Nitioiiai ) 	held at I hisam 11 oni 2111  to •$" l)eceinbcr, 2000 and sccu' cd 

ilvem Medal in I lcjflathluii 	itii 3191 puiimts.  

R c cciitcd lh,c Assn, School ,\t Net ic Icani in the 
,$5?h1 National School Games 

20Q() 	held 	at 	lliiiuvatiaiilhiilhi$JtiF8Ifl 	from 	I' 	to 	6" 

ici1l iiai 

I 	Ri 	it:rulutl A;;itii .hi,miitr Aliitiic Itaimi iii Ilir NNVI National Spoils Fe.'iivnl br 

oIlielI(( iitmup-II) held at Jaipur horn 2III  to 281li I)ccctnhcr,i000. 

N. Represented ilic Assani School At hictic Icalil in the 
,16mh National School Gaines 

Al mid ie ('11almipiotiSlIiI),200 1 Imekl at Gandliiimagar, (hijrat I m ill 
 8th 

to 1 21)1  January, 

.t)I ) I and secured Ilroiic M etlal iii Ii iple mini) ( I J- I 9) with a distancc of 11.31 mtr. 

Rupi enI ed Assam Senior AthletIC team in the XVI h Nomili East Sports Fcsiivni held 

at lt;mii;ic.ai ittlill ' 10 i l l
to 2() 	I' chttiaty.l)( ii :,lIii scciiicd Stiver NICCIaI Ill I tipiC iuIi)$) 

wit Ii 1 tlii aiice of,  11 .08 mmii r. 
P. Re1n esentedillic Assam Junior ,\tl,Ietic team in the I 31k East Zone Junior Atl,lctjc 

('I ma impionshi p2OO I held at Pat na From 9 to 	Scptcmbcr 11 200 1 and secured 

Uii,uii.e Medal in Long Jump N vi ll, a distance oF 4.92 mtr in Trijlc Jump with a 

(ltStahICC ol I 0.79intr. 

(). Re111eSCntC(l Assani Senior Athletic tcaiim in time N V I North East Sports Festival held 

at ,\mam'tala horn 
7111 

 to 0 Fchitiar.2002 amid secured Si!%(I Medal in 4 X 100 mIs 

ielav with a liming oF 52.2 sec ami(I Silver I\lcd:ii in 200 mIs. with a timing ol 28.2 

Set and Utmini.0 MC(hIl i ll IOIIII itilili )  vitIi il distance oF 5.26 mIs. 

R, Smammml Gnid Medal 10() M iii lIme 1' All Assatmi $ liglier Secomidaty School amid 

hititioi ('ullee Athletic Meet laId ;tI Nehiti Stadium, (iuwaliahi Iloni 2IhhI to  30
111  

I )cct mil r 2002. 

S. Secuied Gold Medal iii I $ii$i iutip in the I' All Asam.l highei Secondary School 

lRh .imimmiur College ,\tliletic Meet liehi at Nehii Statliiiiii, Guwaliati hoiim 28 
il
l10) 30hh1 

I )CCCIIIhCF 2002. 
•F. Secured Gold M etlal iii Lomim Jummip in tIme I' All Assaimi I tigher Secondary School 

ii, 	iii 

and itmimmoF College Athletic Meet held at Nehmiti Stadium, (,uwalia(m hruimi 2l 	to 30 

OCCCHiber 2002. 
U. Adudgetcd as Ucst iu1i11)Cr in time $" All Assmmim I liglmer Secoiulai y School and Junior 

('ollemc ,\tlilctic Mccl hek! at Nclmiu Stadium, Guwahati l'rom 2S to 
3Ohul December' 

2002. 
\/ Represemit ed the Assani Senior Athletic (cammi 0 (JO M, lo)g iwill) and Iriple Jump) in 

tIme N N \' Ill National Sports Festival lr women held at l'undichermy From 
4111  to 

7111 

lamniat y' 2003. 

W. Secuicd Gold Medal in Iiiple Jun11) with a (hislamice oh 11.23 iils. iii the XVII Noitli 

I ast Spoils festival, 2003 held at vlii.oi am Ii'oin 22w' Apill to 25h11 April' 

2003. 

Place: 
1)ate: 	 . ~ 

(I
q
)ll'Il. ilAiAltIkA) 

V $l-IakuI tvtajgaoii P.O. -t.,ahoval, 

Dist- I)ibrigaihI,ASSaU1. 

N 
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U. Cot. U.S. Ahitiwalia 
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D.1(. Mittal 
1)1 rector (eo er;l 

Sports Authority of India 



4rrexuia- 

• 	 GOVERNMENT OF INDIA 

• 	IlIi1Uitt!;  tit 1IJti ni1 	ttair3 &. c port 

1I'4 i3I1irfl 1t 

(p ? 4/) 

XVII NORTH EAST SI'ORTS FESTIVAL 
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Lt. Cot. U.S. Ah tiwalia 
Executive Director 

SAl NS NIS, Patith 
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Shekhar DulL 

Director General 
Siork Authority of India 
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School.Games Federation of India. 
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Mt?itty of Sports, Govt. of India 

Z'Ycsn4'ci. 

t: hoI !por (s Federation S
. 	 /Ictse6cT 

International School Sports Federation 

E1F 
Alan School FothaII Federation 

INDIA 	 sr. 	........ 

XLVI:NATIONAL SCHOOIJ GA1\1ES Ci1AM!ONSHIP 
FROM ...9 ........ 2.2) ....... TO 

[CERTIFICATI-J', OF MERIT] 
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	 7/1  

,SoI,/'I)ii ifi cr o[S.___ 	I 	 2... 

S1a(e 

'LVeiii./(jt1IIIC 	 ge (jroiip_U.I 

C 
(C. L. Negi) 
PRESIDENT 

(P. . hhabra) 
SECIIETAPY GENERAL 



- 

• 	Lti TI F 0  60) 

.0, 
4N 	 0 

• 0 

• 

7/,is is to ceth4,i that .4?.7Y! 4V.k'A 

re/)r('se1ifm 	 ..' ( '- p 

secui:e 	... ............ 0-1ace 
YAA 

t/ie2.. 2?/c /ir/c in /,e i3th . 	 i 	EAST ZONE 
JUNIOR ATHELETIC Cl1AMPIONSliIP001 /ieb9 at 

Mithiesh Stadium, BMP-5, Patna 4rom 9 ,1,  to 11 11,  September -2001 

9 cr5ormance ?....!.,k.' ....... 
• 	

0 	

0 

d9ale/)1u/, E.S......................................................... 

• 

(ARIF IMAM) 	 1i?1fM RAJ/K) 	IKUMUI) RANJi JHA) 

0 	 ccretary, B.AA.A. 	Chairman Oranising Cbmmittcc 	• Prcsidnt. B.A. \.A. 

Stac M,iiitcr. Encry 
(uvI 	t 	

0 

12 



— 't - 

t=t i 	r  

41 

pJ! ! 

) 

H- 

•-: 

-. 	
t / • -, 	pjI 

iv 	
• 	AOAI 

?  
Ii 

Pio -,  Itz 	 .... I 
'eO

O <UH 
N 

Certific ate . • 

niL 

: 

450 

XS $ 	ttic 

avttctpattott 

 

6y Vcpt. of-cion1 £oz't. ofcraLa.) d c  

1-6 February - 2000, Thiruvaraflth2PUram. 

ARDED to Si'USmt.IKu........ Of7IOW~I1J&.................................... Representing 

:: 	•' 	

" 	 ___ 
ft I 	the state/Y-T..............

. as a Competitor (oys/G iris under 14!4'1 9)/41 

the dscipiine of ........ F 

s/her Date of Bih is. . .!:!Q$ 	..... (One Thousand Nine Hundred and . 	 ........... ) 	• 	
I 

/1 	 2 

Sri V Gabiei 	 . I 	
STflt Lida Jacob lAS 	 .- 	 t_ _J 

- 	

, 

 irectorof Pub'ic Instruction, 
T,Iruvananth?PUrn 	Depu Drector(SpOS) 	

- 

05 02 2000 	 and Organ ising Secreta ry 	
Govt of Kerala 	 A - 
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Lt. Col. B.S. Ahitiwalia 	 • 	D.K. iflttI 
F.X('CIItiV(' Dir.ctnr 	 I)irctor (3ne.rl 

SAl NS NIS, PaHMa 	 Sports Authority of India 
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XXVIII NATIONAL SI'ORTS FESTIVAL FOR WOICN 
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12tI ITC INTER ZONAL JUNIOR ATHLETIC CHAMPIONSHIPS 

wcd 4 HARYANA AMATEUR &HLETIC ASSOCIATION 
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Ol 
PT1ES$DIT 	 SECE1Ar1Y 

(SUflES1 KALMDI) 	 (Dr. LALIT K. 13IIANOT) 
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ASSAM AMATEUR ATHLETIC ASSOCIATION o 

A. (Aflilintod to Aurniour Athiotic Fodoration of lticlin & Assam Olympic Association) 
A 	 NEHRU STADIUM, GUWAHATI -.781007 

Iv 	 Aj 

Regd. No.- KAM/240/J/ 132 of 1999-2000 

Re/. No 	 Date .,).Q.7.2P00 

To WItOM IT MAY CONCERN 

This is to certify thai. MISS DIPTI IJAZARIKA, 

daughter of Late Khagen Ilazarika of Dibrugarh is a young and 

promising atholete of the state. 

She has the distinction of representing the East 

Zone Athletic team in the 9th ITC Junior Inter Zonal 

(National) Athletic Championship held at Calcutta from 3rd to 

6th October'97 and secured Silver Medal in 4X100 M Relay.- 

She has got a bright future. 

.1. winh her all suecen.i in life. 

(MRS.'TAYABUN NISHA) 
liony. Secretary. 

Assam Amateur Athletic Association 

- 	

. 
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GOLAGUAT 

No. 	2 	 DnteQ..Q!Z°°° 
-, 	 IIIGU SChOOL LIAV1N0 CiU LIFICATLI 

(Uepca(qrs / Coinpur tin nfn1) EX M INA[[QN/20()() 

ti lo Ce1(, ih4i cztf///4j 

<'_-iiti 	(i//c,1) )pedrd. iii the 

4.,S,,.I, .C. (1Z),iteri C, ~  /it pit thifeld(I 	(v 	 200 
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C 11g ) ,4II,telttal chtaucc. 
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'.  ........ ...... ..................................................... 

 

I know nothing against ,.his/ her charautr 1  
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Dy THE CENPRL AltAiNISTUTIVE PRIBUNL 

G(flAHATI BENCH ::: GUWAHATI 

04k. NO. 172 OP 2004 

Miss Dipti. izarika 

Un ion of India and Ore 

In  

'written Statement submitted by the 

respondents. 

The respondents beg to submit a 

b1f histoi'y of the case which 

may be treated as a part of the 

written statement. 

I! 	
(BRIEF HISTOrY OF THE pA.3) ) 

The applications from meritorious sports persons 

having Indian Citizenship were oaod to fill up the posts 

of Postal assistant/Sorting Assistant (2 posts), Postman 

(1 post)and GroupD(1 post)under sports quota for the 

year 2001 in the Department of Posts, Assam Circle, Guwahati. 

A notification containing details were advertised and the 

same was published In the Employment News issue dated 

29 March 4 April 2003. 1, copy of the  

is enclosed as An. exure-I. The last date for receipt 

Contd....2/ 
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1 

of appi io at ion s in the O/o the Chief Pc etma ste r Gene ml, 

Assam Circle, Guwabati was fixed as 30.4.2003. A copy 
t-3.- W3 	eprJ 	- 

of the application for for submitting application is 

enclosed as Annoxure II. 

In response to the advetiso!nent published in 

the Employment News as mentioned above, the applications 

were received from the candidates and Ms. Dipti Razarika 

was also one of the applicant mho applied for the post of 

Postman under sports quota rec:ruitment. It was decided 

by the Assam Postal Circle Sports Board to fill up the 

vacant post of Postman under sports quota by the sports 

person of Atheletic (Track) event. 

The selection process WS8 undertaken and to 

include a prominent and technical person in the Selection 

Committee, the Director, Sports and Youth welfare, Govt. 

of Assam, Guiqahati was requested vide letter dated 7.1.04 

(Anneire-III ) to depute one prominent sportsperson to 

act as a member of the Selection 0omnittee for selection 

of meritorious person In Athletic (Track) events • In 

response to above letter, the Director, Sports and Youth 

Welfare, Government of Assam, Guwahati-'7noininated Shri 

Pmnab Saikia, Asstt • Secretarzy, State Sports. Council of 

Assam as the representative in the Selection Committee 

for the Athiet le (Track) events along with one other 

sports person vide his letter No. DSY/S/?T -1/2003/40 

dated5.2-2004 (Annexure -CIV). 



315:. 

The Director, Sports and Youth e1fare, Govern-

ment of Assain, Guahati was also requested to. fix a convenient 

date for conducting the practical test/trial for the appli-

cant for se lee t ion of me rito riou a pe rson in Athletic (Track) 

events vide letter dated 29.3.04 (Annexure-V). The Director, 

Sports and Youth Velfare, Government of Jssam vide his 

letter No. DSY/S/STT -1/2003/59 dated 22.4.04 in foed that 

the test on Athletic event may be skipped over as it was 

not feasible to hold the test due to ongoing monso. and 

eugge sted to select the candidate for Ath let Ic event on 

the basis of sports certificates ( Annexure-VI). 

A Selection Committee was then constituted vide 

No. Staff/13 -20/2001/00rr. dated. 2.6.2004 by the Chief 

Postmaster General, Asm Circle, Gtwabati with the Director 

of Postal Training Gontre, Guwahati as ChaIrman and the 

SSPO2, Guwahati Division, Guwahati, Asstt. Director (ielfare), 

0/0 OPMG, Assam Circle, Guwahati and expert Menthers deputed 

by the Sports Authority, Government of Assam as members 

as per Annexu!e-VII. 

The Selection Oommitteo met on 18.6.2004 for 

se lee tio.n of candidate for the post of o atman against 

Athletic (praek)events. After so!utiny of records/ 

Bio-data, 5(five ) candidates were taken into consideration 

zone on the basis of sports certificates. Accordingly, 

the Committee considered the candidature of these candidates 

keeping into account of the performance during the last 

two years i.e. 2002 and 20fY3 • The records/performances 

- 

I 
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and sports achievements applicant namely Ms • Dipti Hazarika 

was also considered and emined by the Selection Committee 

along with others. After emining the funilehed educational 

details, listed sports achievements, date of birth etc., 

the Selection  Committee rec ominended the candidature of 

Sh ri Mo on Changma i again 8t the vacancy earmarked for Pc stman 

cadre in Athletic (pmok)events subject to physical fitness 

and production and examination of original testimonials by 

the competent authority. The Minutes of the Selection 

Committee was prepared and then signed by the Chairman and 

membirs on 28.6.20(4 • A copy of the Minutes of the 

Selection Committee is enclosed as AnnexureVIlI. 

iir1ng the selection process Shri Prenab Saikia, 

Asstt. Secretary, State Sports Council, Guwahati along with 

Shri Pulak lahiri eminent Sports person who was also deputed 

by the Department of Sports and 4outb We Ifars participated 

in the proceedings of selection of 	, 	sports person 

against the vacancy earmarked for Postman cadre in Athletic 

(Tk) events on 18.6.04. There were no difference of 

opinion during the proceedings of Selection Committee and 

the recommendations were dravm up in unison on 18.6.04. 

recommending the name of Shri Moon Changrnai for the post 

of Postman in Athletic (T,aok) event • The minutes of the 

proceedings wera sent to all the members for signature. 

All the members ecept Shri Pranab Saikia, Asstt. Secretary, 

State Sports Council, Guwahati signed the minutes. Shri 

Pranab Saikia did not sign the minutes of the Selection 

Contd. . ..• 

El 



H 

Cornmittee proceeding and submitted a letter dated 18.6 .2004 

to the Ohief Postmaster General, Assam Circle, Gwwahati 

AneXureU. 

ince there was a difference of opinion among 

the members of the Selection Committee in selecting a id 

me rito riou a sport a person in Athletic (f ,ac k) e vent and 

one of the members did not sign the proceedings of Selection 

/ Committee, the recommendation made by the Selection Committee 

has been treated as void and invalid and it was decided 

to constitute a fresh Selection Committee with new members 
................. 

in oonsiltation 1th the Director of Sports and Youth •elfare, 

Government of Assam for selection of the candidate against 

Athletic (Pmck) event afresh. Accordingly step was taken 

to reconstitute a Selection Committee by requesting thd-

Director Sports and Youth Welfare, Assam vide i letter 

dated 21 .7.04 ( Annexure -  ix) to nominate a new member in 

place of the member nominated earlier in respect of Athletic 

(Pmck) events for further course of action • The Director, 

Sports and Youth Welfare vide his letter No. DSY/S/Sfl1/ 

2003/90 dated 26 .8.2004 baa nominated Shri S .S. Roy, 
- I 

District Sports Officer, Gujahati as a member of the 

L - 	 - 

. 	Selection Oomrnittee to be reconstituted as per Anneire 

Before awaiting further action in this case, 

the applicant namely Ms. Dipti Hazarika filed the present 

Original Application No. 172/04 before the Hon. 'ble Tribunal, 

uwabati Bench seeking for direction to declare the selection 

of Shri Noon Changmai ( Respondent No .10) as void and to 

- 
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hold a review selection in Athletic e'venta to select the 

candidate strictly in to Tine ot minimum qualiilng standards 

and taking into academic qualification of the candidates 

including that of the applicant. 

The notice of the Hon'ble Tribunal was received 

by the 0/0 the Pespondent No .3 • In view of the interim 

order;rdated 9.8.2004 of the Hon'ble Tribunal to the effect 
1 

that any appointment to the poet shall be subject to the 

outcome of the application, the process of reconstitution 

of the Selection Committee and selection in the post 

e a ma rke d for Athletic (Tm ok) events has be en mu spende d. 

Parawise Commenit 

1 • 	That with regard to the statement made in 

pam 1, of the application, the respondents beg to state 

that the contentions of the applicant in pam of the OA 

are denied as the same are not based on facts. The duly 

constituted Select ion Committee examined and considered 

the candidature of applicant in the selection of meritorious 

sports persons for the poet of Postman. under Sports quota 

for the year 2001 along with other candidates. The 

selection Mas recommended by the Selection Committee on 

the basis of certificates of perfoTiflaflee in Sports (Athletic 

events)predU 0 d by the candidates. It is totally incorrect 

that the case of the applicant was rejected on alleged 

ground of physical fitness of the candidates while  

C 
on side ring/c xaminat ion the certificates or other re le vant 

Contdo-ose*00  
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documents submitted by the candidates for appointment. 

Hence, the contentions of the applicant are imaginary 

and not based on facts and records. 

2. 	That with regard to para 2, 3 & 4.1, of the 

application, the respondents beg to offer no comments. 

30 	 That with regard to the statement made in 

para 4.29 of the application, the respondents beg to 

state that it is admitted as the same are based on, 

records • It is, bo'wever, added that the notification 

for the vacancy was issued by the Office of the Chief 1' 

PNG, Assam Circle, Guwahat! ( Respondent No.3 ) and 

was published in, the p1oynient News of 29th 14arob 29 - 

4 April, 2003. A paper clipping of inployment News 

of 29th Mareb - 4 April, 2003 	oopy of tbepp1icatiOfl 

form for submitting applicatiOns.- 

F. (F 	 - 

aie annexed herewith and 

ma riced as _____ 

4 • 	That with regard to the statement made in 

para 4.3, of the application, the respondents beg to 

state that in order to make the selection process trans- 

parent, proper, purposeful and effective, a request was 

made vide letter dated 7.1.20 to the rnrector of Sports, 

Governrnen.t of Assam, Guwahati7 to nominate prominent 

sports persons for the selection of meritorious sportsman 



as notified by the Assam. Thstal Circle. In response to 

the above request, the Director of Sports, Gove.nment of 

Assam, Guwahati nominated Shri Pranab Saikia, Asstt. 

Secretay, Stato Sports Council, Assam and other Shri 

PuJ.ak Isbiri, Sports Analyst vide No. Y/S/1STTi/2003/40 

dated 5.2.2004 to represent in the Selection Committee to 

be fonned for selection of sports person for Athletic 

(Tmok)events for the poet of Postman. The application 

received from the applicant Ms. Dipti Hazarika for the 

post of Postman was considered and examined by the Seleotio-

Committee along with that of other applicants. 

7-1 	S7'2I 
A copy of the 	 are annexed herewith 

and marked as neL&_IV .  

The Directorate of Sports and YOuth Velfare r  

Government of Assam, Guwabati was then requested to fix 

a date and venue for holding practical/fiela test of the 

candidate a in the disciplines I .e • T .T., Cho as, iadminton 

and Athletic (Track) events vide letter dated 29.3.04. 

In response to above letter, Directorate, Sports/Youth 

welfare, Government of Assam, Guwahati vide their letter .  

dated 22.4.2004 sugge ate d to select the candidates aga ins 

the Athletic events on the basis of sports certificates 

produced by the candidates as it was not feasible to bold 

field test on Athletic (Track) events due to ongoing monec 

,,t c3—° 
rz _3 bii 

. copy of the
I' 	

are annexed llerewltcbL 

and marked as nexure&VI. 
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Accordingly, the Be spondent No .3 constituted 

a Selection Committee vide No • Staff 13-20/2001/Corr 

dated 2.6.204 with the following members to select the 

sports person for appointment in the post of Postman 

against Athletic (Tmck) events of sports quota. 

The Director, PC, Guwahati 	Chairman 

The 3SPO 9  (kiahati 	 — Member 

The Asstt • Director(WLP), CO/Guwahatil4ember 

The expert personnel nominated/deputed - Mombe 

by Sports authority, Govt. of Assam. 

( A copy of the letter is amiexed herewith 

and marked as LWexure VII. 

The contention of the applicant to the fact 

that final select ion i,a s made after screening the appli-

cation a of the candidate a and then the Select ion Coitt 

was constituted is not correct • The fact remains that 

the candidate was consided for selection as could be 

seen from the minute a of the proceedings of se loot ion 

committee at nnexu-VIII. 

5 , 	That with regard to the statement made In 

pai 4.4, of the application, the respondents beg to 

state that it is admitted as the same am based on facts 

in the records • It is further added that the Director 

of Sports and Youth Welfare, Govement of Assarn, 

Guwahati confirmed vide their letter dated 17 .6 .2OG 

Contd...... 
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tbe nomination of Shri Pmnab Salkia and Shri Pulak Ishiri 

apoIts experts/Analyst who were already nominated earlier 

vide their letter dated 5 *2-04 k-A A1A 1EX P,02,f—  IV 

O 	 atd 	 i 

•a 	 o 

6 • 	That with regard to the statement made in 

para 4.5, of the application, the respondents beg to state 

that the Selection Committee met on 18.6 .2004 to select 

the candidate for the post of Postman against Athletic 

(track) events quota • After forming a consensus to select 

the candidate on the basis of performance certificates 

submitted by the applicants in the light of suggestion 

given by the Director of Sports & Youth Velfare ( due to 

inability to bold field test on account of bii monsoon) 

the Selection Committee scrutinized the sports perfomanco 

of each candidate • After examination and scrutiny of 

.re levant records and del ibe rat ions, the Select ion Committee 

We to the conclusion and recommended the candidate namely 

Shri }400n. Changmai to be most suitable and deserving on 

the basis of his performance certificates, sports achieve-

ment s etc • aga inst the vacant post of Eoetman  in Athletic 

(track) events subject to physical fitness and production 

and examination of original te etimonials by competent authority. 

?7t0 	 • / 

A copy of the Zstt. is annexed herewith and 

marked as Ann,exare -VIII. 

Contd.. 
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The proceeding of the Selection Committee was 

prepared and signed by the Chairman and members on 28.6.04 

except one member Shri Prenab Saikia who was deputed by 

the zporte authority, Government of Assam, Guwahati • The 

reason for not signing the proceeding by the said Shri 

Saikia was not recorded in the minutes as his remarks 

dated 18.6.04 were only received in the concerned section 

on 29.6.04 even tboui it bears the office receipt stamp 

dated 21.6.04 Shri Saikia did not sign the minutes of the 

selection committee when it was sent to him for signatures 

on ground that the candidature of Ms. Dipti HaZari1 ( the 

applicant In. this OA ) was not taken Into consideration on 

medical ground allegedly complained verbally by one of the 

members of the committee saying that the applicant is not 

medically fit as She underwent a knee surgery a year ago. 

. copy of the letter,4).s annexed herewith and 

marked as ___ 

The reasons put forward by Shri Pranab Saikia .-

to justify his action for not signing the minutes/PrOOee 

dings of the Selection Committee are irrelevant and 

immaterial. Shri Saikia neither raised any difference 

of opinion during the meeting of the Selection Committee 1L_ 

and nor put forth any reasons for not accepting the 	I - 

selection t 	7i in the minutes/proceedings as 

required In such contingency. Be went along with all 

other members of the committee recommendation to select 

Shri Moon changmai (espondent No .10) for the post of 

Postman • Then be abriptly refused to sign the minutes! 

C ontd 
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4/proceedlng of the Selection Committee for no tangib 

reason. In fact, the Selection Committee with consensus 

of all members recommended the candidate on the basis of 

the sports achievements certificates produced by the candi-

dates. Uhile doing so the achievements of each candidate 

including the applicant were analytically assessed and 

discussed as duly recorded in the proceeding. Nowhere 

there Is any iota of fact that physical fitness or medical 

bac kg round of the cand idate a was disc us se d by the Se Leo t icy-

Committee as sought to be made by the applicant. The 

Selection Committee found the candidature of Shri Noon-

Changmai most iiitab le among the candidates Inc lading the 

applicant on the basis of the records on sports chievem 

and accordingly recommended for his selection. he CQn 

tention of the applicant to the fact that she was reectè: 

on medical groun.d is therefore incorrect and unounded. 

7 • That with regard to the statement made In.. 

pain 4.6, of the application, the respondents beg to 	/ 

state that submission of the representation dated 30.6.04 

by the applicant with medically fitness certificate to 

further her case after the selection of candidate wa-

over not called for. The question of medically filness 

was not the aspect to be considered by the Seleotiff 

Committee while selecting and recommending the suitable 

candidate 

Hence, the poInts raised by the applicant In 

para 4.6 of the OA are irrelevant in this case. 

Contd..•.. 
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8. 	That with regard to the statement made in 

pai 4.7, of the application, the respondents beg to 

state that S : 	tti 	i 	the Selection Committee 

was guided with eligibility norms and principles spelled 

out in the advertisement for the post while recomnding 

the selection of the candidate. 

99 	 That with regard to the statement made in 

para 4.8, of the application, the respondents beg to 

8tate that it is not true. The Selection Committee exami-

ned the applications/Biodata and certificates produced 

by each candidate including the applicant taken into 

consideration very carefully and recorded the particulars 

in the proceedings of the Selection Committee (Annexure -VIII) 

invariably. The candidate, who was adjudged best on the 

basis of proof of sports achievements, was recommended 

for selection. The averment of the applicant to the alle-

gation that the case of the applicant was rejected out 

right on the basis of wrong and iiaginary complaint by 

one of the members of the Committee with malafide intention 

to give undue benefit to flespondent No.10 are unfounded 

and not based on facts and records. 

10. 	That with regard to the statement made in 

pam 4.9, of the application, the respondents beg to 

state that the performance of the applicant in sports 

was carefully assessed on the basis od the sports certificate 

Contd .... .... 
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produced by her with the application as doie in oases 

of other candidates taken into consideration zone • The 

particulars of acbieiements were recorded accordingly 

in the Lie proceeding of the Selection Committee as a 

comparative data to determine the best among the candidatese 

11 • 	That with regard to pam 4 .10, of the appli- 

cation, the respondents beg to state tba same as In 

pam 499 above. 

12. 	That with regard to pam 4.11 9  of the apPli 

cation, the iespozdents beg to state th' same as In 

pam 4.5 & 4.9 above. 

13 • 	That with regard to the statement made in 

pam 4913, of the app1 icat ion, the re apon de t s beg to 

state that the educational qualification of the Respoi-

dent No. 10 was shom as H.S. passed instead of HC 

pasted u.zfair1y with intention to place the candidate 

in the higher post of Postal seistant/SOrting Asstt. 

is not correct and not based on recordso The appli 

cation of iri Mo . angmai ( respondent No.10)was 

rightly tan into consideratiOn zone for 	selection 

against the post of Postman for icb educational 

qualification of ESLO passed was prescribed. The 

Selection Committee rightly noted the educational .  

qualification of the spondent No.10 In 'the minutes! 

proceeding of the Selection Committee as per record. 

Hence there was no unfainiess and octraneouS considem' 

tion as alleged by the applicant. 

Contd...'. 
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14. 	that with regard to the statement made in 

pare. 4.14, of the application, the respondents beg to 

state that as already stated In pa 4.5, 4.8 and 4.9 

above, the reoomndation for selection of the candidate 

was made on the basis of the sports aehivement certifi-

cates produced by the candidates. The Selection 

Committee duly constituted for the purpose acted fairly 

without any favour to any particular candidate keeping 

the guidelines in the matter • The applicant has no 

justified reason to approach the Hon'ble TrIbunal to 

intervene In the matter. The recommendation of the 

Selection Committee to select the bess candidate was 

Lair and proper and in no way the rights and privileges 

of the applicant have been abrogated. The applicant 

has also no locus standi to seek review selection, on 

the basis of the unjust grounds stated In her application. 

However, in view of the difference of opinion ixi the 

wake of not accepting the minute s/proceeding of the 

Selection Committee by iri Pmnab Saikia, one of the 

members of the Selection Committee, the reeomndatIon 

made by . the Committee to select Shri Moon Charigmal 

(1espondeut No.10)has been treated as Invalid with 

deoiion to reconstitute a fresh Selection Committee 

with new members in constitution with sports authority, 

Govt • of Assam for selection of the candidate a fre sh 

for the post of postman under Athletic (Tok) events. 

Accordingly, the Director of Sports and Welfare, Govt. 

of Assam was addressed by the Respondent No .3 vide letter 

Oontd. . . . •. 
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letter dated 21.7.2004 to nominate new member in place 

of the member nominated earlier in respect of Atbietlo 

(Tok) events so as to ioonstitute the Selection, - 

Committee • The Director, Sports & Youth 14elfare vide 

his letter No • f/S/SP1 /2003/90 dated 26 .8.2004 has 

nominated Shri 3.5. Toy, District Sports Officer, Guwahati 

as the substitute member of the Selection Committee to 

be reconstituted. 

A copy of the lettor,are annexed herewith 

and marked as Anneare - X & XI* 

In view of interim order dated 9.8.2004 of 

the Hon 'b le Tribunal in the pre sent OA Iirtbe r proce sa 

of selectbn of candidate afresh has been kept in 

abeyance. 

15 • 	That with regard to the statement made in 

para 4.15, of the application, the respondents beg to 

state that in view of the above facts, the application 

has no merit and liable to be dismissed. 

16. 	That pith regard to the statement made In 

Para 5.1 to 5.11, of the application, the respondents 

beg to state that the grounds mentioned to justify for 

relief's are denied as baseless and unreasonable in view 

of the tacta of the case stated In the foregoing paras. 

Hence the application is liable to be diiissed. 

C ontd is.... ii 
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17. That with regard to pam 6 & 7, of the appli- 

cation, the respondents beg to offer no comments. 

	

16. 	That with regard to the statement made in 

pam 6.1 to 8.4 1, of the application, the respondents beg 

to state that in the above facts and cirowustances stated 

by the Respondentsp the relief sought for by the applicant 

is not justified and admissible by law. Hence the prayer 

of the applicant is liable to be ditissed. 

	

19. 	That with regard to the statement made In 

pam 9, of the application, the respondentsbog to state 

that in the premises above, the prayer of the complainant 

for interim relief is not justified and therefore, the 

Hon'ble Tribunal be pleased to vacate the order issued 

on 9.8.2001 to suspend the selection prooess and dismiss 

the application so as to enable the 1espondents to tale 

up the process of selection legally and as per norms 

and mles. 

Verificatio4.......''. . 

/ 
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kp eMu ?/øJl/U. 
do hereby 

verify that the statemert made in paragraph 

of the written statement are true to 

my IQiowledge, those made In paragraphs 	 being 

matter of records are true to my information = derived 

therefrom which I believe to be true and those made 

in the rest are humble submissions before the Hon 'ble 

Tribuflal. I have not suppressed any material facts. 

And I sign this verification on this 	th 

day of 	 2004. 

IkkSpent 
Astt. Postmaster General (Vig.) 

O/o the Chief Postmaster Genet 

ssam Circie. Guwahi.78 1001 
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;. 	Employment News 29 March --4 ApriF2003 

Instittte for Medical _______ '.: •.! O-OZ e . 	. 	• 6 th Floor,Core-3 S( 
nces a ri d Lodhi RoadNew D 

Technology 
ADIaSipNIOMTESDEGREpROGRAMMEs  FAX: 24360010 E-M 

ppUcntions are invited on prescribed form 	for admission to CentralElectrtciy 
• 	 Icq: 

Thiruvan-intliapuram-695011 the 	following 	AICTE 	approved 	Masters 	of 	Engineering body constituted tinder the EJ 
(An 	nstitutlon 	of 	National Programmes of 2 years duration affiliated to Panjab University, enactd by the Parliament. C 

. 	Importance under Government of ChandigarI. . 	 . Bench 	Officer to be tilled on 	. 
India) 

1. 	M.TECtEngineeringEducatjon. 
Central 	("Ove;nmenl 	(lepadri: 

I t1vlt4s 	applicalions 	Ii.rn 	Indian 
NationIs for 2. 	M.E. ManufactudngTechnology. 

offices of the Cenlral Govn eti 
the following posts : . scale of 	Rs.1OO()O325-152C1( 1. 	

TechnIcian 	(AnaesthesIa) 3. 	M.E.ConstructlonTechnologyandManagement discretion oprrale the post 
Reserved for Scheduled Caste 4. M.EComputerSdenceandEnglneering. PY scale of Rs.3000-275-13 
(Vacancy.t+Panot) : Ouatiflcations 5. 	M.E.ElectronlèsandCommunjcatjonEnglneorjng. 10500. The terms & condition; and Experience : (I) SSLC or 
equivaiefltexamination2.Ceili(icateof 

•6 	M.E.InstrumentationandCon(rol. - 

. spècialiSation in the trade horn AFMC TheabovecourseswillstadIroml4.07.20Ô3 	. . experience in Judicial/Quasi-jti 

Hospital OR Diploma inOperation There are 	12 seats for sponsored polytechnic/engineering petitions, pleadings, Listing the 
Theatre Technology o( SbrIMST. college teachers and 3 seats for sponsored professionals from candidales 	capable 	to 
2. Radiographer A-Reserved for • industry/other 	organizations 	in 	each 	of 	the 	programmes 	at notiIicaiions/resolutions 
Scheduiedlribo(Vacancy-t t. Panel): Sr. Nos. I 1o4. 
OuaiiIcat1on and Experience : 1. j 	There are 4 seatsfor sponsored polytechnic/engineering college Central Govt (i) Holding aI)n 
Pass n predegee examination: two 

teachers, 1 seat for sponsored professionals from industry/other years regular service in the sc: 
years diploma/certil kate course for 
Radiographer conducted by a medical • organisations and 5 seats for General Candidates in each of the 

'ilh 	years regulai service in 
or 	(iv) 	Vith 	7 

• coIkge 	and 	3 	year s 	p actical prograrirnes atSr. Nos. 5 and 6. 	• years regular 
equivaleiul; or (v) With 8 year: 

uxperience inalarge hospital. ORTwo RESERVATION 15% for SC, 7.5% for ST and 3% for Disabled 10500 or equivalent. years Diploma in Advanced Medical candidates. 
lnaging Technology conducted by a PROSPECTUS with application form can be collected from the Holding analogous post on n' recognizedInstitutlon and one year Institute on cash payment of As. 250/- or can be had by sending a service in the scale of Rs. 5500 practical experience in a large Hospital 
after successfully completing the two 

crossed Demand Draft of Rs. 300/- in favour of Principal, 1TT1, in the sca!e of Rs.6500-200-1 
year Diploma/Certificate Course for 

: Chandigarh payabte at Chandigarh alongwith a self addressed the scale of As. 7450-11500. 
Radiographers from a recognized envelope of 5x20cms. 	 . scale of Rs.7500-12000 
Institute/College. 2. Musl be familiar . 	AT 	TEoI receipt of applications is 13 June, 2003 
with the practical aspects of carotid PRINCIPAL Holdng analogous post on in 

angiography, Anglo Cardioraphy etc. service in the scale of As. 550 
EN 5Tfi General Condillons : (1) Age limit li , 	regular service inte scale of F 

________________________________________________ on 31.03.2003. 35+5 years ( 	h years regular service in the s 
post carries Scale of PY 	O• _________________________________________________________________ 

M_km.uJ.jj for dcpii. 
125-70001- & 	allowanc. 	entrat apphicat:ons. 
Governmont 	rrp/i) 	Age, LcLLLcQncJIt.LQnS 
qualification andp 	rice relaxable App!ications ire invited Persons selected on depulalir' 
in exceptional ca 	s as per rules. (4) are Indian Citizens for the under mentioned posts to fill up the three 	years 	initially 	exterldil)lr Persons working under Central/Stale sports quota for the year 2001 under Assam Postal Circle in the) year each for a waxinii of R Goverrimeni or 	a Public 	Sector scale of pay as indicated against each plus other allowances as as contained1bOp&T O.M N Under taking should submit their 
application through proper channel. admissible under the rules. 	 I. amended from time to time 
(5) Any attempt to inlluence the 
Selection Committee or the Institute 

Sl.No.1Nameof.postsl No,ost 	Scale o!py The applications as per piesc: 
and 	signed 	must 	reach 	t1i 

directly or indirectly will disqualify the 
_jij, 

	

2 ocacs 	/ 	(Two) 	Rs. 4000-6000/- 1 	Ptl Att 
Regulatory Commission, Core 

candidates. (6) in all matters pertaining New 	Delhi.1 10003 	within 
to this advertisement, the decision of advertisement. 	The applicatin: 
the Institute shall be final and binding. 
Applications typed on plain paper with 

2j 	Postman 	1 (One) 	As 	3050 4 9Ol Short-listed candidalos will be 
forth's purpose. 

bio-data and attested copies ot 
certitrcatestopiovequatificatrons,age, $2P.ci1.tFP.LL.E.Q0n_: 1 Pof 	appli 

Designation 5. Educalionol/Pru The last date of receipt of application in the 0/0 the Chief 
experience etc. and casle (scheduled Postmaster General, Assm Circle, Guwahati is fixed on 30.04.03. relevant 	field 	7 	Name 	of 	I caste & scheduled tribe) certificate in 
theprescribedtormatshouldreachthe  Application forms and conditions of Age, educational qualification, 	I Orgarrisation workig  preseilIy 

undersigriedonor before 19.-04.2003.  . eligibility conditions and other details in connection with the) I parent cadre(also stale 	DA 
Director recruitment of sporisperson may be had from this office or any of I Since when 	Scale of Pay & I 

Advt. No. P&A.11183lJSsC/sCTIMST/ o/o the Sr. SupdtiSupdt. of Post Offices/RMS Offices under this 'j servicce&jnts 	12 	Total 
2003 - . 	 EN 52)94 Circle. 	 EN 52/ 1601 1Fponsibilities of preso: 

Bharatiya Vidya Sant Longowal Institute of Engineering &32O/3/2oU2  

B hawa fl S 
Technology, Longowal (Distt. San 

(Established by : Govt. of India)  
Birla White Vidya Mandir NotifIcation No. 0112003. 

Rajehree N,annr 1(6.-- 
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OFFICE OF 

EPARTMET OF POSTS 
THE CHIEF P05TMASRGENERALA55AM aRCLE 

GUWHA-78iO 

Applications are invited from the meritorious sports 
personS who are the 

for the year 

Indian Citizen for the underrneflti0n 
posts to fill up the sportS quota 

indicated against each. 
2001 under Assam Postal Circle in the scale of pay as 

ofpostS 	 Scale of' 

(2) 	- 
2 (Two) 	Rs.0006000/ 	plus 	other 

tal Asstt./Sortlflg Asstt. allowanCeS as admissible under 

J-1,No 

the rules. 

 -- 1 (One) 	s.3O50-4590' 	plus 	other 

Postman 
allowance as admissible 

Group 	D I (One) 	RS.2550320Q" 	plus 	other 

 

as admissible allowance 

- 	
-'----- -- 	 ---- 

18 yrs to 25 yrs. 	
ax i rnum'age limit 	may be 

2. 	Age relaxed by 5 yearS( 

- yearJor_O.BC)- 	- 
A' candidate must pass () 10 + 2 standard or 

3. 	Educational qualification 12th class pass of a recognised University or 

Board 	of 	School 	Education 	or 	Board 	of 

	

(Excluding 	vocational 
Secondary 	Education 

for the posts of PA/5A05 (I) above. 
stream or the post of 

Matriculation or equivaknt 

Postman at serial (ii) above. 
Middle 5chool standard pass for the post 

of Group"b" as (iii) above 

TableTeflfli5at0n/C55 and Athelatics 

4. 	Sport s/Games preference 	: 
(Track events). The seLectk9J,L'.. ill be made'.one 
each from the above mentioned disciplines of 

sports; 	Application from th 	
candidates of 

may' not be entertained. 
- other disciplines 

: I) Persons who have represented a state or  
Internatiofl0l 

5. 	EligibilitY the country in the National or 
the 	 listed 

competition in any of 	
games/sports 

at serial 4 above. 
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Persons who have represented their 

university 	in 	the 	Inter-University 

tournaments conducted by the Inter-

University sports board in any of the above 

games at serial 4 above. 
Persons who have represerttd their state 

schoolsteom5 in the National sports/Games 

conducted by the All India School gameS 

federation in any of the above games/Sports 

at serial 4 above. 

Application forms and eligibility certificate forms in respect of .item(5) 

above may be had from this office or any of the 0/0 the Sr.Supdt./Supdt. of P.Q.s/RMS 

divisions under Assam Circle. Application accompanied by all documents and necessary 

certificates(not in original) should be sent to the office of Chief Postmaster 

General,AsscitTt Circle, 4' floor, Meghdoot Bhawan, Panbazar Guwahati-78100
1  within 

-.v3Application which are not completed in all respects as required above will be 

liable to be rejected. The cover should be superscribed in bold letters" APPLICATION 

!Q MERITORIOUS SPORTS PERSONS RECRUITMENI 
Selection will be made as per rules on the subject, and appointment will be 

issued by the concerned 5r.5updt./5UPdt. of P.O.s/RMS off ic's of this circle. 

is. SHY A)- 
A.P.M.G.(TAFF) 

Jor Chief Postmaster General, 

Assam Circle, Guwahati-781001. 

No. 	Staff/1320/20O1/C0rr 	 bated at Guwohati the 11
1 h . March,03 

Copy to:- The  P.M.G.,bibrugarh 
All 55POS/5P05/S5RM/5RM in Assam Circle and bibrugorh 

Region. They are requested kindly to take action for wide 

circulation in their dns. Enclosed application forms and eligibility 

certificate forms be kept ready for willing candidates as and when 

required. Elegible EDA(Gb5) can also apply for the posts of 

Postman and Gr-b under meritorious sports persons quota. As such 

the same may also be circulated to GbS. of h&r units and 
received be applications alongwith necessary certificates if any  

forwarded to this office. 
AbP5(WL/5P), C.O., &uwahati w.r.to his No.WLF/769120 01  

dtd. 27.1.03. 

For Chief Postrngstei'l?eneral ,  

Assam Circle Guwahati-781001. 



11 

APPLICATION FOiM 

I. 	Name in fufl (in block letters) 

2. 	Postal address in fuU 

3. 	bate of birth(in christian era as rccordcd in the 

matricutal ion or its Equivokntcxamincifion tr'ti- 
; 	-4-.-.-C..,.. L) A IC A .-.....-J 0 

i 	 r 	...jr u,i' 	O.IIn.Mi jut .) 

4. 	If a member of Scheduled Caste/ 
5cheduhd T!'ibc/OC 

ci) Nuie of (uste(fo,' .0 ony) 
Name of castc(Ior ST only) 

Name of custc/community(for OBC only 

	

5. 	Educationai quaiification(for PA ISA & Postman: 
posts beciinr,inq with matriculation or equivalent 
e.'<cHnaticn ving name of examination, name of 

the Univcrfy or Board).. An attcied copy of 

the marks sheets for each examination should 

be attached. 

	

6. 	Par'ticujars of sports activities with attested 
copies of certificate(s) in support of the same. 

I 	 I.; 	I 	 ,r. 	-. 	 I 	 r i.  The aivisiori aria mc orancn rosiui / <1Y) ror 

Which the applicant desires to be considcrcd. 

Do fe: 

NOTE: Candidate need not send original ccr'tificotc. 

Signature of the applicant 

Name of the applicant 



Eieqibiiity c:e.ritc.ie_tojLrn 

I-orm-i. 

(For representing India in an International competitiOn in Table TenniS /Bodminton / 

Chess /Athelatks( Track e.vepits) 

National Federation/National Association of .......................................................................................... 

c-rtificarc to a mcritorou pertmen for cmploymc.nf to Gr'C" arid Gr"b" srvic 

under the Central Govt............................................................ 

erffffd 	that 	Sri/Snit ............ .......... ............................................ . son/wifc/dahter 

Oi ........................................ .............................................................. rcun, 	vi 	................................................. 

(complete address) 

represented the country in the game/event of .................................. ..in ............................................. . 

compefifion/lournument held at ..................................... from ............ . ........... to........................................ 

The position obtained by the individual/tcam in the above said competition/tournament 

was............................................................... 

The certificate is being given on the basis of record available in this office of. National 

Federation/National Association of .............................................................................. 

Place......................... 	 5 icrnature 

bct......................... 
	 Ncm ........................................ 

Designation............................ 

Name of the Federation 

/National Association 

Address .................................. 

5eul........................................... 

Note 	This certificate will be valid only when signed personally by the secretary, 

National Fcderation/Nationoi Association 



jegjbi'ccrtiticQte tortI! 

  

Form-2 

(For representing a State in India in a Nation Competition in one of the recognised 

Games/Sports- Table Tennis /Badminton / Chess /Athe!atics( Track events) 

5tote Aociation of .......................................in the aame of .................................................................... 

Certificate to a meritorious sportsmen. for, employment to a GrC and 

&rD' service under the Central Govt. 

c:: 	 : ic_ 	 _ I...:_ 
II 	I_U 	II IU I 	I I! 	III $ ..................... . .......................................... 	.Ut$/ VV I 	I UUU$ II 	I 

of Sri..... ............................. ............resident of ................................................................................................... 

(Complete address) 

represerded ihe st&e of ...................................................n the 9ame/evcnt of............................ 
the National competition/Tournament held at ................................................... 

.. from........................ 

to .................................. ....... ........... 

... 	 L 	4, 	 ..t.... 	.L... 	.-...:.-J 
i h. 	JO.II 1OI I 	'JIJ I USI t%.A 	5.17 	II 	 $4S TI%.15J%.flI S ..UII% 	III 	II I 	5.L'U Yt.. 	.JtAI%A 

competition itournoment was ......... ..... . ........................ . 

The certificate is•bin given on the basis:qf record available in the 

office of the State Assodatioui of ............................................................ 

Place: 

S 1' 

Signature 

Name....................................................... 

.............................. 
L 

$'$u$It .O £ I 
.i.wC_,iu,t..r%5SOt.IGIiuII 

AddreSS................................................. 

NQte: 	This certificate will be valid only when signed personally by the secretary 

of the State Association. 



r 
. 	a 

* 

4? 

1, 

ELIGILIILIFY CEJTIFICATE FORM 

FORM-3 
(Fcr rep eent'rj 	L n i ver i s ity  in The Inter Vniversity competition in one of the 
recoynied Gümes/5por IS — Tcibk Tem iS/&idininioii/Ches /Mheutics -Tr'ock eVeiiiS) 

Universityof.............................................................................................................................. 

(..t•;f;,.,-fD +IS fl I.%oP+i4-.;f4I 1C <4r44'+ 	 rioi,f IN '5' %•4 S S 4 	'..'. S S.'  .0 '55 55 	 5 515 ''1 51 	 r '" 	r•" , 	 55'3 '5' 55'S S's 	 '515 

. 5, 	 -5 	 5 	 I_S crvice urtoer rric Lerurul tovt. 

I 

Srii5rimati ............................................................ ................. son/wife/daughter of Sri............................ 

Residentof ............................................................................................................................................................. 

studcnt of .................................................. cprcsented the university of .......................................in 
Inter 	The 	acme/event 	of 	..........................................inIntcr 	University 

lIS.15.4 at 	................. ............................................................. is, ............................. 

The position obtained by the individual/team in the above said 

cQ!npetJtlon/Tou:'flcupent wo. ............................................ 

The cer'hficate is being given on the basis of record available in the 
office of Dean of Sports or Officer in ovcrafl chorQ6 of sports in the University of 

PIacc 
N 
LIUI

.i.  
t. 

Signature 

NetTle .......... 

..................... ...... ....... . ...... ... 
. 

Des i9na'i ion.......................................... 

Name of University.......................... 

Address................................................. 
C-.,, 

Notc 	- 	This 	certificate will 	be 	valid 	only 	when 	sioned personally by 
Dccn/Dircdcr/o;' other officer in 	Overall 	charge of sports 	in 	the university of 

0 



4' 
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DEPARTMENT OF' P()S'J'S::INDIj\ 
Ol'FICF OF '1' I IE CHIEF I'OSi' MASTER GENERAL 

ASSAM CIRCLE::GUWAIJA'f'l 

I a Ill I 3-20/200 I /('orr 	
1uwjhjjje_Januaiy_7, 2004. 

The I)irector (Sports) 
Nehi - ii Stadium 
(;uwahiati - 7 

the vacancy of Sports 

It is proposed for recruitment of nieritorious sports person against the lohlowing spouts 
vacancies for the year 2001 

I 	I'AISA 2 poStS 
Postman I post 
(Ir 'I)' I post 

I I is a iso mentioned I hat recruitment will be niade in 4 events viz Chess, Table lcnnis, 
union and Athletic. In this connection, a Coniniitiec is formed consisting of' Director, Postal 
in Centre, (Iuwahati as Chairman find Sr.Supdt.of Post Offices, Guwahati, 
i)ircctor(WeIfire & Sports) and a prominent sports person ( who will change with the 
as members. So, you are requested to select and intimate the name & designation of a 

I HCflI SportS person as early as possible to this otlice for further necessary action at this end. 

Yours faithfully 

(eA'JiJ 
A..G. (Staff) 

0/0 the Chief Postmaster General 
Assam Circle, Guwahati - 781 001 

The As.Director(Wclfge & Sports) fur necessary action. 

, 	.. 

For Chief 	Iiaster General 
Assam Circle, Guwahati - 781 001 



F 	
-ciIIIIi: 
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GOVT. OF ASSA1 
OFFJUE OF 'IHE D1RLCTh OF SPORTS AND YOUTH WELFAREzASSd1 

- 	 GUWA}tATI - 76 

NO .DS Y/S/FSTT—l/2003/4O 	Dated Guwn.hati, the 5th Pebrunry' 2004. 

From 	 Shri Ro1'oDnruah, ACS. 
Deputy Director, 
Sports end Youth Welfare, 
Assn;n,(.iuwnhati-.78 1007. 

To 	* 	Shri P. Nath, 
A.i'.H4G. (Staff) 
Office of the Chieg roetmaster General, 
Assnns Ci rc l e , Guwahntj-1. 

Sub. 	 Recriij tinent of meritorious Sports Person ir ('ir, 'C' 
and 	pestq for the vacancy of Sports ueta. 

Ref 	t 	Your letter NO. Stnff/l 3-.20/2001/Corr. (Itd 7/01/2004. 

Sir, 
Wi lb reference to the subject cited nl'nve, I ns I rect 

to depute the following official/Sports person of this JJI rectorate of 

Sports and Vo.ith Wel fnre, Assrtm for selecting sports person to be 

recrui ted by your Department against sports quota. 

Sri Jatlndrn Nath Dorchetia, 	 for Hadminton, Chess and 
Assistent Director, Sports 	 Tp.ble Tennis. 
and Y.uth Welinro, Assnm,Ghy. 

Sri Prtnnab Saikin 9  Assistant 	
for Athletics. Secretary, State 9ports 	

el 
Council if Assiun,Ohyo 

Further, Sri Puink Lahiri, prominent Sports person and 

ep.rts analyof it will also represent the Direot.rnte if Sp.rts and Youth 

V.lfare, Assam in mid purpose covering all four discipline. 

You faithfully, 

Deputy Director, 
Sport. and Youth Welfare, 

( I Ae88n,Guvahati-7. 

Mom. N0.DST/8/RSTTI/2003/40 	Dated Ouwahati,the 5th Pobruary'2004. 
Copy t.s.. 

8hri Puink Lahiri, Prominent Sports Person and analysists 
for inf.rmati.n, he is requested ti kindly represent the 
Directorate for the said committee. 

Sri J.N.i5orch.tia, Assistant Director, 8p.rts and I.uth 
Welfare, Aiim for inf.nsatisn, 

Sri Pranab Saikia, Assistant Secretary, Stnte Sports Council 
of Asian for inf.z,nati.n, 

Deputy Dir ector, 
Spsrts and Youth Welfare,Assam, 

Guwahati 	781007, 

4,  

99- 
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1)l1l\I'IJ\[J.i1 ( )I P0515::IN.Jl)I,\ 
()lI'ICl: 01 II ii (:1 III1 I )()Sli\1AS'1'JJ (INIRAj, 

\SS,\\j (:1 RCJ i ::( [1\\J\J  

Dated at G uwahati the March 1<2004. 
. • _c 

lo, 

• I lie l)ilec(or 01 510tts 
II (I \ou iii Wel ftre 
Nehru Sta(Iium 
( uvahatt-7. 

Sub:- Recwjtinent ot meritorious Sports person in Group 'C' and Group 'I)' posts or the vacancy of sports cuoti tor the year 2001. 

Reh 	No.1)SY/S/j SJI- 1/2003/40 dated 5.2.04. 

I r, 

Kindly refer to your kiter cited above 

I ;un diICCtCd to rejuest you to intimate suitable dates in tue month April'04 as per 
convellIcrit of sports ohcers riotntiiatd by you VICIC your ktter cited for holding the 
tests h>r recruitmelit of rncritoriotis sports persons iii /\ssath Circle for th e  vacancy of 2001. The (Idles may he informed this ohkc well in advance so that sports Persons can he infoimed 
at id attet uled iii tune. 

\ours faith fully, 

A.P.(Stff) 
0/o the Chief Postmaster General 
Assam Circle, ( i.iwahati - 781 001 

42YJSIi: 

Ihe A[)(\Vl.,l, C0/Gu\vahati. I Ic is1sted to kindly Pu1Tsue the matter with the 
l)irector(Sports), Assani Govt., Guwahati-7nd take necessary action for holding the tests 
success fully. 

For (Thief lostcr General 
Assam Circle, Guwahat1-781 001 



OFFICS 	 OP OP TH.C. SC1 OP 
5PORTS AD YOUTRWE 

Ak AS 

-' 

D*t GUV$h*tjjh 2M 2 Aprfje24 From 	
Shrj D0 	

ika tC. Director,  
5Perta and  
k 	!.uth We1mflA, 4ra SixjSports 

006 	COMPiez,ispur,  

	

Ti 	z 	Th, 	
Post *at,

stant  
Ofj 	

of the CO?ØMOG fegMo,j •hawan 	Ag5 
, "ftflbagar 

	

Sub, 	$ 	
Recruitment of merjto. 

and Gro 	Sports p•r.om In of 5Port,
up  'D'  post for th e vacnnay  

	

Si r 	
Q uO tft for the Year 2001, 

With refer,ce to 
 the *ubject cited høy, 

I hn, 

th0 honiur to 	
You that t 	

trisi for adm1nt., an Tabl, Tenj'hull 
have to be made in 

the  

n 	both th, 
Indoor hnll j,., AlTA a4 
	

vifl be 
for th, Sam,, 	s for 

Your hind inf,1, that bb 
	

the 110or 

hail viii be a*lj1 

• th, eekI7 h.ljd75 foe, •ery Hond from 26th Apr11104 
•flW0 	

.0 are reu9$ 	
to bo 	both the 

haDi, 

(Ofl for T., and On, 

for a4mjnt0 and Ch,55 tOPerftt.l,) in 
for kad 	hoj 	

th, •'leetj, 	
ar 	

the und0 	
fled 

*CcoJrdingjy 0  

Ag far a. 	
trials of AthJ.ti. Is  Your kind 

1foatj0 that du, to th. Ongoj mon0 

till th, 

Will net 
be P'S'jbl, to conduct the Athjot 
	

trial in the outdoor

orned 

atj 	

ar 	
Therefor, i 	

to submitted by 
the °Onc•rn 

'°Iect th. ftthl,t, from 
th, norlj.riuo 	

t ii 
cortificat 	(Sport.) duly ed 	

vit 
th, h1p of OXP.rt pe,,_ 

nnel deputed by 
g0  

further 

,1 	

I wo 	
*1Ø requ,5 you to prayide 

list if the 
*ppjc1 

(Gni, vise) 
prier to the se1ecjj, 

trial . 

	

5 tO eflab 	Ug to do th, 
fleedfl 

1•urg fnithfli7, 

birector  

Sport, andTOuth Welfare 
Di.ptzr , 

(3lt\  Guwahati-6.  

U 



DEPARl'MENT OF POSTS::Ii'DEA 
H.E CHIEF POSTMASTER GENERAL OFFICE OF T  

ASSAM CIRCLE::GtJWAHAT1 

N o .Stafl'/ 13 -20/2001/Corr 	 Date Iat GuJj11_QQ4. 

Sub:- lormation of Selection Committee in connection with recruitñient of meritorious Sports 
Persons. 

The Chief J 1 MG, Assam Circle, Guwahati is pleased to approve for constitution of a 
Selection Committee in connection with recruitment of meritoious Sports Persons with the 
following officers of this Circle. 

The Director, PTC/Guwahaii 	- Chairman 
The SSPOs/Guwahati 	- Member 
The A D( WLF),CO/Guwa hati 	- Member 
The Expert PerSolulel nominated!- Member 
deputed by the Sports Authority 
Govt. of Assam(Event wise) 

The practical test is scheduled to be held on 21 .6.04 at 9000 hours in Nehru Stadium ( 
ABIi'A and .Kanalata Indoor Stadium), Guwahati - 7. 

It is requested to kindly take action accordingly: 

A.P.M.G. (Staff) 
0/o the Chief Postmaster General 

Assam Circle, Guwahati - 781 001 
- 

The Director, PTC!Guwahati. 
The SSI'Os!Guwahati. 
The AD(WLF), CO/Guwahati. He will take necessary action for holding the test etc. on 
the above Su()jCCt. 
The District Sports Officer, Kamrup, Youth Hostel, Paltan Bazar, Guwahati-8. 
The Director, Sports & Youth Welfare, Assam, Rudra Singha Sports: Complex, Dispur, 
Guwahati-6: 

6. 	Sr.PS!PA to Chief PMG/DPS(HQ), CO/Guwahati. 

For Chief Postmaster General 
Assam Circle, Guwahati —781 001 



Department of Pos t ' 

(".')'/o Chief PostmasterGeneral, Assarn Circle, 
Meg hdoot Bhavan, GUvahat1-78 1001. 

No.Sta3Ci 3-20I2001ICorr 
	

Dated : .6.2004. 

MINUTES OF THE MEETING RELATED TO SELECTION OF :MER1TORIOIJS 
SPORTS PERSON IN ATHLETIC. 

The Chief Postmaster Assam Circle, Guwahati vide their advertisement in the 
Employment News issue dated 29  March to 4th  April'03 for recruitment of 
meritoriaus sportsperson in the cadre of Group 'C' and Group 'D' posts for the 
vacancy of sports quota for the year 2001. The following Selection Committee 
was constjtut.ed vide CPMG, Assam Circle memo no. Staff/I 3-20/2001/Corr 
dated 2J2004. 

2. 	Cice the n-house Technical capabilities for selection in form of coaches 
and ropued sports persons were not available. The Circle office requested the 
Deputy Director (Sports & Youth Welfare), Government of Assam, Dispur, 
Guwahati-6 vide letter no. Staff/i 3-20/2001/Corr dated 7.1.04 to depute technical 
represontatves in facilitating the selection process: Accordingly, the Deputy 
Director (Sports and Youth Welfare), Government of Assam deputed Shri P. 
Lahiri ac eminent sports person and Shri P. Saikia, Asstt. Secretary, State 
Sports Council, Govt. of Assam, Guwahati as their representatives in finalizing 
the seLnion process vide their letter no.DSY/Est./2003/70&71 dated 17.6.04 

3. 	The following officers of the Department and State Sports representative 
attend 	to carryout the scrutiny and selection of meritorious sports person. 

Lr 
:L. ShrftKKaShyJ) 

Sfti Som Karnei 
2 riS. Ghose 

1 31ri f:)  l.ahiri 

Saikia 

Design ati o ii 
Director 
SSPO, 
Astt. Director 	-. 
Prominent Sports 
person 
AssEt. Secretary 

Or9anation 
Pos tal  
Guwahati Postal Division 
Assam Postal Circle.,. C uwahati 
Nominated by State Sports Council, 
Governhient of Assam, Guwahati. 
State Sports Council, Govt. of 
Assam, Departrnnt of Welfare and 

4. 	11e above Selection Committee met on 18-6-2004 in the Chamber of 
DPS(HC, 0/0 the Chief Postmaster General, Assam Circle, Guwahati for 
selection of meritorious sports person in Athletic for the vaancy in sports quota 
for the year 2001 w.r.t. the advertisement given by the Chief Postmaster General, 
Assarn Circle,.Guwahati in the Employment News issue d a ted29t 1  March to 4 

April'03. 



	

5. 	The Selection Committee members also saW the contents of letter 
DSY/S/EST1--1/2003159 dated 22-4-04 of Director Sports & Youth Welfar'e 

/Government of Assam, Dispur, Guwahati wherein they have intimated to the 
Chief Postmaster General, Assam Circle, Guwahati that due to ongoing 
Monsoon, it will not be possible to conduct the Athletic trial selection in the 
outdoor stadium till the monsoon are over and suggested to select the athletic 
sport person from the meritorious certificates (sports) duly submitted by the 
ccncernecl applicants with the help of epert personiiel deputed by them. The 
commitlee members were also agreeble to this. In addition to above, the 
technical members nominated by Director, Sports and Youth Affairs, Government 
of Assam also suggested that the latest performances during last couple of years 
for applicants may be considered as crucial for selection. The Selection 
Committee was guided by above instructions and discussion while 
recommending the selection of meritorious Sports person in Athletic Track 
events. 

	

6. 	As per letter no'. StaffIl3-2012001/Corr dated 2-6-2004 of the o/o Chief 
Postmaster General, Assam Circle, Guwahati a list of total 9(nine) candidates 
(PA Cadn -3, Postman Cadre - 4 and Group 'D' Cadre-2) for, Athletic (Track) 
events was produced before the Selection Committee for consideration. The 
particulars of the candidates are as under:- 

PA CADRE 

1. 	Miss Rinumoni Gohain 
2. 	Shri Dulu Gogoi 
3, 	Shri Paragjyoti l3aishya 

POSTMAN CADRE 

fvliss Namita Deliinqia 
Miss Dipali Dewrt. 
Miss Rinumoni Gohain 
Shri Moon Changniai 
Miss Dipti Hazarika 

GROUP 'D' 

Miss Monalisa Bora 
2. 	fvliss Rinui-noni Goliain 
3. 	Shri Sankar Dey 

	

6.1 	It appeared from the scrutiny of the applications that one Miss Monalisa 
Bora whose date of birth is 15.1.86 is under age i.e. her actual age as on 
30.4.2003 was 17 years 3 months 15 days. Hence, her candidature was not 
considered by the selection committee as per Terms and Conditions of 
recruit:iient of meritorious sports persons. 

	

6.2. 	It turther appeared from the scrutiny of the applications of Miss Namita 
DehingH. Shri Paragjyoti Baishyn and Shri Dulii Gogoi that they participated in 



c \ 

Field E•ients I 'Tiack Events during the year 1 9992000 and during the year 2001 
/speciaIiztion (Javelin, Discuss Throw and Shot-put). Thecommittee was of the 

view tliat it is utmost essential to examine the performance I achievements of 

sports persons in this particular filed during last couple of years for making a 
better, purposeful and reasoned selection. The expert Technical Members were 

of the \fIvV 
that in athletics (Track eveits), every now and then the performance 

i changing and higher  and higher records are set bythe athletes. Therefore, it is 

important to consider performance I achievement during last two years and for 
this purpose for the year 2002 and 2003. The other committee members were 
agreeabk to this. Therefore, the Selection Conimittee did not deem fit the above 

6.3 	Tha Selection Committee finally considered the applications of Miss 
Rinumoni Gohain (Offered for the cadre of PA/PM/Gr'D'), Miss Dipali Dewri, 
Miss Dipti Hazarika, Shri Moon Changmai and Shri Sankar Dey for selection of 
nieritoriouS sports person in Athletics track events. It is seen from the

11 

advertisement published in Employment News for the period from March to 
4111 ApiiI'2003 that specific event has not been mentioned for selection by the 
Department. It is merely staled that the Department will recruit the meritorious 
Sports person; male o(fernale event-wise. 

6.4. Scrutiny of records I Bio-data of the above 5(five) candidates who had 
applied against Athletic events reveals that there is no suitable candidate 

represented I participated and secured position / prizes at National / International 

I All India Inter University & All India School Meets during last three years i.e. 
during the year 2001, 2002 & 2003 which are the basic eligibility criteria given in 
the Chie? PMG, Assam Circle, Guwahati vide letter dated 11-3-2003 discussed 

above. 

6.5 	However, the Sport status of all these 5(five) candidate are discussed as 

under 

6.f1 Miss Rinumoni Gohain; 

Date of Birth : 	27.2.1982 

Educational Qualification : HSSLC passed. 

The candidate offered her candidature in PA/PMIGr. D cadres. 

Achievement in Siorts 

Secured 3rd position in 200M event held in 
9th to 1 	Sept2001 in 

the 1 	East Zone Junior Athletic Championship held at Patna. 

Secured 
3ft1 position in200M run and 4X400 M relay in 15hh 1  N.E. 

Sports festival, Itanagar during 16" to 20 111  Feb2001. 

Secured 1 11  position in 200M and 400M event in XXVIII Inter 
District Athletic Meet 2000-2001 held at Golaghat 20 to 23rd 
Feb2001 under Assam Amateur Athletic Association. 



iIIII 
The candidate appears to be specialized in field events. However, 
she secured the following position during the year 2001, 2002 and 
2003. 

Secured 3rd  position in Triple. Jump Event organized by XL\Jl 
National School Game Championship from 8-1-01 to 12-1-01 
held in Gandhinagar. 

Secured 2" position in Triple Jump in XV N.E. Sports festival held 
in Itanagar 	from 	16-2-01 to 20-2-01. 

Secured 3Fd  position in Long Jump event and Triple Jump Event in 
1 3 East Zone Junior Athletics Championship held at Patna from 9 
to 11-9-2001 

Secured 2nd  position in 4x1OOM Relay event in XVI N.E. Sports 
Festival held in Agartala from 7Ih  to 10t11  Feb'2002. 

Secured 3rd  position in long Jump Event and 2 position in 200M 
sprint events in XVI at Sports Festival held at Agartala from 710thi 
Feb'2002. 

Secured l position in lOOM race organized by Assam Higher 
Secondary Education Council Bamunimaidan Guwahati in 1St  All 
Assam H.S. School & Junior College student meet 2002 and 1 
position in Long Jump(Girls) & High jump (girls) organized by 
thorn. 

6..4. Moon Changmai 

Date of Birth 	 : 	03.08.1983 

Educational qualification 	: 	HSLC passed 

The candidate offered his candidature in Postman Cadre 

Achievement in Sports 

Secured 1 position in lOOM race (boys) organized by First All 
Assam H.S. School & Junior college Students meet 2002 and 
Assam higher Secondary Education Council Bamunimaidan, 
G uwa ha ti. 

Secured 1 position in 200M Sprint (Boys)organized by First All 
Assam H.S. School & Junior college Students meet 2002 and 
Assam higher Secondary Education : Council, Bamunimaidan, 
G uwa h ati. 
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Secured 3 position in Long jump event at Patiala in School Games 
organized by School Games Federation of India from 31-1-02 to 5-

/ 	 2-02. 

Secured 2uid  Iosition on Triple JLImp at Patiala in School Games 
organized by School Games Federatioh of India from 3 1-1-02 to 5-
2-02. 

Secured 3tt  position in 4x1 OOM relay in 1 4th  East Zone JUnior 
Athletic Championship 2002 held in Jamshedpur organized by 
Amateur Athletic Federation of India from 19.8.02 to 21.8.02. 

Secured 1st  position in Triple Jump event in 14th  East Zone Junior 
Athletic Championship 2002 held in Jamshedpur Organized by 
Amateur Athletic Federation of India from 19.8.02 to 21.8.02.02. 

Secured 2' position in Triple Jump in XVII N.E. Sports Festival of 
Aizawl from 22.4.03 to 25.4.03 organized by the Ministry of Youth 
Affairs & Sports. 

Secured 1st 
 position in long jump in XVII N.E. Sports Festival of 

Aizawl from 22.4.03 to 25.4.03 organized by the Ministry of Youth 
Affairs & Sports. 

Secured 2 position in lOOM Sprint Event organized by Assam 
Amateur Athletic Association for XXIX Assarn Inter District Athletic 
Championship 2001 from 6 to 9th  October '2001 at DhekiajLlli, 
Assam. 

6.5.5. Shri Sankar Dey 

Date of Birth - 	 : 	01.09.1983 

Educational qualification 	: 	IX Passed 

The candidate offered her candidature in Group D 

Achievement in Sports 

Secured Silver in 100 M Sprint in Annual Athletic Meet of Guwhati 
Sports Association'2000-2001. 

Secured 1 position in 100 M Sprint (Boys) held from 27 "  to 291h 

January'2001 organized by N.F. Ra:ilways Sports Association at 
Kati liar. 

Secured l position in 200M event held from 20t1 	2rd Feb'2001 
organized by Assam Amateur Athletic Association during XXVIII 
Inter District Athletic Meet'2000-2001. 
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Alter examining the provided educational details, listed Sports ,'4chievenients of various candidates, date of birth, the recruitment advertisement 
issued by Chief PMG and guidelines given by Director, Sports and Youth Affairs, 
Government of Assam, Dispur, Guwahati, the Selection Committee 
ecoimronds the candidature of Shri Moon Changrnai against the vacancy 

earmarked for Postman Cadre in Athletic (Track) Events subject to Physical 
fitness and production and examination of original testimonials by competent 
authority. 

\ 
\V'J 

(SI(dhir Ghose) 
AD PS(Wlf&Sports) 
0/0 CPMG, Assarn 
Circle, Guwahti. 

Oct 

(R.K Ka;hyap) 
Director, PIG. 
Guwahati-781 001 

1 -1 rOHIi51t Sports Person 
Norninaled Member 
OIo Director, Sports & Youth, 
Government of Assarn, 
Guwahaiti. 

(So rn 	~ Lql-1  ~Lq I  
SSPOs, Guwahati Dn 
Guwahati-781 001. 

(Pranab Saikia) 
AssEt Secretary 
State Sports Council, 
Government of Assam, 
G uwa h ati. 

Copy to:- 

The Chiel Postmaster General, Assam Circle, Guwahati for information and 
necessery action. 	 - 
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'I lie ( tue I Post Mdstcr ciieral, 
i\ssain I i (Ii', 

I 1IIIVuIII, I'iiiiluiti.iit, 
(ivaIi;iti- I 

Sub: l(erui1iiiciit of meritorious sj 	te,:s,oji .in.groups t' and group '1)' posE for 
the vacancy of sports quota for the year 2001. 

S ii, 
In inviting a reference to the subjcct cited above, I have the honour to inform you that 

the hued ing ol the selection committee (athletics) to select one athlete for recruitment against 
Sports Quota OII I lie basis of Sports ('cut ificatcs was held under the Chuiinanslnp of the 
l)iICCR)i, Pl( (;uiwaliati ill 1115 olliec CI)hIiIit)Ct today. BCIDg (U1C of tic nicinber as a 
epi cseiutat ive (f l)iiectoratc of Sports, Assain, I was also present in the said nlcctiiug. It is to 

be mentioned here that in that selection committee meeting, the candidature of the one good 
athlete (Miss I )ipt) I Jaarika) has not taken itut o consideration on medical ground. One of the 
inciuuber of the selection committee has verbally complained that Miss Dipti iIJaarika is not 
medically lit as she has performed a knee operation during last year under Dr: Anant Joshi of  
Mumbal. l3ut without having any wriuen evidence, it is quite impossible as well as 
unjtistiticd on the part of the Selection Committee to reject the candidature of any qualitied 
a)pliCant. 

So, tinder this circumstances, it xvill not be possible on my pail, to accept the 
proceedings (Selection List) of (lie said selection committee. 

This is for liuvour of your kind infbrmnation and necessary action. 

'i'oursfiit hliilJy, 

(J'RONOIISAI MA) 
Menuber, Selection Committee, 

Postal Selection Conumnittec (Athletics) 
for recruitment of Sportspersons. 

( °PY  R)r iiului niat R.)II aml(.I necessary action: 

I 	In I III' I )irector, 
Sjor Is and Youth Wctfiire, Assamu, 
Rudra Simiglia Spoils ('omuuplex, I)ispur, Guwaluati6 

(PRON U SMKPA) 
lvlemnber, Selection Coiuuiuuittee, 



,1 

Tc 

;-4 
DEPARTMENT OF POSTS:INDIA 

OFFICE OF THE CHIEF POSTMASTER GENERAL 
ASSAM CIRCLE: GUWAHATI-781001 

.J113-20I2001ICorr, 	 Dated Guwahati, the 2.1 July, 2004 

The Director, 
Sports & Youth Welfare, Assam, 
Rudra Singha Sports Complex, 
Dispur, Guwahati-6. 

Sub:- 	Recruitment of sports persons in Group-C and Group-D posts against 
sports quota for Athletic event. 

Ret:- 	Your No;DSY/S/Estt-1/2003/59. 

Sir, 
In inviting a reference of this office letter No.Staff/13-20/2001/Corr dated 

2.6.04, it is to intimate that the Selection Committee for selection of sports persons in 

athletic event met on 18.6.2004. The Dy. Director, Sports and Youth Welfare, Govt of 

Assam vide letter No. DSY/S/Estt-I/2003/40 dated 5.2.04 nominated Shri Pranab Saikia, 

Asstt Secretary, State Sports Council of Assam, Guwahati as Member and Shri Pulak 

Lahiri, prominent sports person & sports analyst to represent the Directorate of Sports 

and Welfare, Assam. 

In this connection, please refer to your letter dated 22.4.04 wherein you 

have intimated that due to ongoing monsoon it would not be possible to conduct the 

athletic trial in the outdoor stadium till the monsoon is over and suggested to select the 

athlete based on the merit certificates in the field of sports submitted by the applicants 

with the help of expert personnel. The Selection Committee members were also 

agreeable to this and the candidates in the zone of consideratiOn were examined on the 

basis of merit certificates submitted by them. It is unfortunate that Mr Pranab Saikia, the 

member nominated by the Sports Authority, Govt of Assarn has raised an objection vide 

his letter dated 18.6.04 that the candicture of one good athlete has not been taKen into 

consideration on medical grQunds and therefore he cannot qccept the proceedings of the 

selection committee and did not sign the minutes of the meeting. It is pertinent to 

mention that Mr Saikia has not raised any objection durjng the proceedings of the 

selection committee meeting as it evicent from the minutes of the meeting. Moreover, it 

is not true that the candidatqre of one candidate coming in the zone of consideration has 

not been considered on medical ground. Shri Pulak Lahiri, prominent sports person •& 

- sports analyst who represented Directorate of Sports and Welfare, Assam for the 

purpose has not raised any pbjection rQgarding tilis  matter. 

Contd........... 

IN 
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However, since one of the members did not sign the minutes of the 

proceedings, the recommendations of the selection committee cannot be acted upon. 

The matter of recruitment of meritorious sports person in the athletic event is therefore 

badly delayed. The Chief Postmaster General, Assam Circle desires that a fresh 

selection committee may be constituted with new members for the purpose. 

You are, therefore, requested to kindly nominate a new member other 

than one nominated earlier in respect of athletic event for taking further action at an early 

date. 

Yours faithfully, 

(B. Radhikhakravarthy) 
Asstt Postmaster General [Staff] 

O/o the CPMG, Assam Circle, Guwahati 
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TRATIVE TRIBUNAL 
TGUWAHATI 

rE 
O.A.No. 172/2004 

Miss Dipti Hazarika 	 . . . APPLICANT 

- VERSUS- 

Union of India & Ors. 	 . . .RESPONDENTS 

IN THE MATFER OF: 

Written statement filed on behalf of the 

Respondent No. 10. 

That I have been impleaded as Respondent No. 10 in the aforesaid O.A. No. 

172/2004 and a copy of the said application has been duly served upon me. I 

have gone through the same and understood the contents thereof. 

That all the averments and submissions made in the Original Application are 

denied by the answering respondent, save and except those which have been 

specifically admitted herein and that which appears from the records of the 

case. 

That with regard to the statements made in paragraph 1 of -the Original 

Application, the answering respondent state that the same are self revealing of 

the fact and that the applicant has no cause of action to file, the instant 

application since the applicant being an unsuccessful candidate having 

participated in the selection process cannot challenge the same. 

That with regard to the statements made in paragraph 2, 3, 4.1, 4.2, 4.3 and 

4.4 of the Original Application, the answering respondent has no comments to 

offer. 
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That the statements made in paragraph 4.5 of the Original Application are 

incorrect and hence denied by the answering respondent. In this connection, 

the answering respondent begs to state that the recruitment of meritorious 

sports persons in the Department of Posts was conducted by a duly constituted 

Selection Committee which had some experts in the field of sports as its 

members. Therefore, the contention of the applicant that the selection process 

was vitiated or biased does not have any ground to stand on. The Selection 

Committee after carefully scrutinizing the track records of different candidates 

and after a detailed discussion found that the applicant was medically unft 

since she had undergone a knee operation.. Hence, the Committee decided that 

the applicant was unfit for selection to the post as per SAl Scheme norms. The 

deponent deems it pertinent to mention herein that with regard to the 

contentions made by the applicant in the same para, that a member of the 

Selection Committee had raised certain serious objections towards the non 

inclusion of the applicant and had subsequently submitted a written objection 

vide his letter dated 18.106.2004 (Annexure - 5 of the Original Application), 

the deponent humbly begs to state that as per the informations received by the 

applicant from reliable sources, the said Member of the Selection Committee 

has got some personal relationships with the applicant. As such, it is evident 

that the objections raised by the Member are purely borne out of his personal 

relationship with the applicant and has been raised with no other purpose but 

to give some undue benefits to the applicant. Moreover, the deponent begs to 

submit that the said objection submitted by the Member vide his letter dated 

18.06.2004 has been duly considered by the other Members of the Selection 

Committee and has not been found to be tenable. It was the decision of the 

Selection Committee not to include the applicant of the instant O.A. As such, 

this Hon'ble Tribunal may not be pleased to sit over appeal on a decision 

taken by the duly constituted Selection Committee. 

That with regard to the statements made in paragraph 4.6 of the Original 

Application, the answering respondent beg to state that on having come to 

learn about her exclusion from the Selection list on medical ground, the 

applicant immediately obtained a fitness. certificate from Dr. Anant Joshi of 

Mumbai who conducted an operation on 01.08.2003. Had she being medically 

fit the applicant ought to submit the fitness certificate along with her 

application and/or prior to the date of interview. However, the fitness 

certificate, which Dr. Joshi had issued was on 27.06.2004 which clearly 

implies that the applicant was not medically fit at the time of submission of 

II 
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her application. The fitness certificate was obtained only after her name was 

excluded from the Select List. 

That with regard to the statements made in paragraph 4.7 of the Original 

Application, the deponent states that the authenticity documents annexed as 

Annexure - VIII of the Original Application is subject to the scrutiny of this 

Hon'ble Tribunal, since the same does not reveal the purport for which the 

said guidelines have been laid down. 

That the answering respondents categorically deny the statements made in 

paragraph 4.8 of the Original Application since the same are vague and 

misleading. The Selection Committee only after perusing the records of all the 

candidates found that the applicant is unfit for selection to the post as per SAT. 

schemes/norms. There was no malafide on the part of the Selection 

Committee. The applicant's contention is a mere figment of her imagination. 

The applicant was mainly not selected only the two grounds (i) she was unfit 

as she had undergone a knee surgery, (ii) performance and achievements were 

much less that the Respondent No. 10. Further the fitness certificate so issued 

by Dr. Anant Joshi clearly states that the applicant had undergone knee 

surgery and hence the statements made contrary thereto in para 4.8 are 

categorically denied. 

That with regard to the statements made in paragraph 4.9 of the Original 

Application, the answering respondent begs to state that in the advertisement 

for All India Postal Competition (i.e., Annexure 1 to the Original 

Apphcation) it was specifically mentioned that "pre.(e..wc. will be given to 

those candidates who have represented a State or the Country in the National 

or International competition in Table Tennis/Badminton/Chess and Athletes 

(Track events). 

It may further be pointed 	out before the Hon'ble Tribunal the 

performance in Track events of the Applicant (Dipti Hazarika) and the 

Respondent No. 10. 	 - 



4 X 100 	 1. Gold Medal in National Silver in 

Level National level 

4 X 400 	 2. Medal in State Level Silver in 

NESP (200mt) 

4 X 100 	 3. Bronze Medal in Orissa Gold in 

State Level 

(lOOmt;) 

4 

'J . . 

• 	Track Event Moon Changmai 	Dipti Hazarika 

1. 100 meter hurdles Medal in National 

Level (Gold),Calcutta 	 - 

Gold/Silver 	 - 

in State Level 

2. 200 meter run 1. Gold in State Level -  

3. 100 meter dash Gold in State Level 	 - 

4. 400 Meter running event Gold in State Level 	 - 

5. 800 meter running event Gold in State Level 	 - 

6. 1500 meter running event Gold in State Level 	 - 

7. 5000 meter running event Gold in State Level 	 - 

8. 10,000 meter running event Gold in State Level 	 -. 

9. 	Relay 

4 X 400 	 4. Bronze Medal 	 - 

4 X 100 	 5. Bronze Medal in Jamsedpur 	- 

A comparison of the track events clearly indicates that the performance of 

the Respondent No. 10 is much better than that of the applicant. 

Copies of track events and field events and also the 

Medal Tally of the applicant and the Respondent 

No. 10 are annexed herewith and marked as 

ANNEXURE - A Colly. 

10. 	That the deponent categorically denies the statements made in paragraph 4.10 

of the Original Application. The deponent states that he is a regular Athlete of 
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the State of Assam. He has represented the State Athletic team in different 

East Zone, Inter Zone and National Championship for the last 5 years since 

1996 and has won several medals for the State of Assam. The deponent 

further begs to point out before this Hon'ble Tribunal that since the applicant 

underwent a knee operation on 01.03.2003 she has not participated in any 

event/competitions whereas the Respondent No. 10 has participated in (1) 

15th Zone Athletic meet at Cuttak (Orissa) from 19th - 20th  August 2003, (2) 

3rd Ryan National Jr. Federation Cup from 3 - 5th October 2003 in 

Chennai, (3) 49th  National School games held at Jalpaiguri from 10' - 15' 

January, 2003, (4) Ryan Federation Cup, Jamshedpur from 20th 
- 21 May, 

2004, 5. Selected for the 16th  East Zone Athletic Championship, Kolkatta 

from 10' - 19th September, 2004. 

Copies of certificates issued by the Secretary Assam 

Amateur Athletics Association to the deponent are 

annexed herewith and marked as ANNEXURES - 

B & C .  respectively. 

This clearly shows that the applicant is not at all medically fit for any 

competition after her knee injury. Therefore, she could not enclose any 

certificate which could show that she participated in any events after her knee 

operation whereas on the other hand the deponent is totally medically fit and 

ready to undergo any type of physicaligame test which may be conducted if 

the Department so desires. 

The answering respondent further begs to place before this Hon'ble 

Tribunal that the landmark performance, which the applicant h as mentioned is 

prior to her knee injury. Therefore, merely saying that the applicant is eligible 

is not at all satisfactory. For recruitment of Sports Persons the Sports Board 

will not only see the past records but also the present track records and 

therefore, it was only on these points that the applicant was not selected. It is 

further stated that the deponent has won medals at the National Level (Gold 

Medal - 8, Silver Medal - 5, Bronze - 8) whereas the applicant has never won 

any medal at the National Level. As such, the averments made in paragraph 

4.10 stating not the applicants performance was better. than the deponent, are 

categorically denied. 
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Copies of some such certificates showing that he 

has represented various State/National Level 

competitions are annexed herewith and marked as 

ANNEXIJRE - D Colly. 

That with regard to the statements made in paragraph 4.11 of the Original 

Application, the deponent states that they are mere repeatations and further 

reiterate the statements made in the foregoing paragraphs of the instant written 

statement. 

That with regard to the statements made in paragraphs 4.12 and 4.13 of the 

Original Application, the answering respondent states that he has specifically 

mentioned in the application that he has appeared in the HSSLC Examination 

and the results were to be declared shortly, whereas the applicant has not 

mentioned the same. Further, if while processing the applications of the 

contenders 	the Committee has erroneously taken into consideration the 

qualification of the deponent as H.S. Passed, the deponent cannot be held 

responsible for the same. 

That with regard to the statements made in paragraph 4.14 of the Original 

Application, the answering respondent states that merely contending that her 

selection was legitimate is not enough. However, it is pertinent to mention 

herein that the applicant's performance during the training period was also not 

satisfactory. The applicant due to her unfitness was also not selected in the 

Inter Zone athletic meet, which was scheduled to be held on 1 5t4  October to 
17th  October, 2004 whereas the deponent has been selected for the same. The 

answering respondent further begs to place before this Hon'ble Tribunal that 

only because her name was not selected by the Selection Committee, the 

applicant has ified this Original Application. The Supreme Court has held in a 

catena of decisions that if a candidate takes a calculated chance and '.appears 

at the interview, then, only because the result of the interview is not palatable 

to him, he cannot turn round and subsequently contend that the process of 

interview was unfair or the Selection Committee was not properly constituted. 

Therefore, no irreparable loss or injury would be caused to the applicant. 

Merely on the applicant's apprehension or suspicion that her name was not 

considered it cannot be said that the process of assessment/selection was 

vitiated. Hence there is no substance .  in the grievances of the applicant and 

therefore the Original Application ought to be rejected at the threshold. 
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14. 	That none of the grounds averred in the Original Application are valid 

grounds and no fundamental right of the applicant has been infringed in any 

way. Under the facts and circumstances as have been narrated above, it is 

submitted that the instant application is devoid of ahy merit and same is liable 

to be dismissed at the very threshold. 

VERIFICATION 

I, Shri Moon Changmai, son of Sri Hari Prasad Changmai, aged about 22 

years, resident of village Bethbari, Charigmai Gaon, in the district of Sibsagar,. Assam do 

hereby solemnly affirm and verify that the statements made in paragraphs, 

are 

true 	to 	my 	knowledge 	and 	those 	made 	in 

paragraphs... ....... !.CI.) ....................... .. ......... being 

matters of record derived therefrom, which I believe to be true and the rest are my 

humble submissions before this Hon'ble Tribunal. 

And I sign this verification on this the 8th  day of November, 2004 at 

Guwahati. 

/?COYL jLYvtt' 
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4EXURE A 

MOON CHANGMA 
1. I1IEVEMENTS IN TUE FIELD OF SPORTS AT NA TIONAL LEVEL(Track events 

ISL NAME OF THE EVENT DATE VENUE ACHIEVE- PERFOR- 
TOURNAMENT! 1 1 	MENT MANCE 
COMPETITION  

I ilEast Zone T0OM Calcutta I Gold 13.32 sec. 
Championship Hurdles Sep, 2000 

2 15 	East Zone Ath. 4xlOOM Orissa Bronze 44.90 sec. 
Meet  Relay Aug,2003  

3 13 	East Zone 4xI00M -- 9th1 Patna Gold -- 
Championship Relay Sep., 2001  

4 14' East Zone .Jr. 4xlOOMt 19t111St iarnshedptr 	Bronze 44.90 sec. 
Cha)nslJL Relay Aug._2002 

it /onc Ath 4\400M Onssi 	Bon,c 3621 
c 

2. ACHIEVEMENTS IN THE FIELD OF SPORTS AT NA TIONAL LE VELJFiei4es 

SI E OF fl NAMII FVFN'I DAlE - VF'1Ut ACJILVI!-  -- --i:io 
TOURNAMENT! MENT 

I 
COMI'ETITION 

Xlth East Zone Long 23rcl 
MANCE 
6.48 

2 
Championship 
I l 	East Zone 

Jump Aug, 1999 
14_15 Calcutta Bronze 

tr. 
6.641\4tr. 

Championship 
Long 
jump - Sep, 2000 . 

3 N 'a1ional School Long 3ls tJan _ Patiala Bronze 6.69Mtr 
Games Jump 5(11 Feb, 

2002  
4 XVllth North East Long 22h125Uh1 Aizwal Gold 6.38Mtr 

Sports Fesival Jump Apr.,2003  
S 49111 National School Long 101 	151(1 Jalpaiguri Parlicipat In -- 

_() .. 
( 411 Rvaii National I ong 20" Jamshedpur l > LIrtRipUtlOfl 

Federation Cup .1 ump May 
2004 

7 2van National Jr. I Long 31d01 .---. 
Federation Cup Jump & Oct, 2002 S  

Triple 
Jump  

8 48 	ationai School 
Games 

Long 
Jump & 

29111 Jan- 

3 	Feb, 
Bangiore - Participaton - 

Triple 2003 
Jump 

3rd Ryan National Jr. Long 3 	5 111  Jamshedpur Participation -- 
Federation cup Jump & 

Triple 
Oct., 2003 

Jump 
1 0 

_____________ 
1 8 	.Jr. National Ath. 

- 
Long 17111_1-1 1(1 Simoga ( 

____________-  
Participation -- 

- 	I Championship Jump! Jan,2003 Karnataka)  

Certified to be true Copy 

SHAMI.A D 
Al V•CATS 
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Triple -----.------ ____- 

Jr. India Camp Pentathion l2th_ñ Gandliinagar Attended -- 
Jul, 2000  

12 Jr. India Camp Pentathion I 7 	Sep- Banglore Attended -- 
51 Oct, 

2000 
13 15111 Jr. National Pentathion 9th23111 Salem - Bronze 4098 

('ham p i onsh ip Jan 1 999- (T.N.) points 
2000  

T4 1011 East Zone Jr. Pentathlon 1SL_3Fd Bihar Gold 3678 
Championship  Nov. 1998 Bikaru  points 	- 

15 XIth East Zone Pentathion 22nd-23 rd  Calcutta Gold 3151 
championship Aug, 1999 - points 

16 1 01111  liter Zonal Pentathlon 3 rd 5 111  Lucknow Gold 4200 
National Aug,1999 Points 
Championship  

17 Ii th  East Zone Pentathion 141 5111 Calcutta Gold 4178 
Championship  Sep, 2000 points 

18 Viith East Zone Jr. Pentathlon I 2 	15 111  Agarlala Participation -- 
Athletic Sep, 1996 
Championship  

19 Jr. National Athletic Pentathion 27hh1_ 31 "  Kerela Participation -- 
Championship  Jan, 1998 - 

20 14111 Inter State Jr. Jr. Pentathion 9th12hl1 Orissa Silver 3842 
National  Jan, 1999 points 

21 16hh1 Jr. National Penlathion Banglolc Silver 3704 
championship  

22 ii 	Inter Zonal Jr. Pentathlon 11 	- 	3111 Hyderahad Si !vcr 4000 
National Nov. 1998 (National points 

New Meet 
Record)  

23 4711) National School Triple 3IslJan _ Patiala Silver 13.9OMt 
Games Jum 5hh1 Feb, 1. 

2002 
24 13 	East Zone Triple 11t 

25 
Championship 
14 111 East Zone Jr. 

juillp__. 
Triple 

Sep., 2001 
th I 9St. Jamhcdpui Gold 14.10 

Championship 	-- Jump Aug, 2002 - 
st_6t11  

- Mtr. 
26 451National School Triple I 	Feb, Kerela Participation -- 

Games 
1 71h  Jr. NationJ 

Jump 
Triple 7113th 

2000  
Chennat 	- Parflcipation -- 	 - - 27 

28 
championship 
XVlIth North East 

jump 
Triple 22uid25th 

Jan, 2002  
Aizwal Silver 1395Mt 

Sports Fesival Jump Apr.,2003  
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IF OF THE
OURNAMENT!
OM'IT1T!ON
"1I Assam Inter

DistAth. 

TEVENT 

_ 
M 

DATE 

6t9t h1 Oct, 
2001 

1 	VENUE 

 _  

Dhekiaju!i 

ACHIEVE 
MENT 

PERFO 

MANCE 
Silver 11 .80sec 

Champ i onship _________________  
2 IsI All Assarn H.S. 

ools and Jr. 
lege 

I OOM 28 th -  3iff 

Dec, 2002 
Guwahatj Gold 11.53 

sec. k 41"All 
mpionship  

 Assam H.S. 
Schools and Jr. 
College 
Championship  

I OOM & 
200M 

28hu1 - 30th 

Dcc, 2002 
Guwahatj Best Runner & Best 

Athlete of the 
Championship 

4 1s All Assarn H.S. 
Schools and Jr. 
College 

200M_______ 
 28th 

— 30 	1 Guwr,hat 
Dec, 2002 

i Gold 	J23.60 
Sec. 

Championship 

4. ACHlEVEMlNi'S IN THE HELl) OF SPORTS AT STI4 TE LEVEL( Field Eveijis): 

NAME OF THE EVENT I 	DATE VENUE ACHIEVE - PERFO - TOURNAMENT! 
MENT R- ____ COMPETITION _____  

MANCE 
2 5' All Assani Inter 

________
Long 29th 

Nazira Bronze 5.91 mtr 
Disi. Ath, 

.iL1111 1) Dec,97- 
Championship  i S  Jasn,98 _________ _______-  

2 25" All Assam Inter Long 29(11 Nazira Best Athlete of the Meet 
Dist Ath. jump Dec,97- 
Championship __________ i St  Jasn,98 _____________J  

All Assarn Inter Long 3rd_5tui Jan, 
Sarupathar 

__________  

Silver f 6.18 mtr 

L 

Dist Ath. 
Cham ionshi 

jump 1999 

27 	All Assarn Inter Long 

_______ 
th 26 - 29 I 

 

- 

Karb 

_
li 

Gold 6..6 mtr 
Dist Ath. jump Mar, 2000 Angio ( New 
Championship 

Meet 
Record 

- 20111 -2 16J2M1r. 
H 'All 

Dist Ath. jump 
Championship _____ ______________ 

6 All Assani Inter Long 6th9th Oct, 
Dhekiajuli Gold 6.l7Mtr 

DistAth. jump 2001 
L_ Championship  

7 All Assam 1-IS. Long 28hh1_ 30(11 Guwahati Gold 6.29 Mtr 
Schools and Jr. Jump 	I Dcc, 2002 

3 



' 6 
9 

11€ 

12 

l)ate 

College 
Championship 

— I 

31 SI  All Assam Inter Long 20-23 Dibrugarh Bronze 6.45 nitr. 
Dist Ath, jump Jan, 2004 
Championship  

All Assam Inter Pentathion 29 
Nazira Gold 3051 

1)1st Ath. Dec,97- points 
Championship  i 	Jan,98 

 261H All Assam Inter 
Dist Ath. 

Peritathlon ra 3_5th1 Jan, 

1999 

Sarupa_________
thar Gold 3643 

Championship.  
points 

29'' All Assam Inter Triple Dhekiaj'uli Gold 13.90( 
fist Ath. jump 2001 New 
Championship 

Meet 

31St All Assam Inter Triple 20_23rd 
Dibrugaih 

____________ 

Gold 
Record) 
13.71 

Dist Ath. Jump Jan, 2004 Mt ( Championship Ne' 
Meet Record)  

IIMOON CHANGMAI) 

Place : Guwahati 

At 



2. ACHIEVEMENTS IN THE OF SPORTS ATJVAIJOIVAL LEVELField_Event): 
Si Name of the EVENT DATE VENUE ACHIEVE PERFO No. of medal won! participation 

tournament -MENT R- 
_________________  MANCE  

- Go Silve Bronze 	Partici 

Jr. India Camp Pentath]on 
____ 

l2-22' Gandhinag 
__________  

Attended -- 
ld r  jtion_—  

Jul, 2000 ar 
2 Jr. India Camp Pentathion 17th Sep- Banglore Attended -- 

15th Oct. 

3 
- 

Xlth East Zone 
Championship 	-_____ 
1th East Zone 

Long 
Jump 
Long 

2000 
22-23 
Aug. 1999 

T i 
4 111 	15th 

Calcutta 
--_________ 
Calcutta 

________  
Bronze 
-. 
Bronze 

6.48 

6.64Mtr. 
mtr.  

Championship 
4th National School 

jump Seji2000 
SI  

led t 	be Ut _____ - 

(James. 
Lomz 
Jump 

31 	Jan - 
5th1 Feb. 

Pati ala Bronz 6.69Mtr 1 

2002  _SMLJ DAS ---.-.--  ------.-.-- 

\ 

- 

.i\'IEI)AL TALLY OF SHIR MOON CHANGMAI AT VARIOUS NATIONAL & STATE LEVEL COMETITIONS. 

1CHIEVEMENTS IN THE OF SPORTS ATN,4 TIONAL LEVEL(Track Eventh 

SL NAME OF THE EVENT DATE VENUE ACHIEVE PERFOR- No. of medal won 
TOURNAMENT! -MENT MANCE 
COMPETI11O!\  

_________ Gold 	Silver 	Bronze 
I Ti East Zone lOOM l4uu115th Calcutta Gold 13.32 sec. 

Championship Hurdles Sep, 2000  
2 13th East Zdne 4xIOOM 9711t Patna Gold -- 

Championship Relay Sep., 2001  
I5 	East Zone Ath. 4xlOOM 191520th Orissa Bronze 44.90 sec. 
Meet Relay Aug,2003  

4 1 4t1  East Zone Jr. 4x I OOMt l92l  St Jamshedp Bronze 44.90 sec. 
Chaipionship Relay Aug, 2002 ur 

5 15w EastZoneAth. 4x400M 19th20i Orissa Bronze 3:36.23 1 
Meet Relay Aug,2003 sec.  

Total No. Medal in Track event at Nationai Level (Track Event) 	 - 2 [0 3 

ADVO- 4 rs 



1 5 	Jr.National Pentathion 9'23 Salcm nze  I 	-- 
Championship Jan 1999- (TN.) I points 

2000 
East Zone. Tripie 	- 

I 

9th1 Patna Bronze 13.O6Mt 
Championship Jump Sep., 2001  

8 XVllth North East Long nd 2225t Aizwal Go 7i4t 
Sports Fesival Jump - Apr.,2003  __________  

9 1 O 	East Zone Jr. Pentathion ]St - 3rd Bihar Gold J 3678 1 
Championship  Nov. 1998 Bikaru - points  

10 XIth East Zone Pentathlon 22nd2td 
Calcutta Gold 31 5 1 1 

championship  Aug, 1999 j)OifltS  
II I 0 	Inter Zopal Pentathion 3jd 	5tIi 

Lucknow Gold 4200 1 
National Aug, 1999 Points 
Championship ___ ___________ 

12 1 	East Zone Pentathlon 14th_151h Calcutta 

______ 

Gold 	- 4178 
Championship  Sep, 2000  ppints  

13 14th East Z.one Jr. Triple 19tt12lst Jamshedp Gold 14.10 1 
Championship Jump Aug, 2002 ur  Mtr.  

14 49th National School Long 10th15thi Jalpaiguri Participati 
Games 	. Jump Jan, 2004 (WB) on  

15 th  Ryan National Long 20th - 21st Jamshedp Participati -- 

Federation Cup Jump May, ur on 
2004 ____________ _____ 

16 	. 2 	Ryan National Jr. - Long rd 34hh1 
Mumbai Participati -- 

Federation Cup Jump & Oct, 2002 on 
Triple 

17 48 	National School 
Games 	 - 

Loig 
Jump & ' 

29di Jan- 
3 	Feb, 

Jump  

Banglore Participati 	f -  on - - 

• Triple 2003 

18 3" Ryan National Jr 
Jump 

- I 
- 	___________ 
3FJ5th 

- 	____ 
ong Jamshedp Participati  

Federation cup Jump & Oct.. 2003 ur on 
Triple 
Jump 



L 

19 1 	 iTNatioiia1AtiT 
Championship 

Long 
Jump! 
Triple 
Jump  

J-i 1th 

Jan,2003 
Sirnoga 

( 

Karriataka 

) 

icipati 
on 

20 Viith East Zone Jr. 
Athletic 
Championship  

Pentathion 15 
Sep. 1996 

Agartala •PartTpati 
on 

-- 

21 Jr. National Athletic 
Championship 

Pentathlon 27th_ 31St 

 Jan, 1998 
Kerela Participati 

 on 
-- 

22 
-____ 

45th National School 
Games 

Triple 
Jump 

I St4I1 Feb, 
 2000 

Kerela Participati 
 on 

-- 

23 
- 

17111 Jr. National 
championship 

triple 
jp 

9th_13hhi 

Jan, 2002 
Chennai Participati 

 on  
-- 

24 14th inter State Jr. Jr. 
National 

Pentathion 
______ 

9th112th 

Jan, 1999 
Orissa Silver 3842 

 ppints  
1 

25 

26 

16111 Jr. National 
championship 
47th National School 
Games 

Pentathion 

Triple 
Jum 

31st Jan 
- 

5th Feb, 
2002  

Banglore 

Patiala 

Silver 

Silver 

3704 
point'  

1 

13.90Mt 
r. 

1 

27 

28 

XVHth North East 
Sports Fesival 
10111 Inter Zonal Jr. 
National 

Trip)e 
Jump 
Pentathlon 

22 51  

l3 
Nov. 1998 

Aizwal 

Hyderabad 

Silver 

Silver 
(National 
New Meet 
Record) 

- 

Apr.,2003  
13.95Mt I 

4000 
points 

- 

Total No Medal in Track event at National Level 
( 

Field Event) 16 5 	1 - 5 10 	1 

' , L0) 
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3. ACHIEVEMENTS IN THE FIELD OF SPORTS AT STATE LEVEL (Track events): 

NAME OF THE EVENT DATE VENUE ACH1EVE'PERFOR- No. 	Medal won / 
SL TOURNAMENT! -MENT 	MANCE participation 

COMPETITION 
G S B Partici 

___________ pation 
1st All Assam H.S. lOOM 28 	- 30 Guwahati Gold 	11.53 sec. l - 
Schools and Jr. Dec. 2002 
College 
Charnpiopship  

2 29 	All Assam Inter lOOM 6111_9th Oct, Dhekiajuli Silver I l.80sec. 
DistAth. 2001 
Championship _____  

3 1 	All Assam H.S. 200M 28th 	30th Guwahati Gold 23.60 sec. 
Schools and Jr. Dec, 2002 
College 
Championship I 

Total no. of medal won / participation at State Level 
( 

Track Event) 2 1 0 0 

4. ACHIEVEMENTS IN THE FIELD OF SPORTS AT STA TE LEVEL (Field events): 

SI NAME OF THE EVENT DATE VENUE ACHIEVE PERFOR- No. of Medal won / 
TOURNAMENT! . -MENT MANCE participation 
COMPETITION -______ 

G S B Partici 
pation 

All Assarn Inter Long 291h Nazira Bronze 591 intr 1 
Dist Ath. jump Dec,97- 
Championship 1" Jasn,98  

2 31st All Assam Inter Long 2073rd Dibrugarh Bronze 6.45mtr, 
Dist Ath. jump Jan. 2004 
Championship  
27H All Assam Inter Long 26111 - 29th Karbl Gold 6.36 mtr 

( 

Dist Ath. jump Mar, 2000 Anglong New Meet 
Championship  Record) I_____ 

,Vc) 



Long -23w rd  Duliajan Gold 6.12MtrT - 

Dist Ath. jump Feb.,2001 
chmpionsl-ip ___________  

5 Th All Assam Inter Long 6th9th Oct, Dhekiajuli Gold 6.I7Mtr 
DistAth. jump 2001 
Championship _____  

I 6 1st All Assam H.S. Long 28( 1 1 - 30th Guwahati Gold 6.29 Mtr 
- Schools and Jr. Jump Dee, 2002 

College 
Champignship  

7 &All Assarn Inter,  Long 31_5th Jan, Sarupathar, Silver 6.18 mtr I 
Dist Ath. jump 1999 
Championship 

8 .25 I H All Assam Inter Pentathion 29th Nazira Gold 3051 
Dist 'Ath. Dec,97- points 
Championship 	. 1st Jan,98  

6IH All Assam Inter Pentathion rd. 3_5th Jan, Sarupathar Gold 3643 
Dist Ath. 	. 1999 . points 
Championship  

10 25' All Assam Inter Triple 61h9th Oct; Dhekiajuli Gold 	.. 13.90( 1 
• DistAth.. 	. jtjtnp 2001 . . New Meet 

Championship  Record)  
1.1 31s(AU Assarn Inter •Triple 202.3rd Dibrugarh Gold 13.71 Mt( 	.. 1 

• D;ist Ath. Jump Jan, 2004 NewMeet 
ip .   . Record) 

Total No Medal inTrak event at State Level (Field Event) 8 1 	1 2 0 



. SPECIAL PRIZES WON BY SHRI MOON CHANGMAI AT STATE LEVEL 

SI NAME OF THE EVENT DATE VENUE ACHIEVE -MENT 

TOURNAMENT! 
COMPETITION ____________  

2S 	All Assam Inter Dist Ath. Long jump 29" Dec,97- 	St  Nazira Best Athletics of the Meet 

Championship  Jasn,98  

2 1 St  All Assani H.S. Schools and Long ju. mp, 28 	— - 30 (Ii  Dec, - Guwahau Best Runner, Best Jumper, Best 

Jr. College Championship lOOM & 2002 Athlete of the Championship 
200M  

N.B. Participation 0 ( Zero) means he has got the medals wherever he participates. 

(MOON CHANGMAI) 

Date; 

Place Guwahati 

6 



SL NAME OF THE EVENT 	1)ATE VENUE ACHIEVE.. R of medal won / 
TOURNAMENT! - MENT MANCE participation 
COMPETITION  

- G S B PAR 
TIC! 
PAT __ ______ ______ ___ __ 
ION 

Jr. India Camp Pentathion th 12-22 Gandhinagar Attended 
Jul, 2000  

2 Jr. India Camp Pentathiori 17th Sep- Banglore Attended -- 
I 5th  Oct, 
2000  

XIth East Zone Long 22-23' Calcutta Bronze 
Championship 	- Jump Aug, 1999  

4 15th Jr. National Pentathion 	- 19th23rd Salem Bronze 4098 1 

_____ 
Championship 
___________________  

- Jan 1999- 
2000  

(T.N.) points 

I 1th  East Zone Long l4t1LlSth Calcutta Bronze 6.641vftr. 
Championship jump Sep, 2000  

6 13th East Zone Triple 9th11tui Patna Bronze 13.06Mt. 
Championship Jump Sep., 2001  

7 14 	East Zone Jr. 4xlOOMt 19th21st Jamshedpur Bronze 44.90 sec. 
Championship Relay Aug, 2002  

8 47th National School Long 31st Jan - Patiala Bronze 6.69Mtr 
Games Jump 5th Feb, 

__________________  2002  
9 151h East Zone Ath. 4xlOOM 19th20th Orissa Bronze 44.90 sec. 

Meet Relay Aug,2003  
10 15 th  East Zone Ath. 4x400M 	119th 20 th  Orissa Bronze 3:36.23 - 

_____ Meet Relay Aug,2003 _____________ sec.  
11 10th East Zone Jr. Pentathlon 1st - -,rd Bihar 

_______________ 

Gold 3678 1 
Championship  Nov. 1998 Bikaru  2s_____  

12 XIth East Zone Pentathlon 22-23 Calcutta Gold 3 151 1 
_____ championship  Aug. 1999 	1  Poin ts  

,7r 	
-1E- 

Medal tally of Shri Moon Chaz am ai 

1. ACHIEVEMENTS IN THE FIELD OF SPORTS AT NATIONAL LEVEL: 



_I9 - 

13 10 	Inter Zonal Pentathlon rd 3 	- -  Lucknow Gold 4200 

/ National Aug. 1999 Points 
Championship  

14 II 	ast Zo Ene Pentathlon th 14 	-15 th  Calcutta Gold 4178 
Championship  Sep. 2000  _______ 

13.32 sec. 15 11" East Zone lOOM 14th_15th Calcutta Gold 
Championship Hurdles Sep. 2000  

16 11' East Zone 4x I OOM 9- 11111 Patna Gold 
Championship Relay Sep., 2001 

14.1 17 4th East Zone Jr. Triple 195-2l SI  Jarnshedpur Gold 
Championship Jump Aug. 2002  

18 XVIIth North East Long 2225th Aizwal Gold 6.38Mtr 
Sports Fesival Jump Apr.,2003  

19 Viith East Zone Jr. Pentathlon 12th 	15 Agartala Participation -- 
Athletic Sep. 1996 
Championship 

20 Jr. National Athletic Pentathlon 27th 	31st Kerela Participation -- 
Championship  Jan, 1998  

21 45th National School Triple 1st6th Feb, Kerela Participation -- 
Games Jump 2000  

22 17th Jr. National Triple 9 h 1  3th Chennai Participation -- I 
championship jump Jan, 2002  

23 2uid Ryan National Jr. Long 314th Mumbai Participation -- 
Federation Cup Jump & Oct, 2002 

Triple 
Jump  

24 1 8 	Jr. National Ath. Lone 17-1 i  th Simoga ( Participation -- 
Championship Jump! Jan,2003 Karnataka) 

Triple 
__________________ Jump  

25 48H NatiOnal School -long 29tI Jan- Banglore Participation - 
Games Jump & 3 	Feb, 

Triple 2003 
___________________ Jump 

26 3 	Ryan National Jr. Long Jamshedpur Participation fT 
Federation cup Jump & Oct., 2003  

2 



Ql- 

Triple 
Jump  

27 49111 National School Long 1011115tI1 Jalpaiguri Participation -- 
Games Jump Jan, 2004 (WB).  

28 4111 Ryan National Long 20" - 21st Jainshedpur Participation -- 
Federation Cup Jump 1\4ay, 

2004  
29 14th inter State Jr. Jr. Pentathlon__ 9Ui12hj1 Orissa Silver 3842 - I 

National  Jan, 1999 points  
30 16111 Jr. National Pentathlon Bangiore Silver 3704 point 

championship  
31 47" National School Triple 3.1st Jan - Patiala Silver 13.9OMtr. I 

Games Jum 5th Feb, 
2002  

32 XVIIth North East 	- Triple 22h1d25th 	
- Aizwal Silver 13.95Mt 

Sports Fesival Jump Apr. ,2003  
33 1jth Inter Zonäl Jr; Pentathion I 	13th Hyderabad Silver 4000 	. I 

National Nov. 1998 (National points 
New Meet 
Record) 

No. of Total medal won / participation at various national level competitions 8 5 8 10 



ji - 	 Ito 

2.. ACHIEVEMENTS IN THE FIELD OF SPORTS AT STATE LEVEL: 

	

NAME OF THE 	EVENT 	DATE. 	VENUE 	ACHIEVE 	PERFOp. 	of medals won / 

	

SL 	TOURNAMENT! 	 . 

	

 
COMPETITION 	

MENT 	MANCE 	 participation 

	

- 	- 	

C 	S 	B 	Parti 
ci pat 
ion - All Assam Inter 	Long 	V 	 Nazira 	Broi 	 t 	 -- 1 Dist Ath. 	 jump 	Dec.97- . 	 V 

Championship 	lStFasn Q8 

	

2 	31SLA]]ASSarn Inter 	Long 	20-23 rd 	

Dibr__________

ugaih 	Bronze 	 5ntr.  
V 	 DistAth. 	 jump 	Jan, 004 	 V 

Championship 
 

	

HT 	25mAll Assam Inter 	Pentathion 	 Nazira 	Gold 	 3051 
Dist Ath. 	 Dec,97- 	 . 	 points 
Championship 	I't  Jan,98  

	

• 4 	All Assam Inter 	Pentathion 	3rd5th Jan, 	Sarupathar 
V 	 Gold 	 - 1 DistAth. 	V 	 1999 	 1 

points 
• 	 1 Championship  

[27' H  All Assarn liter 	Long 	26 1  29t1 	Karbi 	. Gold 	 6.36 mtr( Dist Ath. 	 jump 	V Mar, 2000 	Anglong 	
V 

V 	 New Meet 	 V  
•l____ Championship 	 ___________ . 	VV 	

V ______________ Record) 
 

28' All Assam Inter 	Long 	20th -23 w 	Duhaan 	Gold 	 6 l2Mtr 	I 

	

V 	Dist Ath. 	 jump 	V Feb.,2001 
Championship  

	

{7 	29' 	
___ 

All Assam inter 	Long 	• 6-9 Oat 	

.

, 	DhekiajuiiGold 	. 6. ] 7Mtr 	V  
DistAth. 	 jump 	2001 
Championship  

	

8 	29 All Assarn Inter 	Triple 	6tI9L1.Oct, 	Dhekiajuli 	Gold 	 13.90( 	. 	I Dist Ath. 	
V 	 iunw 	2001 	 New Meet 

V  Championship 	 V 	
. Record)  

	

9 	. I All Assam H.S. 	Long 	 - 30t 	Guwahati 	Gold 	 6.29Mtr 	. I 
V 	 Schools and Jr. 	Jump V 	Dec, 2002 

V College 
Championship ___________ _____________ _______________ ________________ -_-.__•. ______ 	

V -______ 

	

V 	

. 



7 

.7 

10 
-- 	 - 

1st All Assam H.S. lOOM Ui 28 	—30 Guwahati Gold 11.53 sec. I 
- 

Schools and Jr. Dec, 2002 
College 
Championship 

11 ls All Assam H.S. 200M 281h - 30th G.uwahati Gold i- 
Schools and Jr. Dcc, 2002 
College 
Championship ___________ ____________  

12 31st All Assam Inter Triple 20-23' Dibrugarh Gold 13.71 	i 
Dist Ath. Jump Jan, 2004 New Meet 
Championship __   Record)  

13 261 H All Assm Inter Long 3rd5th Jan, Sarupathar Silver 6.1 8ni 
Dist Ath. jump 1999 
Championship  

14 291H All Assam Inter lOOM 6th19111 Oct, Dhekiajuli Silver 11 .80sec. 
DistAth. 2001 
Championship  

NO. OF TOTAL MEDALS I PARTICIPATION AT STAT! LEVEL 	 - 1 n 2 2 0 (BOTHE-TRAC-K & FIELD EVENTS) I-'.,  

(-MOON CHANGMAI) -- 
Date; 

Place Guwahati 

5 



MISS DJTI HAZARIKA  

1. ACHIEVEMENTS IN THE SPORTS AT NATIONAL LEVELfTikfyen 

SL NAME OF THE 
TOURNAMENT! 

EVENT 

COMPETITION  

DATE VENUE I ACHIEVE- 
MENT 

PERFOR-
MANCE I 

Gold/Silver 
!Bronze 

01 IXth l.T.C.Jr. Inter 4 x 1 OOm 3rd to 6th Kolkala Silver 
Zonal (National) Ath. Relay Oct. 97 

- 
 .XVlth N.L. Sports 4 x 100111 

Championship  
7 t11  to 	I 0h  Agartala Silver 

Festival Relay Feb. 02 I 
 XVith N.E. Sports 200 m 7th to1 Agartala Silver 

Festival Run Feb. 02 

2. ACHIEVEMENTS IN THE SPORTS AT NATIONAL LEVEL ('Field Event)j 

- 	SI, NAME OF THE 
TOURNAMENT! 
COMPETITION 

EVENT DATE VENUE i ACHIEVE- 
MENT 

Gold/Silver 
lB ro rize 

PERFOR 
MANCE, 

0 1 . Xith East Zone Jr. Thple Jump nd &2 K 	ta Bronze 	).5FntV. 

Ath. Championship - - Aug! 99 
221 & 2 

- 	- 
2591 02. 

03. 
4Aft 

Xlth Fast 7.onc Jr. 

I .l'.(. 	. 	7.onul 	.1 r. 

i-Ieptathlon 

Heptaihion 
Aug/99 
2 	to 4 111  

Koflnt SHyer 	. 	points 

.. ...... 
Silver 	3 1 94 points 

Athielic 

iiions11.p 

Dec/02 

04. 460  National School 
_____ 
Triple Jump 

_____________- 
8h  to I 2h Gandhin 

_._._____-. 
Bronze 	Ii .1 	mtrs. 

Gaines 2000 Jan' 01 agar 

05. XV N. IL. Spoit l6 	to20' harn.rSiIvcrfl.0$mtN. 

Festival Feb' 01  

06. 1 3' East Zone Jr. Long .Jump 9 11,  to] ith Patna Bronze 	1 4.92 mtrs. 

i.\thletics Sept' 01 

07. 
___-- 

08. 

J 13'Jr.National 
Athletics 
XVI N.E. Sports' 

Triple Jump 

Long Jump 

9111 to 1 1th 
Sept'01  

7111 to 10th 

- 
Patna 

Agartala 

Bronze 

Bronze 

10.79  mtrs. 

5.26 mtrs. 

09. 
Festival  
Xvii N.E. Sports Triple Jump 22 	to 25111 

 Feb' 02  
Aizawi i 	Gold 11.23 mtrs. 

Icstival - __pL2.__ 

41 
CorWed tu be true Copy 

SGL- 

SHA9MftA 04S 
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/ AC1flE 
	

ENTS IN THE FlEW OF SPORTS AT STA TE LEVEL f'Trac Event): 
'1. 

SL NAME OF THE EVENT 	' DATE VENUE ACHIEV PERFOR- 
TOURNAMENT! E-MENT MANCE 
COMPETITiON  

___________  cr/Bronze.  
roi. lAssam H/S 

School Jr. College 
100 rn Run 28(11  to 30(11 

Dec' 02 
Guwahati Gold  

Athletic Meet  

4. ACHIEVEMENTS IN THE FIELJ) OF SPORTS AT STATE LEVEL (Field Evenik 

SL NAME OF THE EVENT DATE VENUE ACI-UEV PERFOR- 
TOURNAMENT! E-MENT MANCE 

COMPETITION  
Gold/ShIv 

01 1 	Assam H/S High Jump 28(11 to Ciuwahati Gold 
Sc,00l Jr. College . . 

Athletic Meet Dec' 02 __________  
02. I 	Assam H/S Long Jump 28 	to Guwahati . 	 Gold 

School Jr. College 30th 

Athletic Meet  Dec' 02  



il 

MEDAL TALLY OF MS J)IPTI HAZARIKA AT VARiOUS NATIONAL & STATE LEVEL COMPETITIONS. 

1. ACHIEVEMENTS IN THE FIELD OF SPORTS AT NA TIONAL LEVEL: 

SL NAME OF THE 
TOURNAMENT! 
COMPETJTJON  

EVENT DATE VENUE •  ACHIEV 
E-MENT 

PERFOR.. 
MANCE 

No. of medal won 

Cold/S liv Cold Silver Bronze Partici- _________ _____________ 
er/Bronze * pation -  IXth J.T.C. Jr. Inter 

Zonal (National) 
4 x lOOm 

Relay 
3 	to 6th 

Oct. 97 
Kolkata Silver - i 0 

Ath. Championship  ___ _____ 
 

- 
XVIth N.E. Sports 
Festival 

4 x lOOm 
Relay 

_ 
7th _

to___  

lO 	Feb. 

_______ 

Agartala Silver 0 1 0 

02  

. 
 XVIth N.E. Sports 

Festival 
200rn Run 7th to 

10'  Feb. 
Agartala Silver 0 1 0 

__________ ____________ 02  

10.53 mtr. 
 XIth East Zone Jr. 

Ath. Championship 
Triple Jump 

. 
22"d  & 

23rd 
Kolkata Bronze 0 0 

_____  Aug/99  
 

 

______ 

XIth East Zone Jr. 
Ath. Championship 

12th I.T.C. Zonal Jr. 
Athletic 

Hëptathlon 

_____ 

Heptathlon 

Championship  

22w' & 
23"' 

Aug/99 
2nd to 4th 

Dec / 02 

Kolkata_ 

___________  
Hisar 

Silver 

Silver 

25__91 
points 

_______ 

0 1 0 

3194 
points 

0 1 0 

 46th National 
School Games 2000 

Triple J
-

ump 8th to 

12 	Jan' 
Gandhinagar Bronze 

"nitrs. 
tl 1.31  

01  
 

 

XV N. E. Sports 
Festival 

13th East Zone Jr. 
Athletics 

Triple Jump 

Long Jump 

16th to 
20th 

9th1 

toli 

Feb'01  

Itanagar 

Patna 
It( LI 

Silver 

Bronze 

11.08 
miss. 

4.92 mtrs. 

0 

0 

1 

0 

________ 

0 

1 - 

Sept 01  
0 

PIS 
SHAFWItA DAS 



1t 
fl7 	I 	NtinaTt JL11111) 	C LV Iatna Bron7e 

Athletics 
I 

I 
[ SeprO I mtrs. 

11. 	XVI N.E. Sports Long Jump Agartala l3ronze 	5.26 Ifflrs. 0 	0 

I 2. 	XVII N.E. Sports Triple Jump 	221 to Aizawl Gold Festival 11.23 1 	0 0 

Api! 03 
mtrs 

No. of Total Medal won/participation at various National 
level Competitions (both Track& 

Field Events) 
T[1 

- .- 5 

ACHIEVEMENTS IN THE FIELD OF SPORTS AT STATE LEVEL: 

SL 	NAME OF THE 
TOURNAMENT! 

EVENT 	DATE VENUE ACHIEV 	PFRFOR No. of medal won 
COMPETITION E.MENT 	-MANCE 

Gold/Sib' Gold 	Silver Bronze 	Partici- 
01. 	1s Assan I-I/S 100 rn Run 	28t1 to Guwahatj 

er/Bronze 
Gold 

- ation 
Séhool Jr. College 30t 1 1 

1 	0 0 
Athletic Meet Dec' 02 1st Assam H/S High Jump 	28t1 to Guwahati Gold School Jr. College 30th 1 	0 0 
Athletic Meet Dec' 02 

1 1 	Assam H/S Long Juthp 	28 	to Guwahati Gold School Jr. College 30 
1 	0 0 

Athletic Meet Dec" 02 
No. of Total Medal won / participation at State level (both Track & Field Events 0 0 

Date: t 

Place: Guwahatj. 



I th 

MEDAL TALLY OF MS IMPTI HAZARIKA AT VARIOUS NATIONAL & STATE LEVEL COMPETITIONS. 

1. ACHiEVEMENTS IN THE SPORTS AT NA TIONAL LEVEL (Track Evej)j 

SL NAME OF THE EVENT I)ATE VENUE - ACHiEVE- PERFOR- No. of medal won 
TOURNAMENT! . MENT MANCE 
COMPETITION  

Gold/Silver Gold Silver Bronze 

______ /Bronze  
 lXth I.T.C. Jr. Inter 4 x lOOm 3 	to 6111 Kolkata 	Silver 0 1 0 

Zonal (National) Relay Oct. 97 
Ath. Championship  

 XVJth N.E. Sports 4 x lOOm 7111 to 10111 Agartala 	Silver 0 1 0 
Festival Relay Feb. 02  

 XVIth N.E. Sports 200 m 7
t11  to 10111 Agartala 	Silver 

_________ 
0 1 0 

Festival I 	Run Feb. 02 1 
Total No. Medal in Track event at National Level (Track Event) - 	0 3 0 

2. ACHIEVEMENTS IN THE SPORTS AT NATIONAL LEVEL (Field Event): 

SL NAME OF THE EVENT DATE VENUE ACHIEV PERFOR No. of medal won 
TOURNAMENT! . E-MENT -MANCE 
COMPETITION  

GoId/Silv Gold Silver Bronze Partici- 
________  eriBronze  pation 

01.. XIth East Zone Jr. Triple Jump 22 nd & Kolkata Brone 10.53 mtr. 0 0 1 
Ath. Championship 23rd 

Aug/99  
 Xlth East Zone Jr. Heptathion 22 nd & Kolkata Silver 2591 ft 1 0 

Ath. Championship 23 rd points 
Aug/99  

 12th I.T.0 Zonal Jr. Heptathlon 1 7nd  to 4111 Hisar Silver 3194 0 1 0 
Athletic Dec / 02 points 
Championship  



119- 

04. ationaI Triple Jwp to Guidhinagar Bronze 
School Games 2000 1 2 	Jan'  

11 .08 0 0 05. XV N. E. Sports Triple Jump 16(11  to Itanagar Silver
___ 

 
Festival nitrs. 

Feb'01  

4.92 rnfrS. 06. 3111 lEast Zone Jr. Long Jump 9' Patna Bronze () 
Athletics to]lth . 

Sept' 01  
. 

07. 1 3 	Jr. National Triple Jump 91  to Patna Bronze 10.790 0 
Athletics th 	. 

Sept'01  

. 	mtrs. 

 
08. XVI N.E. Sports Long Jump 7 111  to Agartala Bronze 5.26mtrs. 0 0 

Festival 1 oth 
 

Feb' 02  
09. XVII N.E. Sports Triple Jump 22 	to Aizawl Gold 11.23  1 0 0 

Festival 75111 
miss. 

Apr/03  
Total No. Medal .in Track event at National Level (Field Event) . r 	x 

/ 
/ 

3. ACHIEVEMENTS IN THE FIELD OF SPORTS AT STATE . LEVEL ('Track Event): 

SL NAME OF THE EVENT DATE 1 VENUE ACHIEV PERFOR. . 	 No. of medal won 
TOURNAMENT! . ., . 	 . E-MENT -MANCE 
COMPETITION . . 

Cold/Silv . Cold Silver Bronze Partici-. 
____  er/B: ronze - . pation 

01. l 	Assam HIS 	. 100 ni Run 28th to Guwahati Gold - 1 0 1 	0 
School Jr. College . 30th 

• Athletic Meet  Dec 02  
Total No. Medal in Track event at State Level (Track Event)  0 0 



4. ACUIEVE'MF'FS TUE FIELD OF SPORTS ATSTAIE LEVEL 

NAMF OF1HE 	FVENT JDATJ 	 AC 	PERFOR O•;al won TOURNAMENT! 	 I I 	I E-MENT 	-MANCE COMPETITION 

GWdlv 	
GoIdThverT Part  1 	Assam H/S 	Iligh Jump 	28 	to 	Guwahati 	Gold School .Jr. College 	 30th 0 	0 

Athletic Meet 	 02  
 1 	Assain H/S 	Long Jump 	28 Lii to 	Guwahati 	Gold School Jr. College 	 3 0 th 	 1 0 	0 

________ Athletic Meet 	 Dec 02 
Total No. Medal in Track event at State Level (Field Event) 

0 	0 

5. SPECIAL PRIZES WON BY MISS DIPTI HAZARJKA AT STATE LEVEL 

I COMPETITIOTN 

NB. Participation 0 (Zero) means she has got the medals whetever she participated. 

fL( 
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- 3 	
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. ASSAM AMATEUR ATHLETIC ASSOCIATION 	\ (Affiliated to Amateur Athletic Federation of India & Assam Olympic Association) 
Ji 't 	 NEHRU STADIUM, GUWAHATI -781007 

Regd, No.- KAM / 21() I J / 132 of 1999 2000 

Ref. No. AMA1. 	 Date  

VVorking President: 
Prof. Dhiren Duarah 

Vice President: 

B.S. t3oruah 

Nitya Borgohain 
f - tarondi'a I3harali 
L.in GO(JOi 
Ii i sky 	)ua,::ih 
I'i\. Doki 

Hony. Secretary: 

Smi. Tayabun Nisha 

Hony. Jt. Secretary: 

Dulal l3asurnatary 

Debajyoti Dulla 

TO WHOM IT MAY CONCERN 

This is to ecility that Sri MOO!: CYumg;nai , son of Sri H.P. 
Changmai of Golaghat is a talented up coming Athletic of the State. 

He has the distinction of representing (he State Athletic team 
in different East Zone, Inter Zone and National Championship for 
last 5 years. since 1996. 

The following are the evenls where he has cained Medals 
mentioned against each. 

Asstf. Secretary: No. 
- Name of the compition -- Period Venu] Event 

A.K. i3attacharjee lOtr East Zone At 	oiisi T9V,T• Bthr Penta- 
(3iiaj OUia 

Dhan Sngh Aongpi 

.-...,---- _______ 
1O' Inter Zonal Ati ciiai 

(l3okaro) (hon 
Tiij3" Hyderabiii Penta- 

Ramesh.Dowka Nov.199g thion 

Hor;y. Treasurer: 
	

1I1t East Zone 

Sad! UIIah 
	

I Sept.2000 

Executive Member: 
S.N Ojah 

Nori DuU 

Psadip Das 

Babul (han 

BR. Nunisha 

Birari Das 

Karuna Dulla 
Diroa :) 

Mrid.iI Duarah 

du Rn. Baruah 

Bhakti fvedIii 

PrLI nrsl.jU C;haliha 

As!iu!oh Roy 

ana (han 

Boro 

SHA9MILA DAS 
ADVOCATE 

16 	National Junior Ath. 17 	to 
Championship 	. 	Jan./01 

He has got bright future in Athletics. 
I wish him all success in life. 

Calcutta 	Penta- 
Ililesi 
OOints. 

1.-Rudels 
I3angalore Long 

.tump 

Certified to be true Copy 

s 

& 

( 1'AYABUN NISHA) 
1Eony. Secretary 

Assain .Aiuteur Athletic /\ssociatioti 
(lu V' .tiA 11 

`iein 4n;c''rv, 	I, . 	. 
As 	;. 	:. St ...... 1? 

2u New 

meet 
record 

1st 

I 
• . .2nd 



RefNo. .................................................. .... Date .............................. 

To WHOM IT MAY CONCERNEJ) 

This is to certi t\' that Shri Moon Changmai of (.iohghaI J)istrici is a rcgulai 

Athlete of the State of Assam, He has got the following medals participated in the 

following National level Competitions / Tournaments since 1996 to till date against 

which the Amateur Athletic Federation of India (A.AFi.) has not issued the Cciii licales 

till 110W. 

'SI 	Nameol 	VC1111C 	Date  
(ompeti (iou 

;- 
Ath.  
(.'hani pionsli i P 

2 Ia1/oncCu(lack 19 11 ._ 20 1  
Ath. . Aug, 2003 
Championship 

3 I 51) 
East /onc Cutt.ack 19U — 2 .0 1  - 

AOi. Aug, 2003 
Charnpioiish 

4 I7JNtj Cheimai 9hh.i:u, 
Athletic 	. 2002 

-- Ila i1fl1ShiJ 

Kyan National 	Ulicnnai 	31h1_5111 

Oct 	I ong .1 ump & 	Purticipation 
Ath. Fderntion 	 2003 	I'ti1'ilc jump 
Cup - 	---..-------- --0 	 0 	 -- 

6 	4111 Ryan National 	Jainslied 	20 1h_2  1s 	
I cng Itinip & 	I'ai(icipainw 

Ath. Fedeiio,i 	Phi 	May. 2004 	triple jtimp 
_. ............................... ..................... 	-. 

Further lie has also been selected to represent the Assaiii Slate lenin fbi the 

nsuing I 6 EasE Zone Athletic Championship to be held at Salt lake Staclium, Kolkata 

1(11111 X ih 
 I 911) Sep. 2004. 

Iwish him a bright sporting future, 	' 

4x I POM 
Rela 

4x.lOOM 
Relay 

Ad iie 	i1 I 

T(i 	---- -1 

l3ronzc 

4x400M 	I,3ione - 
Re lay 

Long lump & 	Participation 
Iriple lump 

-3f 
	

ANNEXURE-- C 
ASSAM AMATEUR ATHLETiC ASSOCATIoN 

(Affiliated to Amateur Athletic Federation of India & Assam Olympic Association) 
NEHRU STADIUM, GUWAHATI - 781 007 
Regd. No. - KAM/ 240/ J/ 132 of 1999-2000 

President: 
Pr,idip l3tiragohain 

037'1-70120, 7 1Z.148 
1 -2066/1:3 

Vice Presidents: 
Prem Kanta Deka 
Ira ilakya Duarah 
Lila Goqol 
1 -411en E3ha,ali 
1:iyituri Nislia 
l'iiteswnr l3ezbaruah 

i€far 

I-tony. Secretary: 
Saiif UHah 

0361-573326, 670778 

I-tony. Treasurer: 
I3ishiiu Ram Nuiisa 
p1. 	(03671) 72'lBO, 

72656, 73585 
(0361) 206685 

Ib: 	03671-730713 

Joiiif Secretaries: 
l.)bojyoti tJutta 
l))ian;it'ig iongpi 

Assu. Secretaries: 
I3irnj Ojah 
fliI:uI Kluin 
Karuna Dutta 
Karunjyoti Saikia 

Technical Director 
Ariun I:3ho9eswarl3nruah 

Certified to be true Copy 

SHARMILA DAS 
A 0 VOCA TE 

(SARIF ULLAH) 
lIONY. SECRETARY, 
A.A.A.A., Gl.l\VAJ.lAiI 



-- 	 - 
- 

F 	VIII Eastzone Junior Athletic Chaznpjohj '96 
Orwiised by—Tripura Amateur Athletic Association 

kNNE tinder Authority of—Amateur Athietic Federation of India 	 . 	 y 
12th to 15th Seotember, 1996 

I 	 - - - 	 -----. 	 .n - -  

'outicnir Qertifiratc 

is to cert;fytfiai 
 

Participated as an official! pfa jer in tfe V III gas,zc'ne Junjor cAt fit'e!jc 	 flip-96 field at 

I 

eAqricita from 121/2 Sept. to •15!f2 Sept. 1996. 

11 
r 	 4. 

(J. Cboudbury) - 
Hoabe Minister of Sports 

C1,airrna 	- 

Organising Committee 

L. 
(Prof. A. K. Chakraborti) 

Secretary 

Tripura Amateur 

Athletic Association 

Certified to be true Copy 

SHA9MLA DAS 
ADVOCATE 



0 	 f233_ -r___•_'__-'___ 	- 	- - 	 ----.-- - -.-- w::;,-----_- 	 •--.-;.- :-----= •--;- - 	 - - 	- 	- 

r 	
-- - 	 -- 

• 0• 	 _ 	 • 	 --------0-------------  - ------------ 	 - ---- 	 --•-- 

---------- 	 -- 	

:--- 	 ' 

AMATEUR ATKLEriC ASSOCATJONSSAM N ilk
rØr 50 

• 0 

Certf1ccLte of !vlertt 

- 	 / 

25TH INTER DISTRICT NAME 	- lcL 	(JJjrr7J 

ATHLETIC L 

CHAMPIONShIP AGE GROUP 	Below Years 

1997-98. 
DISTRICT_____________________________ 

VENUE :CHAKIMUK.H 
EVENT 	

Jr/D 

ORG BY NAZIRA 0 

Dist. Sports Assocatian 
2L-f/ 

DATE 	29thDec. '97.toitJan'98 	 PLACE  

i Under the auspicies of 	
-- ASSAM AMATEUR ATHLETIC ASSOCIATION 	 PERFORMANCE 	 / 	 Sec/Dsr/Hght 

JE1 	 • 

Worki g President 	 Org Secretary 	 Secretar 
A.AA. 	 N.D.S.A. 	 A.A.A 	 - • 

• 	 - 	 certIfied to be true Copy 
- 	 - 

•5HARMI..A DAS 
4DVOC4?. 



- 
/T 

	 H 	

-- 55A1iJ 	TJ 	T9C 
''uiiIrIi 	

50 _ Sdi 	a'e eet 

CertLficcLte o[ P/lerLC 	 . ( 
NAME Jk I3jYu 	

ci 	
Y\C- 

i 	 -- 
AGE GROUP: Below 	'- i 	'1'') Years 

DISTRICT 	1 

25TH INTER DISTRICT 

ATHLETIC 

CHAMPIONSHIP 

1997-98. 

VENUE : CHAKIMUKH 

ORG. BY : NAZIRA 
Dist. Sports Association 

I  1! 
PERFORMANCE 	 ___ > _ Sec/D/Hight 

.17  
- z- , 	 Wor g Pre ent 	 Org Secretar 	

A.A.A.A.  

	

Cert!fed to be true 	
D S A. 

	

 

VOE 	 ---- -:-. 	
- 

I._ - 	 • ,•_4 ,  - 	.-. ;-•• ••••-.-•______ 	 - r._, •  _ 	 - 	 -•_.___._ 	 - 	 - 	- 	4.-. 

DATE : 29th Dec. '97 to 1st Jan. '98 

Under the auspicies of 
&SAM ftMATFIIR £THI FTIf ASflI1ATJf1P4 

EVENT 

PLACE 



-' 

- 	 -- 

fts A3 	 J55OCLtT 
rr  

S 	 c2E?r-tdiccLLe øf MErlTt 

ilk 	
- 	 r 

26Th INTER DISTRICT 	 NAM  

1%''J-1T 1TC' £. I .11. L kI 

S  CiAM?iONSHW 	 AGF.GROUP: Betow_ /L  

199399 	 7 - 	
DISTRiCT  

V 
VENUE : ARUPATHAR 

S 	 ORG. BY 	 E\IENT 	 ' 

$cts Associaon 

DATE : 3r 3a 99 to  6th  Jan. 1999  

• 
Under the auspicie:; 	 . 

ASSM 4MEU dLTC SSOCAT1ON 	 PErORMC 

;- Presicle i 	 Ori. Secrearv 	 j cretarv 

A.A.A.kertf1ed lobe true Copy 	D.D.S.A. 	 A.AA.A. 

S 	 9-L 
101 

TE 



 

- 

SSAM AMATEUR ATIT1C 1SSOCJATON 
sr2 

tfIcct c Mrit 

26 ENTER DISTRICT 	 NAME - 	 fri  

ATHLETIC 

• 	 4jMFIONSHIP 	 AGE GOU Below 	Years 

98-99. 	
.' -  DISTRlCT  +  

+ VENUE :TPTff 

ORG. BY ::*'spJ 	 EVEfT 
T - 	rts Association 

DATE 	9 to 6th Jan. iggg 

Under the tk4 f 
+ ASSAM AMS 	 SSOC1ATIQN 	 PERFL'PANCE 	/ 	27 71S Sec/Dst/Hight 

/ 	 - 	 • /"(' 	_- 	- 	
çertlf led to be true Cop 1  

Presidefit 	 Org. Secretary 	 .Secretarv V 	 .A.A. 	 D.D.S.A. 

SE-fARMILA DAS 

ADVOCIITE 

I. 



4 --, 	 n 3,7 

M&% 
VNIOR 

NATIONAL 
MA TIlL FT/C 

CHAMPIONSHIP 
27TH TO 31ST JANUARY98 MAHARAJA'S COLLEGE STADIUM, P.T. USHA ROAD, ERNAKULJI, KOCH! - 11. 

1`1kRTICIPATION CERTIFICATE 

This is to certify that 	......... 

of ................................................................................................................. 

has participated in the XIII Junior Nation'ai Athletic champions/zip held at 

Maharaja s' College Stadium ,Ernakulam from .27th to 31st Jaizuazy 1998. 	 I 

r 	I 

0 

Prof. Tony Daniel 
Organising Secretary 

'Certified to he true Copy. 

SHA9L-\ DAS 
AiVOC41'S 

Sri. E.S. Jose 

Chairman, Organising Committee 

j'j 
Mo i 



I / 

I 
II  

I 

14TH INTER cTATE JUNIOR ATHLETIC MEET 1999 

acd 	: 

OrnSSA AMATEUR ATHLETTC AS(zOCETTQT 
BARASATL STAD(UM CUTTACK - 753 005 
97ff, 1O7H, 1177fy I27-HJINURY 1999 

11TICIPA TION CERTIFICATE  

 Ar rJyfl 
rt 

Avdo ,.,,, , 

Ae 	,.• 	 . 	.....
cy  

Offic!/ Pic/ Comm iee member/ 'v!uner 

Certffjød le bu iu 
t 

(Bhupjnder Singh) 
PRESjDE,lT O.A.AA (Asjre5ad Beherej 

HONy. SECRETARY, O.A.AA 
& ORG. SECRETARY 02 

El 

- 



I) 

1 

Xi I4Sr ZONE •/U!v/oi 
A 1 'IlL Eric 0IA MP1O Nsf/f F-- 1999 

ORGANISED BY 

Al 	ifl Uj k;ko •1 	üm 
W4!!$I lI(IuJfgi 

rII7A1 

MERIT CERTIFICATE 

This is to certify I/icii 

Represent/jig .... ................ ..
23 Secuure d. ... Place in.i.? 	Pe/11 

heM at ca/ciutia on 22nd 
 

Per/brinance....... 	' 
il/s/Her Date of B/u/i 

 

PIIESIfJENT 

Certified to be true CODY• 

SKARMIA. DAS' 



j. 

sqrkk$2;ttt__• 4t tO.?L  

74.  

MERIT CERTIFICATE 

h is is to certify that 

0 

R ep resen Ii ng .. 	 ..............-.. 

ccu i 1ePlace i11 	 in the 

14th inter State Junior Athletic Championships 

Organised by Orissa Amateur Athletic Association 

at 	 ioni 9t1i JLlfl. L(.) I 	i1 Jan. 99 1 ) 

- 

II is/ hei' dci le of birth is 	 207,  

jk-a,~4v~~ 

PRESIDENT 	 SECRETARY 

Certffjed to be true C0 15Y 

S H A ,'i -I'VOLA DAS 
ADVOCiq  TE 



'T• - r' 

 

-- 

a 	a 

a 	a 

vgIE 
ATHLETIC  

A SSOCIATION  

 

FJ. 

  

 

27Th INTER DISTRICT 

  

ATHLETIC 

CHAMPIONSHIP 

1999 - 2000 

VENUE HANJANGLANGLANGSO 
(SARIHAJAN), DIPHIf 

C)RG. BY: KARBI ANGLONG 
rnSTRICT SPORTS ASSQCIATLOH  

16T11  TO X- 9 1m  MARCH, 2003 

NAME 

AGE GROUP: eIow ........-t 	 Years 

DISTRiCT ............. .9.4v............................................ 

EVENT 

PLACF ........................................................................................... 

PERFORMANCE ..... Ssc. / fsL I Hi - L'tae 	 ASp IC 	. O 

i WN75  ik, 

s4 45MM AMATEUR ATHLETIC ASSOCIAflO,N 

	

; 	 .Certffied to be true
Orgn. Secretary 

A. 	A. 	 A A ,A  A 	 '<A S A 

SHARMft.\ IDAS 

irom: Directorate of Spor. & Ybui.li We arc Assain & State Sps Conncii. .Assam. &uwahat . 751 007 

'4L 
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do- 4 A .0 

5, (t 

	

450 	N? 0312 

Ln 	. 	 .. 01r-1 

H 	 PtOir 	 L 

851p 

• 	 IOrgarusd1yept. ofEducatwn,  govt. of2sera1a,' 	 iLn 

• ; 	 16 February - 2000, Thiruvananthapuam. 

h 	 . 	 . 	 . 

L1 i 	 aitttpatton tvttftcat 	 i 
. AWARDED to Sri'SJ ...../q00 	..........................................Represntig 	H iL 

. 	
. 

thestate/. of ............ 	 < 	1 
' he dscpIwie of 	 2 Th 

	

. 	 . 	 . 	 . 	
<•.. 

Hs 	Date of En 	03 	 &One ThoLac Nir 1 uncrea and 
/ r 

k 
Sri. V. Gabri& 	• 	 . . -.. 	• . ..• 	St1CZ Jacob AS  

•- 
iii 	 Truvanarthapuram 	Deputy Director (Sports) 	- 	 Drecor of PLhv-  u'strcton 

o 02 2Q00 	 and Organ ising Secretary 	 Gov o Kraa  
• fi 	- 	- 	 / ••- 	 - 

____________ _____  
- 	,-- 	 r' 	 i_•___, 	 .-- Ar 

HARMILA DAS 
ADVOCATE 
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(03  
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:1 
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his is to cvzi5y that.. 	 e" A Al 4.*? "  

i372ve.senhj7'if. 	
...... 	

C; . 

ecuve9 ....i.. cj71ace ••f Xv( 1 
. 	 VCflt 

in t/ze ... JL'. 617oys /z in the 13th EAST ZONE 
JUNIOR ATHELETIC CHAMP1ONSHIP-2001 // Cit 

Mithiesh Stadium, BNIP-5, Patna yoni 9 to i1 September - 2001 

-4ormanc( .................... 

(7e?S11CV C9Ci1G 0 	62.vt/z tti ...
.

......... ... ........... .................... ............ 

(ARIF IMAM) 	 (SHYM RAJ/tT}) 	(KUMIJD PANJA J A) 
Secretary, B.A.U. 	Chairman Orginsing CoInui (tee Pi CSitht,  

State Mii1itcr, Energy 
Govt. of Biliar 

(< LJP) 

I.. 

, 	 C 	c 	( 

Certffied to be true Copy 

SNARMILA DAS 
ADVOCATE 

' 



XXVUI INTER WSTRCT 
* 	

ATHLETIC 
MEET 

200U-20U1 

ASSMj 
AMATEUR 
ATHLETIC 
ASSOCIATION 

11 

I 

NAME.........-Y.qi-t 

Venue 	Nehru Maidan, fluliajan 
Org. by 	IJuliajan Sports  Association 
Uate 

. 	 .. 	 • 

ASSAM AMATEUR ATHLETIC ASSOCIATION 

AGE GROUP : Below 	os) Yes 

DISTRICT 

EVENT : 

PLACE ....................................................... 

PERFORMANCE 	 Sec.! Dst / 

: 
\ 	 Chairman 	 O:g.m crezri- ',. 	._z_•e__1 J. 
'•; 

XX 
ETIC 

• 	 t 

ivub"'  
I orJan- Presidcm 

.
Y!~ 

ASS M A?VLATEUR ATHT jjTIC ASSOCIATTON 

SKARMtA Ds 

With Best Compliments fror -  Duiajari S;ct Association Duliajan 

•;--.•. 	...•. 	 . 	- • •.t•' 	 - - 	1k 



yj 

XUX ASSAM INTE41 DISTRICT 

2001 

Venue : DhekiajuIj Sports Complex 

Org. by: Dhekiajulj Sports Association 

Date : 6th to 9th Octàber, 2001 

Idei e 

ASSj AMATEUR .THLET1CASS0TI0N 

Wi  
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IN THE CENTRAL ADL:MINiSTRATIVE TRIBUNAL 

GUWAHATI BENCH: GUWAHATI 
CFO 

In the matter of: 

O.A.No.172/2004 

Miss Dipti Hazarika, 

-Vs- 
Union of India and Ors. 

Ancl- 

In the matter of: 

Written statement submitted by the 

respondent. No.8. 

I, Shri Pranab Kumar Saikia, son of Late Bholaram saikia, aged 

about 50 years :  now,  working as the Assistant Secretary in the = 

office of the State Sports Council of Assain, Govt. of Assam, R.G.  

Barualt Sports Complex, Guwahati-7, do hereby solemnly affirm 

and say as follows; - 

L 	That I havu betu iuiplimcuted as respoudent No.8 in tht O.A No. 

172/ 2004 aforesaid and a copy of the application has been duly 

served upon me. Having gone through the O.A. I have understood 

the contents thereof 

2. 	That with regard to the statements made in Pam 1, 4.2, 4.3 and 

4.4 of the application, the answering respondent begs to state that 

the Chief Post Master General, Assam Circle (respondent No.3) 

published one advertisement dated 11.03.2003 (Annexed as 

Ainexure-I to the application) inviting applications for recruitment 

of sports persons under sports quota against Thur nos. of vacancies 

which included one post of postman cadre in athletics (track 
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I 
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events). Pursuant to the said advertisement, a selection committee 

was constituted for selecting the suitable candidates from amongst 

the applicants. In the said committee, the answeriiig respondents 

was included as a member (Technical Expert), as nominated by the 

Director of Sports and youth welthre, Govt. of Assam to represent 

the Govt. of Assam for selecting the candidate for the post of 

postman in Athletics (track events). The Director of Sports and 

Youth welfare, Govt. of Assam however, nominated another person 

Shri Pulak Lahiri as a member along with the answering 

respondent in the said committee. The meting of the selection 

committee was held on 18.06.2004 wherein the answering 

respondents also participated. The records and biodata of all the 

eligible candidates were placed before the committee, which 

included the records and bio-data of the applicaiit Miss Dipti 

Hazanka aiongwith that 01 others and the selections were to be 

made on the basis of records only. 

That with regard to the statements made in Pant 4.5 of the 

applications to the answering respondent begs to state that in the 

meeting of the selection committee held on 18.06.04, one of the 

members in the selection committee Shn Pulak Lahiri verbally 

suhmittcd that as per his knowledgc, the applicant Miss Dipti 

Hazarika is not medically ill for consideration fo appointment 

under sports quota smce she has undergone a surgical operation 

in her knee. The said member however could not produce any 

supporting documents/records in order to substantiate his 

submission which unfoundcd and unconfirmcd. Acting on the said 

complaint, the other members of the selection committee excluded 

the candidature of the applicant Miss Dipti. Hazanka from bemg 

considered. The answering respondent being a technical expert in 

the committee found that the applicant has very good track records 

in Athlctic cvcnts which mcrits considcration and as such ohjcctcd 

to such outright exclusion of the candidature of the applicant Miss 
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Hazarika merely on the basis of an unfounded and unconfirmed 

verbal complain of a member and that too without any relevant 

certificate or document of fitness or otherwise of the applicant 

which was neither available before the selection committee nor was 

a relevant issue for the selection committee to decide since the 

matter could be taken care of at the time of post-selection medical 

examination of the candidate. Since the majority of the members 

did not agree to the views of answering respondent and selected 

another candidate Shri Moon Changmai whose performance were 

inferior to that of the applicant Miss E-Iazarika in the track events, 

the aiiswering respondent did not agree with the selection and 

recorded his dissent by way of addressing a letter onl8.06.04 itself 

to the Respondent No. 3 stating therein the infirmity in selection as 

stated above. 

That with regard to the statements made in pam 4.6 of the 

application, the answering respondent begs to state that it is 

understood that the applicant had some minor ailments and 

underwent a surgical operation on 01 .08.03. The closing date for 

application was on 1300.014,01 3 and as such the applicant was fit on 

the closing date of application and even thereafter, following her 

recovery, she was completely fit for all sporting activities which is 

/ 	evident from the medical certificate annexed to the application. 

That with regard to the statements made in para 4.7, 4.8, 4.9 and 

4.10 of the application, the answering Respondents beg to state 

that thc applicant Miss Dipti Hazarika and Shri Moon Changrnai 

(Respondent No. 10) were candidates for the post of Postman cadre 

in Athletics aiongwith other candidates. As per advertisement, the 

candidate for the said post in Athletics has to be selected on the 

basis of their performances in track events. Further, asper the 

norms laid down by thc Rcspondcnt dcpartmcnt, thcrc arc 

specified qualifying standards for each track events inrespect of 

Is 
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timings, as shown in Annexure-VJII of the application. The track 

events include lOOM. 200M, 400M. 800M. 1500M race and lOOM 
hurdles etc. while the events like Long jump. High jump, Javelin 

throw, Shot put, 400M (Hepthalon), 800M (Heptatholon) etc, fall 

under field events. From their bio-data and available comparative 

records it bould be revealed that the applicant Miss Hazarika had 

better performances in track events and won medals in lOOM. 

200M. 'lOOM. 800M. lOOM hurdles whereas Shri Moon Changmai 
performed better in field events i.e. Long jump, Triple Jump only. 
The timings of Miss Hazarika are also above the qualifting 

sthndanls specified by All india Postal Sports Board. Further, Miss 

Ha2arika secured medals in Heptathalon (in 200M. 800M, & 4/100 
M Relay) in National level tournament which is a tough event since 
there are three track events and four field events in Heptatholan 

arid in order to secure a position in Heptatholan, one athlete have 
to perform equally-  good in all the seven events. As such selection 
of Shri Moon Changmai and exclusion of the candidature of Miss 
Dipti Hazarika without examining her records mspite of her better 

records in track events was opposed by the answering respondent 

in the selection committee's meeting. 

6. 	That with regard to the statcmcnts macic in pam 4. 11 of thc 
application, the auswexiug respondents begs to state that inspite of 

his objection as stated above, the selection committee selected the 

Respondent No.10 Shri Moon Changmai for the vacant post of 

Postman cadre in Athletics by ignoring the candidature of the 

applicant Miss Dipti Hazarika although hcr performancc records in 

the track events were much better than the Respondent No, 10. 
The proceedings of the selection committee's meeting were 
prepared and sigiied on 28.06.04 i.e. 10 clays after the selection 
was made and the answering respondent was also asked to sign 

the procccdings. Surprisingly thc objcction raiscd bythc answcring 
respondent during the selection was not recorded in the 



Ir7 I proceedings and as such the answering respondent wanted to sign 

the proceedings by recording his note of dissent which he was not 

allowed. It is understood that the Respondent No. 3 thereafter vide 

his letter dated 21.07.04 requested the Director of of Sports and 

Youth Welfare to nominate a new member in place of the 

answering respondent in the selection committee. The answering 

respondent does not have any objection in the event of nominating 

a new member as Technical expert in the committee but oni 

maintains that the reconstituted selection committee should 

include the unbiased persons only and prays that the Hon'blc 

Tribunal be pleased to examine the records of the candidates and 

fairness of the selection process thereof since the 

exclusion/ replacement of the answering respondent from the 

selection committee due to his lawful objection leads to further 

doihtfui apprehensions about the fairness of selection, as done in 

the earlier occasion. 

7. 	That with regard to the sl.ateuients made in pai 4.12 andA.13 of 

the application, the answering respondent begs to state that those 

being matters of records, the answering respondent does not have 

any comments to offer. 

That the answering respondent submits the facts and 

circumstances stated above before the Hon"ble Tribunal for perusal 

and consideration, 

- 	 I 



VERIFICATION 

I, Shri Pranab Kumar Sikia, Son of Late Bholaram Saikia, aged about 

50 years, now working as the Assistant secretary in the office of the 

State Sports Council of Assarn, Govt. of Assam, R. G. Baruah Sports 

Comp1ex Guwahati-61 respondent No.8 in the instant O.A., do hreby 

veuiiv that the statements made in para 1 to 8 of the Ny
,
ritten 

statement are true to my knowledge and I have not suppressed any 

material facts. 

And I sign this verification on the 2 2 OiR Februaty, 2005 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH: GUWAHATI 

In the matter o1: 

O.A. No.172/2004 

Miss Dipti Hazarika 
-Vs- 

Union of India and Ors. 

-And- 

In the matter of: 

Rejoinder submitted by the Applicant against 

the written statement submitted by the 

Respondents. 

The applicant above named most respectfully begs to submit as follows:- 

That the applicant has gone through the written statements and has understood the 

contents thereof. 

That the applicant categorically denies the statements made under "Brief History 

of the case" in the written statement except those which are matters of records and 

begs to state that the facts stated therein have been misrepresented and the 

statement made in page-4 of the written statement that the achievements of the 

applicant was also considered and examined by the selection committee alongwith 

others is not tnie. Further, the statement made in the same page No. 4 that there 

were no difference of opinion dining the proceeding of the selection committee 

held on 18.06.04 is false which the respondents themselves have contradicted in 

the concluding lines of the same para by stating that one of the members in the 



committee Shir Pranab Saikia representing the Directorate of Sports and Youth 

• Welfare, Govt. of Assam, submitted a letter dated 18.06.04 and did not sign the 

minutes of the proceeding. The fact remains that in the selection committee's 

meeting held on 18.06.04, the candidature of the applicant has not been taken into 

• consideration and her achievements have not been examined at all following a 

verbal complain made by one member Shri Pulak Lahiti stating that the applicant 

was not medically fit since she underwent a surgical operation of her knee in the 

• 	last year. Basing on that unfounded complaint, the Selection committee excluded 

• 	the applicant from being considered for the post although there was no 

documentary evidence whatsoever, in support of the said complaint which was 

malafide and unsustainable. Situated thus, the Technical expert for Athletic expert 

for Athletic events Slui Pranab Sailda who was nominated as a member in the 

Selection committee by the Dircctor of Sports, Govt. of Assam, objected to this in 

the Selection committee meeting itself and opined that the applicant cannot be 

excluded on medical ground merely on the basis of a verbal complain by a 

member without any documentary evidence. Shn Saikia even lodged his note of 

dissent vide his letter dated 18.06.04 (Annexed as Annexure-V to the O.A) which 

the Respondents have also admitted. But the Selection proceeding was 

prepared/drawn after 10 days from the date of meeting and surprisingly the point 

aforesaid pertaining to the candidature of the applicant which was raised by Shui 

Pranab Saikia during the selection committee's meeting was deliberately omitted 

from the proceedings which was signed by other members on 28.06.04 which Shri 

Saikia was also asked to sign. It is understood that Shzi Saikia wanted to sign the 

proceeding by recording his note of dissent which he was not allowed and as such 

he did not sign the proceedings. The subsequent actins of the Respondents 
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whereby only Shri Saikia has been excluded from the selection committee due to 

his lawful objection and a new member Shii S.S. Roy, District Sports Officer, 

Guwahan has been nominated/inducted in the committee, amply indicate the 

inalafide intention and ulterior motive of the Respondents which has been done 

only with the plea and intention to give effect to their unfair selection in favour of 

a particular candidate to the post in question, depriving the applicant inspite of her 

better achievements. By such actions of the Respondents it is evident that the 

selector, has been considered more important than the selection process. 

3. 	That the applicant categorically denies the statements made in Pam-i, 4 and 5 of 

the written statement and begs to state that the matenal facts have been 

suppressed by the Respondents. In the selection committee's meeting held on 

18.06.04, the records of the applicant were not at all examined but the candidature 

of the applicant was rejected outright on the basis of a verbal complaint made by 

one of the members Sini Pulak Lahiri alleging that the applicant was not 

medically fit since she underwent a surgical operation of her knee in the last year. 

Since there was no documents or evidence available before the selection 

committee in support of the complaint so made, the technical expert in the 

conurnttee Shri Pranab Saikia raised objection against the exclusion of the 

applicant from being considered and pointed out that the applicant cannot be 

excluded on the basis of an unsubstantiated complain and maintained that the 

selection committee should not act on hearsay basis without having any medical 

certificate etc., if any. But the committee being guided by an unfounded 

complaint aforesaid excluded the candidature of the applkant from being 

considered/examined even in spite of the written objection lodged by Shri Saikia 

vide his letter submitted on 18.06.04 itself and selected one Shii Moon Changmai 



for the post of Postman in Athletic (Track) events ignoring the better records of 

achievements of the applicant in Track Events. As such the selection was not 

transparent, proper, purposeful and effective as contended by the Respondents but 

it was inalafide, biased and based on extraneous considerations, since the opinion 

of a vital member of the selection committee who was nominated by the Govt. of 

* Assam as a Technical expert, was ignored recording any reason thereof. 

4. 	That the applicant emphatically and categtnicafly, denies the statements made in 

Para 6 of the wiitten statement and begs to submit that the selection of Shri Moon 

Changmai as the most suitable and deserving candidate against the post of 

Postman in Athletic (Track) events is not based on records since the applicant had 

better records of achievements in Track events than that of Shri Moon Changmai• 

and as such the technical member in the committee Shri Pranab Saikia objected to 

the unfair selection. It is pertinent to mention here that as per the advertisement, 

the recruitment to the post of Postman in Athletics has to be made from the 

candidates in Track events only. Track evenis include 100 M, 200 M, 400M, 

800M, lOOM Hurdles, 1500 etc. whereas High Jump, Long Jump, Javek throw, 

Shot put etc. fall under the Field events. Record shows that the applicant had 

better achievements in respect of position and timings in Track events than that of 

Moon Changmai at National level whereas Shii Moon Changmxi had peiformed 

in field events only. As such selection of Sun Moon Changmai on the basis of his 

performance in field events is contraty to the requirements specified in the 

advertisement since it was specified in the advertisement that performance in the 

track events were the requirements for recruitnent to the post of Postman in 

Athletic and it is the applicant who had better records in track events. 

I 
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Further, the anomalies in the Selection process pointed out by the 

technical member Shii Pranab Saikia during the selection and the letter Of 

objection filed by him on 18.06.04 even bears the receipt stamp dated 21.06.04 of 

the official of the Respondents as stated by the Respondents in Page ii of the 

written statement but this was not recorded in the Minutes of selection committee 

proceeding which was signed on 28.06.04 i.e. after 7 days of the receipt of the 

!etter of objection at their end on a vague plea that the said letter was received in 

the concerned section on 29A06.04 which amply indicates as to how the things 

were managed to their convenience and likings. 

It is surprising that even thereafter, the Respondents have averred the false 

statement that Sn Sailda did not have any difference of opinion during the 

meeting and went along with other members of the committee recommendation to 

select Sri Moon Changmai for the post of postman which in fact, was vehemently 

opposed by Sri Saikia during the meeting itself The achievement of the 

appointment were not examined which Sri Saikia objected to and as such there 

was no consensus as stated by the Respondents. The statements averred by the 

Respondents are therefore false, malafide and concocted. 

Further, it is understood that Sn Saikia wanted to sign the minutes by 

recording his note of dissent which he was not allowed. 

5. 	That with regard to the statements made in para 7 and 8, of the written statement 

the appointment submitted her medical fitness certificate since her candidature 

was rejected on alleged medical ground only by the selection committee as stated 

in the preceding paragraphs. The selection vomrriittee did not act according to 

rules and in terms of the advertisement in question. 
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That the applicant categorically denies the statements made in çara 9, 10, 11 and 

12 of the wntten statement and begs to state that the applicalion/Biodata and 

certificates produced by the applicant was not taken into consideration at all due 

to the verbal complaint of one of the inenibers stating that the applicant was not 

physically fit because of her undergoing a surgical operation of knee in the last 

year, which was unfounded and unsubstantiated and eventually proved to be false 

by the medical fitness certificate 'produced by the applicant. The particulars of the 

applicant recovered in the selection proceeding as stated by the Respondents, 

were incoiporated in the proceedings afteiwards just as an eye wash since the 

proceeding was made 10 days after the selection comm ttee's meeting. 

That the applicant categorically denies the statements made in para 13 of the 

written statement and begs to state that on the closing date of. application, the, 

Respondent No.. 10 was only HSLC passed since his result of i -iS examination 

was not declared till then and as such háw it was shown as H.S passed in the 

records produced by the Respondent No. 10 as averred by the ofilcial 

respondents. It clearly indicates that either a false record was submitted by the 

Respondent No. 10 on the date of application showing higher qualification or 

such record was entertained by the Respondents even after closing date of the 

application through back door. 

8.1 	That the applicant denies the statements made in para 14 of the written statement 

and begs to state that the selection committee did not act fairly and made 

recommendations with biasness, without examIning the peiformances of the 

applicant and making any comparative assessment whatsoever. Although the 

Respondents have stated that a fresh selection committee has been constituted but 
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that is just to maneavour the things since it is not clearly mentioned whether any 

substitute member has been inducted in the committee to ràplaee the other 

member Slul Pulak Lahiri also who made an unfair and false complaint against 

the applicant dining the selection which eventually led to the exclusion of the 

applicant from being considered. The respondents have only mentioned that Shri 

Pranab Saikia who made a lawful complaint against the infirmities in selection 

has been excluded from the committed and one Shri S.S. Roy, District Sports 

Officer has been included in his place which further reflects on the fairness of the 

constitution of the fresh selection committee. This has been done again to 

implement the selection made earlier in disguise with a 'cokwrable exercise of 

power. As such, the rights and privileges of the, applicant has clearly been denied 

and hence the applicant definite locus-standi to approach this Hon'ble Tribunal 

for justice. 

That the applicant categorically denies the statements made in para 15, 16, 18 and 

19 of the written statement and begs to slate that the applicant has full merit and 

the reliefs sought for by the applicant and the grounds slated therefore are 

justified, reasonable, legal and the application deserves to be allowed with cost 

and the interim orders passed by this Hon'ble Tribunal on 09.08.04 and 10.09.04 

be continued till the disposal of this application. 

That in the facts and circumstances, the applicant humbly submits that she is 

entitled to the reliefs prayed for and the original application deserves to be 

allowed with cost 
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VERIFICATION 

L Miss Dipti Hazaiik& Daughter of Late Khagen Hazarika, aged about 22 years, 

resident of Dr. B. Rarooah Road, P.0- Uluhan, Guwahati-7 do hereby verify that 

the statements made in Paragraph 1 to 10 of the rejoinder are true to my 

knowledge and I have not suppressed. any material fact. 

And I sign this veiificaiion on this the ____ day of April, 2005. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH: GUWAI!ATI 

In the matter of: 

O.A. No.172/2004 

Miss Dipti llazarika, 

Union of India and Ors. 

- And- 
In the matter of: 

Rejoinder submitted by the Applicant 

against the written statement submitted by 

the Respondent No.10. 

The applicant above named most respectfully,  begs to submit as follows:- 

aiZafide

h2and3  

 cause of 

fairness in the 

I. 	That the applicant categorically denies the statements made in pa 

of the written statements and begs to state that the applicant has h 

action which led to the filing of this application wherein 

selection process has been challenged and not the participãn thereto. 

2. That the applicant categorically denies the statements made in para 5 of the 

written statements and further begs to state that the respondent has fairly admitted 

that there were some experts in the selection committee but lost sight of the facts 

that it is the said expert who himself objected to the selection due to the exclusion 

of the applicant from consideration for selection and that too on an 

- 

	

	 unauthenticated and unfounded complaint of medical unfitness of the applicant 

which was qnfair and illegal particularly in view of the fact that the applicant had 
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better track records than that of the respondent No.10. It is relevant to mention 

here that the records of the applicant were not even examined by the selection 

committee on the plea of a. vague complaint that the applicant was medically unfit 

which was not only false but was not a matter to be looked into by the selection 

committee but was a matter to be decided in the subsequent medical fitness test by 

medical experts as proided under the procedure. 

The contention of the respondent that the aforesaid expert member in the 

selection committee has got some personal relationship with the applicant is a 

sheer stretch of his own imagination and a bluntly false statement, made with the 

malafide intention of maligning the reputation of the member and misleading this 

Hon'ble tribunal for which they are subject to the strictest proof thereof. 

3. 	That with regard to the statements made in Para 6 and 7 of the w!itten statements, 

the applicant begs to submit that the last date for submission of application was 

30.04.2003 and the surQical operation of the applicant was conducted on 

01.082003. As such the applicant was completely fit on the date of submission of 

the application and therefore submission of fitness certificate alongwith 

application is irrelevant and out of question. She however submitted the relevant 

fitness certificate when she came to learn that her candidature was not considered 

on the ground of medical unfitness which was a false pretext as proved from the 

medical certificate dated 27.06.2004 issued by the attending doctor Shri Anant 

Joshi, lime applicant was completelY fit on the date of submission of application 

and also on the date of hnpugried selection (18.06.2004) and even thereafter. But 

the selection committee was bent upon their bias selection vis-ã-is unfair 

exclusion of the applicant on a false pica of medical fitness shich is within the 

domain of medical experts only to decide and not for the selection committee to 

4 



take care of and even the objection raised by the technical expert in the coinniittee 

in the matter also went unheard of and i2nored. 

Further the document annexed as Annexure-VTII to the Original 

Application contains the standard guidelines for selection as framed by the 

respondent department and the said norms were made available to the selection 

committee at the time of selection which the committee deliberately ignored. 

That the applicant categorically denies the statements made in para 8 of the 

written statements and begs to submit that the selection committee did not pursue 

• the records of the applicant at all as stated by the respondent but was rejected 

outright with their pvc-set mind that the applicant was medicalLy unfit. The 

respondent has stated that selection has been made as per SAl scheme/norms but 

he has not produced/annexed the said schemenorms with his written statements 

as contended by him fOr perusal of this Hon'bie 'Iribunal. Further, the applicant 

has neither been unfit nor having less performance than the respondent No.10 as 

averred by the respondent. As such the statements are not sustainable in the cc of 

law. 

That the applicant categorically denies the statements made in Para 9 of the 

written statements and begs to state that the list of track events and medals shown 

therein (at page 4 of the written statements) against his name are totally false 

since he had never participated/performed in most of those events as shown and 

as such no certificates for those have been enclosed in the annexures. nor the 

events shown therein correspond to those shown in the annexures. This apart 

documents annexed now with the written statements were also not produced with 

the oti inal application for job as evident from the written statements flied by the 

I 



Govt. respondents. Further, he has shown a wrong picture under the colunm of the 

applicant indicated therein where he has deliberately kept dotted blanks against 

her name whereas the applicant won several medals in track events, which the 

iespondeifl No. 10 had suppressed. These have been shown deliberately for 

misicading this Hon'blc Tribunal with a wrong picture regarding his comparative 

performances with that of the applicant in national level as well as state level. The 

actual performances of the applicant and that of the respondent No.10 in the track 

events in State level as well as in national level have however been furnished in a 

statement which is annexed hereto along with relevant certificates for perusal of - 

the Hon'ble Tribunal. It is eident from the statement annexed hereto that while 

the applicant won several medals in track events in the state level as well as 

national level, the respondent No.10 drew a blank which by itself speaks about the 

comparative performancc of both of them. 

(Copy of statement of performance are annexed hereto as Annexure-A 

series). 

6. That the applicant categorically denies the statements, made in para 10 and 11 of 

the whiten statements and begs to submit that the list of competitions/games 

which the respondent has claimed to have participated during 2003-2005 and the 

documents annexed thereto are all pertaining to field events and not Track events. 

It was dearly mentioned in the advertisement (Anncxurc-I to the 0. A) that for the 

post of Athletics discipline the candidate shalt be selected from Track events only. 

As such the contention of the respondent highlighting his performance/efficiency 

in the events which are not wanted in the advertisement for the post in question 

and submission of documents thereto is a deliberate attempt to cliven the attention 

of this Honble Tribunal by enlarging the volume of the written statements by 



way of amiexiig some unwanted and irrelevant and eclipse his actual 

pedormances in the desired field. Adniittedlv, the applicant could not participate 

in competitions for a short spell only due to her injury and thereafter she has been 

taking part in all sporting events and as such she is totally medically fit. As such 

the statements made in para 10 of the written statements are not only false and 

misleading but misrepresentation of facts as well. 

7. 	That with regard to the statement made in para 12 of the wiilten statements, the 

applicants begs to say that the respondents has fairly admitted that the selection 

committee has erroneously. shown his qualification as H.S. Passed which he was 

actually not. This clearly indicates the mind-set of the selection committee since it 

is not a case of omission or mistake but a case of deliberate twisting of facts 

which has been done with the only purpose of g6ving some additional weight age 

and favour to the respondent No. i() for selection. 

S. 	That the applicant categorically denies the statements made in para 13 of the 

written statemei'its and further begs to reiterate that the applicant could not 

participate in the athletic competitions for some time due to her injuty but 

thereafter she has been taking part in all sporting events and as such it cannot be 

perpetual bar for her selection against the post applied for. Further the decisions 

of the Supreme Court i'efcrred to in the statements are irrelevant here since those 

decisions relate to the eases where the concerned candidate appears before' the 

interview and participates in the selection process. But in the instant case it was a 

unilateral confidential selection made by the selection committee an the basis of 

records only without the candidate being intervieweditested and that too in an 
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unfair and biased manner as stated in the preceding pares hereinabove. On this 

score alone the original application deserves to be allowed with costs. 

That the applicant emphatically denies the statements made in para 14 of the 

written statements and begs to submit that all the grounds stated in the Original 

application are iralid and in confOrmity with law and there is a definite 

infringement of the fundamental right of the applicant occasioned by unfair and 

arbitrary exclusion of her candidature inspite of her better performance records 

and eligibility for selection in the post applied for. As such the application is full 

of merit and deserves to be allowed with costs. 

That in the facts and circumstances the applicant most humbly submits that she is 

entitled to the reliefs prayed foi and the O.A deserves to be allowed with costs. 
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VERIFICATION 

1. Miss Dipti Hazarika. Daughter of Late Rhagen Hazarika. aged about 22 years, 

resident of Dr. B. Barooah Road, P.0- Uhibari. Guwahati-7 do hereby verify that 

the statements made in Paragraph I to 4 and 6 to 12 are true to my knowledge and 

those made in Paragraph 5 are true to my legal advice and i have not suppressed 

any niaterial fact. 

And I sign this verification on this the 	day of May, 2005. 



tj 	Comparative Statement of Track Events of 
Respondent No. 10 and Miss Dipti Hazarika 

STATE LEVEL 

: 

  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

EVENT 

lOOM Race 

lOOM Race 

lOOM Race 

lOOM Race 

lOOM Race 

lOOM Race 

lOOM Race 

lOOM Race 

lOOM Hurdles 

lOOM Hurdles 

lOOM Hurdles 

4 x lOOM Relay Race 

4 x lOOM Relay Race 

4 x lOOM Relay Race 

4 x lOOM Relay Race 

4 x lOOM Relay Race 
(Women) 

DIPTI HAZARIKA 

Gold in 1996 

Gold in 1997-93 (U-16) 

Gold (U-18) in 1997-98 

Gold (U-18)in 1999 

Gold in 2000 

Silver (U-20) in 2001 

Silver(LJ-20)in 2001 

Gold in 2002 

Silver in 1995 

Silver in 1996 

Gold in 1997-98 

Gold in 1995 

Gold (U-20) in 1999 

Gold (U-18) in 1999 

Gold (U-20) in 2001 

Gold in 2001 

MOON CHANGMAI 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

Silver 

Gold 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NIL 

NATIONAL LEVEL 

.1. 	4 x lOOM Relay Race 

4 x lOOM Relay Race 

Heptathalon 
(200M, 800M, 
lOOM Hurdles) 

Heptathalon 
(200M, 800M, 
lOOM Hurdles) 

200M Race 

Silver in 1997 

Silver in 2002 

Silver in 1999 

Silver in 2000 

Silver in 2002 
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Achvements in Athletics at State Level (Track Event) of Ms. Dipti Hazarika 

I I 
Name of the Tournament J 	VENUE DATE EVENT Peormance Timings 

1. lAssam State Games j 	Te±pur 
27th to 30th I 	lOOM Hurdles S1LVER 19.11 Sec. December, 1995 i 

ajAssam State Games Tezpur 
27th to 30th 

4xlOOM Relay Race GOLD 52.59 Sec December, 1995 

 24th Inter Distñct Athletic Championship Diphu 
27th to 3ith 

lOOM Hurdles SILVER 18.88 Sec - December,_1996 

 . 24th inter District Athletic Championship. 	- Diphu 
27thto31th 

lOOM Race GOLD 13.59 Sec. 

- 

December. 1996 

 25th Inter District Athletic Championship Nazira 
.29.12.1997 to 

lOOM Race (U-is) GOLD 13.31 Sec. - 01.01.1998 

125th Inter District Athletic Champion ship Nazira 
29.12.1997 to 

lOOM Hurdles 	. GOLD 19.69 Sec. .ni n-i 

 25th inter District Athletic Championship Nazira 
29.12.1997 to 
oi :oi:is lOOM Race (U-18) GOLD 13.07 Sec. 

 26th Inter District Athletic Championship . Sarupathar 
3rdto6th 

lOOM Race (U-18) GOLD 13.65 Sec. January. 1999 

 126th inter District Athletic Championship 	- - Sarupathar 
3rd to 6th 4xlOOM Relay Race 

GOLD 54.35 Sec. - January, 1999 I 	(U-20) 

 26th Inter District Athletic Championship. 	-. Sarüpathar 
3rd to 6th 1 4xiOOM Relay Race 

I GOLD 54 03 Sec. January1999 (U-18) 

 2nd Assam State Inter District School 
. Guwahati 

21st to 24th I 
lOOM Race GOLD 13.87 Sec. Athletic Meet. January, 2000 j 

. 

 XXVI1I Inter District Athletic Meet Duliajan 
20th to 23 

lOOM Race (U-20) SILVER 21.91 Sec. February, 2001 

 XXIX Assam inter District Athlitic Championshipf Dhekiajuli 
6thto9th 

lOOM Race (U-20) SILVER 13.35 Sec. - __  October, 2001 

 XXIX Assam Inter District Athlitic Championship Dhekiajuli 
6th to 9th 4xlOOM Relay Race 

GOLD 54.10 Sec. ___  October, 2001 (U-20) 

1am Inter District Athlitic Championship Dhekiajuli 
6th to 9th 4xlOOM Relay Race 

GOLD 53.67 Sec. 

- LStudent 

October,2001 (Women) 

16. sam H.S. School and Junior College 28th to 30th 
eet Guwahati 

December, 2002 
lOOM Race GOLD 13.56 Sec 



chivernents in Athletics at National Level (Track Event) of Ms. Dipti Hazarika 

SL 
NO: 

NAME OF THE TOURNAMENT VENUE DATE EVENT PERFORMANCE 

 
9th JTC Junior Inter Zonal (National) 

Kolkata 3rd to 6th 4 x lOOM Relay S ILVER MEDAL Athletic Championship  December, 1997 

 
Xl East Zone Junior Athlitic 

Kolkata 
22nd & 23rd Heptathalon 

Championships August, 1999 (20DM, 800M, SILVER MEDAL 
lOOM_Hurdles)  

 
12 11h ITC Inter Zonal Junior Athletic 

Hisar 
2nd to 4th Heptathalon 

Championships 	
- 

December, 2000 (200M, SOOM, SILVER MEDAL 
lOOM_Hurdles)  

 XVI N.E. Sports Festival 	 - Agartala 
,7thtolOth 

200M 	- SILVER MEDAL 
February,_2002  

 XVI N.E. Sports Festival Agartala 
7thtolOth 

4 x lOOM Relay SILVER MEDAL 
I 	February, 2002 

\ 
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Award and Best Achivement of Miss Dipti Hazarika 

State Record Holder in lOOM Race (U-16) since 1998— 13.31 Sec. 

State Record Holder in lOOM Race (U-18) since 1998— 13.07 Sec. 

Received Republic Day State Govt. Honour in the Year 1997. 

Received Public Honour at Dibrugarh in the Year 2001. 
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MERIT CERTIFICATE 
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	7 	ce&?ip 

4eed 	 e 	 t 
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12t ITC INTER ZONAL JUNIOR ATHLETIC CHAMPIONSHIPS 

ed 4 HARYANA AMATEUR ATHLETIC ASSOCIATION 
eu at H I S A R 	2' to 4 "  December, 2000 

de 

PRESIDENT 	 cç 	 SECRETARY 

(SURESH KALMADI) 4'1 
	

(Dr. LALIT K. OHANOT) 

, 

Y. 
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GOVERNMENT OF INDIA 

iiinstrv -afhruf4 ffth & 	rnrt 

XVI NORTH EAST SPORTS FESTIVAL 

AGARTALA (TRIPURA) 

FEBRUARY 7 TO 10, 2002 

1IERIT CERTIFICATE 
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G.S. Anand 
Regional Director 

SAl NS NIS. Pdtiala 

& ..cE.. 
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4) to Shekhar Dutt 
Director Gcneil 

çr4• Sports Authority Of India 



ML 

- .-...- - .-.--*-- -- .--- 	- 

I 

XI EAST ZONE JUNIOR 
A TI-/LETIC .CHA MPIONSHIP— 1999 

. .- i• 
ORGANISED BY 
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MERIT CERTIFICATE 

This is to certify that 

I .. 	 .... I .. 	 .........)...a ...... 
Representing ......... ... 4 
	

........................... .... ......................................... 

Secured ..................Place in 	 Event........ &. 
held at calcutta on 22nd & 23rd August, 199.

...... p 8,1-nt Performance.... 2.9.... . ....................... 
His/Her Date of Birth 	 .- 

p 

PRESIDENT 	' 
	

SECRETARY 

':'•• ,.-. ' 
nraVtCZrrr 
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(-, -~ t 0  INTER ZONE LAKUNOW 
. 	 DAtED: 01/I0/99-03110/99 

tJ NAME EVENT 	POSITION 

B1CHflACHANGMl PUT  ND 2 'J RAHAJUDD1NMfl D 	. I00{URDLE 
111GB JUMP RANJAN SARMAFI 

J..GD1SHBASAK lOOM. 

NOMITA DIHThGIA JAVELIN 

BIN1TA SONO WA' TRIPPLE JUMP 
PENTA ThALON 

DEEPTI HAZARIKA 	- 

DO RINUMONI GOHAIN 
DO MINUGOGO! 
100 M. 

DIPALI DF.ORI 
FATEMA J3EGUM I JEPTA TI IAI ON 

CHOMPA GOGO1 SHOT PUT 
400M. AJIT!3AISYA 

MUN CHANGMAI 	 . PENTA  THALON 
• NISARALAM HIGH JUMP 

TEAM MANEGER :- MR. BUDHESWAR SWARGIARY. 

• 
ASST. MANEGER:- MR BHARAT  TERON 

MR. 13A13UL BASUMATARY COACH :- 

MR. JOSE MATHEUSE. 
MR. NITAI NANI)T 



ORISSA 
3237 Poit8 

BIHAR 
3044 " 

ASSAM 
2829. 1 

WEST BENGAL 2544 
BIHAR 'B' 

2462 1 

WEST BENGAL 
2427; . 

Q1J&aQ. 
AS6AJj 

ASSAM 
2875 " 

WEST BENGAL 2387' $1 

A8SAj 
2889 POINTS 

ASSAil 
2857 ' 

ORISSA 
2741 " 

BIHAR 	'A' 1798 " 

WEST BENGAL 
370 POINTIg • 	-DOw  

ORISSA 
3322. " 

ASSAIl 
233Q 'I 

BIHAR 'A' 23231 
-DO 

2313 " 

•1 

I/ 
liIL2:1iQJi 

3t 	167 / BUDHURAM SINGH 
2nd 	149 AMIT KR SINGIi 
3rd 	146 SANJ0 	GOGOI 	' 
4 th 	868 RAMPRASAD MONDAL 
5th 	

270 BASANTA KWIAR 
6th 	867 BHOL.A SATNAMI 

YNQ4 

1t 	lbg DIpTI JLAZAHfl( 
2 nd,,--168 RINUMONI GOIjAIN 
3rd 	831. RUMPA CHAKRA0RTY 

ILENO 49 	PENTATHLON 
lst 	139 GEETA!J ALl B01k1 \_ 
2nd 	139 MONAL1S1LA B0RA} 
3rd 	181 GEETANJALI PRADHi 
4th 	76o SII1LPA ktUMAnI 
EVENT NO: 	Sx 	PENT 

lst 	870 BIhANJANA ThAK1JR- 
2nd 	869 SABINA KflATOON L.- 
3rd 	182 GEETANJALI JENAL- 
4th 	147 SAtfljHA DILAn 
5th 	768 MARY RESJA, BENZ 
6th 	756 PUMMY KUMRI 

OV!.fALL CHAA/i/c'f'sJH/p 

/\/ Sf 61 	L7FA1 74 Pc 
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Venue : Dhekiajuli Sports Complex 

Org. by: Dhekiajuli Sports Association 

Date : 6th to 9th October, 2001 

Ce 

li 
ASSAM AMATEUR ATHLETIC ASSOCIATION 

ASSANu 
AMNTOEUR 
ATHLETIC 
ASSOCIATION 

- 

V 	 - 

7Vame 

ge 	roup: cBe[ow 	CEic)....................9'ears 

ctrict  ............ f zv,~aA 	i 

Event............ 1.Q.C)...................................................................................... 

fP&ice ................ 

Peiformance 	 Sec. / 4)t./ J-tij/it 

XXIX AS SAM INTER DISTRICT 
ATHLETIC 

CHAMPIONSHIPS 
2001 

• 	 __ 

(Sanjay Lohia) 	 (Apurba Kr. Bhattacherjee) 
Chairman 	 Orgn. Secretary 
XXIX .SSAM INTER 	'TRICT ATHLETIC 

CHAMPIONSHIP 2001 

(Pradip Buragohain) (Sarif UIiah) 	 c7 President Hony. Secretary 

ASSAM AMATEUR ATHLETIC ASSOCIATION 
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ASSAM AMATEUR ATHLETK ASSOCIATION 	
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25TH INTER DISTRICT 	 NAME___________ 
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ATHLETIC 	 . 	 •. 

	

Ck1AIWIONSIIIP 	 AGE GROUP Bebw 	 Years 

	

1997-98. 	- 	 ' •' 

VENUE : CHAKIMUKH. 	 I  
EVENT  ORG. BY NAZIRA 	 : 

Dist. Sports Association 	
. 

DATE 	29th Dec. 1 97 to 1st Jan0 1 98 	 PLACE 	 . 

5.: 

Under the auspicies of 
ASSAM AMATEUR ATHLETLC ASSOCIAT4U1ó 	 PERFORMANCE 	 ._ '9~61"ht 

WoF ing President 	 )rg ecretary 	 Secretary 
A.A.A.A. 	 P' ' 	N.D.S.A 	 A.A.A.A. 

____________ 	 ...-•••....._____ 

:• -c 	 ..• - 
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24th INTER DISTRICT 

ATHLETIC 

DISTRICT______________ 
• : 	 CHAMFIONSIIH' v 

19960 	 / EVENT JOO 	 (J—iJT 

• 	 VENUE HANJANGLANGSO SARH-1AJAN) 	 PLACE  
DIPHU 

Org. by: Karbi Anglong 
Dist. Sports Association 

DATE : 27th to 31st Dec'96 	 PERFORMANCE 	'Se.5 • rp 

Under the auspicies of 
ASSAM AMATEUR ATHLETIC ASSOCIATION 

44 

Lk: 	 •;"ç 	• 	 p 
F- 4 I F 	 • Fres 	 Org. Secy. 	 Secreta' 

A.A.A.A. 	 X.A.S.A. 	 A.A.A.A. 

4: 



24th INTER DISTRiCT 

ATIILETIC 
DISTRiCT 

CHAMPIIONSHII' 

1996. I,EVENT 
\:.  

L1 
JLA 

- nx,4 

a 
VENUE HANJANGLNGSO SARIHAJAN) 	 PLACE  

DIPHU 
Org. by Karbi Anglong 

Dist. Sports Association 

DATE : 27th to 31st Dec '96 	 PERFORMANCE 	i . s 
Under the auspicies of 
ASSAM AMATEUR ATHLETIC ASSOCIATION 

I + c 

	

Frsident 	 Oig. Secy. 

k 	i..•J [J 	A.A.A.A. 

• 
Secretary 
A.A.A.A. 
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Venue Record 

zira 
rupathar 
irupathar 

njalangsO 
do- 
do - 
arupothar 
Ian jalangSo 
do- 
do - 
do - 
4anjcnglOflgSo 

13.31 sec. 
1.04.96 mt. 
2.37.02 ml. 
18.O9mt. 
11.59.67 mt 
1.36 mtrs 
5.16' mtr. 
8.63 mtr. 
34.26 mlr. 
27.64 mtr. 
53.81 S. 
18.38 S. 

MEET RECORDS FRO1 1996 ON 
- .- 

- U-16 

Event 

lOOm Race 
400m Race 
800m Race 
3 KM walk 
3000m Race 
High Jump 
Long jump 
Shotput 
JcvenThroW 
DiSCUS 

410Om relay 
lOOm Hurdle 

/ 

L  

District 	I Year 

Golosat 1998 

- do' - 	"-'•'• 1999' 

 -do - 1999 

Guwahati' . 2000 

Kokrajhor:' 2000 

Guwahati 2000 

Golaghat 1999 

Majuli 1996 

Gotoghat - do - 

NFR(y. 1996 

Gologhclt 1996 

Golaghot 1996 

Name 

pfi Hazariko 
tanaliBOra 
iranya Dos 
na Begum 
.njuma Begum 
anjuarQ Begum 
epali Dean 
apu Hazarika 
4amita Dihinga 
roti Dos 

3olaghat 
Sarzinci Begum 



-1ge group Under-I 8 (Girls) 
MEET RECORDS FROM 1996 ONWARDS 

Evi Name Djsict Year Venue Record 

lOOM Race Dipti Hazarika Golaghat 1998 Nazira 13.07 Secon 
200M RenumoniGahain Golaghat 1999 Sarupalhar 28.10 
400M RekhaBorgohajn Dibrugorh 1996 Hanjanglangso 1.04.25 
800M Modhabi Hri Guwahati 2000 - do - 2.32.80 
1500M Madhabi Hri Guwahafi 2000 HanjangLangso 5:18.73 
3000M DiptiChuha golaghaf 2000 - do - 12.38.79 
100M(H SarzirnaBegum Golaghaf 1996 -do- 18.38 
Highiump Monamiiigdung Guwahoti 2000 - do - 1.38 mtr. 
Longjump BinhtaSonowat Golaghof 1999 Sarupaihar 5.30mtr. 
trippieump DipaliDeori 	 . Golaghat 2000 Hanangtangso 11,92mtr. 
Shotput PuspaSonowat linsukia 1996 - do - 10.26mtr. 
Discus Arciti Das Guwahafi 2000 - do - 30.18 mtr. 
HammerTh. Arati DOS Guwahafi 1999 Sarupathor 20.57 mtr. 
Javelinth. NamitaDihingia Golaghaf 1996 Hanjanglangso 35.44mtr. 
4100m GolaGhat 

. 2000 -do- 53.79s. 

/ 
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t/GirIs 16 Yeas 

SEVANT 	POSITION NAME 	
01ST. 	TIMINGIIIIC}IIDISTANC 

RECORD 	

E 

: 	
lOOM. HUIbIe 	1st 	 DjPI lIaaiika 	Golaghat 	19.69 	s. 

• 	 2nd 	Miss PolycRalkUmari 	Golaghat 	20.39 

3rd 	Miss Papu Hazarika 	Majuli 	21.41 

Mtrs.  

2nd Miss fleepa Garh Dhansiri 25.42 

Mts. 

3rd Miss Boby foley Majuli 25.30 

• 

See. Mts. 
400M. Race 1st Miss Renumolli GoIian Golaghat 1:06.09 

2nd Miss Aparna Debnath Hojai 1:06.91 

3rd Miss Poly Rajkumari Golaghat 1:07.00 

sec. 

lOOM. 1st Miss flipti Hazarika Golaghat 13.31 	See. 

2nd Miss Rangamala Khatun Hoaji .. 13.91 

Sec. 
- 3rd Miss Poly Rajkumari Hojai 14.01 

Sec. 	 4x1DOM. Race 1st 	• Miss Golaghat 53.81 	• 	Sec. 

2nd Miss 	• Hojai 55.15 

- 
•__ 3rd Miss 	 . GUY 56.84 



•: 
ASSAM AMATEUR ATHLETIC ASSOCIATION 
(Affiliaod to Amateur Athletic Federation of India & Assam Olympic Association) 

I A 	
NEHRU STADIUM, GUWAHATI .781007 

Regd.No.-KAM/24O/J32 of 1999-2000 

[)ate . . .1..' .ft7.:2.P 00 

Re/No..................................... 

TO WHOM IT MAY CONCERN 

This is to certify that HISS DIPTI HAZJ\RIKJ\, 

daughter of Late Khagen Hazarika of Dibrugarh is a young and 

promising athelete of the state. 

S 

She has the distinction of representing the East 

Zone Athletic team in the 9th ITC Junior 1nLt1.  

(National) Athletic Championship held at Calcutta from 3rd to 

6th October'97 and secured Silver Medal in 4X100 M Iielay. 

She has got a bright future. 

I wiSh her all success in life. 

IV. 	
. 
(MRS. 11 11\YABUN N1SIIA) 

1: 	
Ilony. Secretary 

Assam Amateur Athletic AssOCiati01 
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Ii " Ak, XI LAST ZONE JUN101? 
ATHLETIC CHAMPIONSIIIP-1999 

ORGANISED BY 

': ,nggleuir 4 blhle(. 	O&iU1,WI8 
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MERIT CERTIFICATE 

This is to certify that 

• 
 i ....)c i c  

Represeiiling 	
. 

Secured. ........ 	 Place Event 

held at Calcutta on 22nd & 231-d August, 1 99. 

Peiformance . ..2.9......................................................................... 

His/Her Date of Birth is ........ .... : ----- °...R..2 

PRESIDENT 	
.... 	SECRETARY 

-, 
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12" ITG INTER ZONAL JUNIOR ATHLETIC CHAMPIONSHIPS 

4 HARYANA AMATEUR ATHLETIC ASSOCIATION 
eUcu HISAR 	2' to 4 "  December, 2000 
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PRESIDENT 
	 SECRETARY 

(SURESH KALMADI) 
	 (Dr. LALIT K. BHANOT) 



I 
X11th National 1 	Junior Athletic Champiollsilip 

- 	Organised b : Flarvana State Am atcu r Aft Letic Association 
and Distt. Olympic Association Hisar 

at C.C.S. H aryan a Agricultural University, Hisa r 

December 2-4., 2000 
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5at4er's Name LATE 	OEN H.AAP 

Bate of 	irt1i 

Eunt 	—k EPT' — 	TR PLE  JJMcD 

Agi TategurLj 2 C 
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(heI 1.it2i .Abhev Siugh CliuLiki. sfl. '. 	 .Aaurag Rastugi, 	 Shiv l'uniai- 	 I1.S3hadu 
Prcid Crt 
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Ser:ar 

Harvaria Sae Affl3ur .\i ci 	 - UiV 
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GOVERNMENT OF INDIA 

Ali 	f 	ui1 	fftr & 

XVI NORTH CAST SI'ORTS FESTIVAL 

ACA1ItLA (fRU'URA) 

1EB1tUARY7Tq 10,2002 

MERIT CERTIFICATE 

• 	PT\ \R\\K 	tfltt 

11LtpNnr 	1Enitt ..2.po 'v'rrS SPRt\YT__. 

• TUSifUiII  

G.S.  
Reonal Directo 	

Director GenerI 
Sports A 

SAl NS NIS, Patiàa • 	
• 	 uthority of India 
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.AGARTALA (TRU'URA) 

FEBRUARY 7 TO 10. 2002 

MERIT CERTIFICATE 

T 111 	/P1/ 	R,K$tc. 
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117 	'Jititn1 
	L)c100 rU1L 
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GS. Anand 
Reaionl Direct or 

SA NS NIS. PaIiaIi 

i // ,, 	
'• 	Shekhar Diitt 

DirCf Or G C I I 	al 
• ' I. '. 	

S1)01,tS AffibbEitY of Inh; 
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27th Dec to 30th Dec'95 

Organized by 

TEZPUR DISTRICT SPORTS ASSOCIATION 
- under the auspices of- 

ASSAM OLYMPIC ASSOCIATION 
-".-'- 

C€Q.44. (,a' 

'fl 

/.c32.. 	..... Cco.'ei)) ................. .. 	-/ 

coa, ded......................................................... 

C:. ............. f..•. 1.1... 

MR. HTESWAR SAIKIA 	 M(JNINNAB1S 
PRESlDET 	 ( 	41-4

tMAN - 	 (;ENEftALSECRARY 
ASSAMOL'F1('ICASOCIATIQN 	 c- 	COMNflTTE[ 


